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Item No. 01 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 544 /2023

Paras Nath & Anr. Applicant(s)

Versus

Uttar Pradesh Pollution Control Board & Ors Respondent(s)

Date of hearing: 15.09.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant(s): Mr. Gaurav Agarwal, Adv. for Applicant (Through VC)

ORDER
1. The issue raised in this application is about pollution being caused
by Respondent No.8 namely Indian Farmers Fertilizers Cooperative

Limited, Phulpur.

2. Learned Counsel for the Applicant has submitted that Respondent
No.8 was granted consent only in respect of urea and no consent for
production of ammonia has been granted, yet Respondent No.8 is
operating the Ammonia and Urea Plant at IFFCO, Phulpur, Prayagraj in
violation of environmental clearance and consent to operate under the Air
and Water Act and releasing untreated ammonia water affecting the soil
and crops of the mnearby agricultural land and contaminating

underground water.

3. It is also the case of the Applicant that the residual waste,

untreated water is drained out to the concrete drain and then to trench
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which goes from the field of the farmers upto the river and pollutes the
entire area as well as river part.

4. The Learned Counsel for the Applicant has further pointed out that
the Applicant had earlier approached the High Court at Allahabad as also
approached Supreme Court but he was required to avail consent and

other statutory alternate remedies.

5. In view of the issue raised in the original application, we deem it
proper to constitute a Joint Inspection Committee comprising of the
Director deputed by the Member Secretary, Central Pollution Control
Board (CPCB); Member Secretary, State Pollution Control Board (SPCB),
Secretary, Central Ground Water Authority (CGWA) and District
Magistrate, District Prayagraj. The District Magistrate will act as a nodal

agency.

6. The Joint Inspection Committee will visit the site and examine if
the Respondent No.8 is operating and producing ammonia without their
being any consent and other requisite clearances from the competent
authority, ascertain the extent of pollution and damages caused by
Respondent No.8 and also suggest the remedial measures taken and to

be taken.

7. The Committee is directed to submit the action taken report within
a period of 8 weeks by e-mail at judicial-ngt@gov.in preferably in the form

of searchable PDF/ OCR Support PDF and not in the form of Image PDF.

8. A copy of this order be forwarded to the Members of the Committee

by e-mail for compliance.

9. In the meanwhile, let notice be issued to Respondent No.8.

10. Applicant is directed to serve Respondent No.8 and file affidavit of

service before the next date of hearing.
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11. List the matter on 07.12.2023.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
September 15, 2023
Original Application No. 544 /2023
JG
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m Uttar Pradesh Pollution Control Board
*&%}M Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

170943/UPPCB/Allahabad(UPPCBRO)/CTO/both/PRAY AGRAJ/2022 Date: 21/12/2022
To,
M/s
Indian Farmers Fertiliser Cooperative Limited
| FFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj, Uttar Application Id-
Pradesh-212404,PRAY AGRAJ,212404 18776946

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 and
Authorization under Rule-6(2) of the Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 notified under Environment (Protection) Act, 1986 as applicable (to be referred
hereinafter as Water Act, Air Act and HW Rules respectively).

CCA is hereby granted to Indian Farmers Fertiliser Cooperative Limited located at IFFCO Phulpur,
P.O. Ghiyanagar, Phulpur, District-Prayagraj, Uttar Pradesh-212404,PRAY AGRAJ,212404. subject
to the provisions of the Water Act, Air Act and Hazardous and Other Wastes (M anagement and
Transboundary Movement) Rules, 2016 and the orders that may be made further and subject to following
terms and conditions :-

1. This CCA Indian Farmers Fertiliser Cooperative Limited granted for the period from 01/01/2023 to
31/12/2027 and valid for manufacturing of following products.

S |Product Quantity Unit
No

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

Domestic 3000 Cubic STP ZLD
Meter/day shall be
used for irrigation/
gardening and
water sprinkling
for dust
suppression

Industrial 13300 Cubic ETP ZLD
Meter/day treated
effluent shall be
reused in process,
cooling water
makeup, washing,
ash quenching,
water sprinkling
and for irrigation
pur poses.
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(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment asis required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard
1 BOD 30 mg/l
2 COoD 250 mg/l
3 TSS 100 mg/l
4 Free Ammonia 2.0 mg/l
5 Ammonical Nitrogen 50 mg/l
6 Total Kjeldahl Nitrogen 75 mg/l
7 Nitrate Nitrogen as N 10 mg/l
8 pH 6.5- 8.5

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH As per E(P) Act 1986.
2 BOD (mg/L) As per E(P) Act 1986.
3 TSS (mg/L) As per E(P) Act 1986.
4 Fecal Coliform As per E(P) Act 1986.
(MPN/100ml)

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Sour ce Details

S No. Air Typeof fue | Stack no Control Height of
Pollution Device Stack
Sour ce
1 Primary LNG 01 Particulate | 33 meter form
Reformer Matter ground level.
Furnace-01
2 Primary LNG 02 Particulate | 30 meter form
Reformer Matter ground level.
Furnace-02




'a¥al
3 | Boilers-03 Coal ALbé' Particulate |100 meter high
Nos. Matter | common stack
(capacity - from ground
125 TPH level with ESP.
each)
4 Boiler LNG 04 Particulate |120 meter high
(Capacity- Matter stack from
200 TPH) ground level.
5 |Urea Priling - 05 Particulate | 96 meter high
Tower-01 Matter stack from
ground level.
6 |Urea Priling - 06 Particulate |104 meter high
Tower-02 Matter stack from
ground level.

Emmission Quality Standards

S No. Stack no Parameters Standards

1 01 Oxides of Nitrogen As per E(P) Act
1986.

2 04 Oxides of Nitrogen | As per E(P) Act
1986.

3 02 Oxides of Nitrogen | As per E(P) Act
1986.

4 03 Particulate Matter As per E(P) Act
1986.

5 05 Particulate Matter As per E(P) Act
1986.

6 06 Particulate Matter As per E(P) Act
1986.

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(if) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 55 | 45 50 40
4. Conditions under Hazardous and Other Wastes (Management and Transboundary M ovement)
Rules, 2016 :-

The Factory Manager of M/s Indian Farmers Fertiliser Cooperative Limited. is hereby granted an
authorization to operate a facility for collection and storage of Hazardous wastes. The authorization is
granted to operate a facility for generation, collection and storage of hazardous wastes within factory
premises for following category of wastes:-
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S.No. | Category of Hazardous | Authorised mode of disposal | Quantity(ton/annum)

Waste asper the or recycling or utilisation or
Schedules|, Il and 111 CO-processing, etc.
of theserules

1 Spent Catalyst (Sch-1, | through TSDF/Authorized 197 MT/Annum
Cat 18.1) Recyclers

2 Used or spent oil (Sch.- | through TSDF/Authorized 204 KL/Annum
1,Cat.-5.1) Recyclers

3 Empty Drums through TSDF/Authorized 1500 Nos.

contaminated with Recyclers

hazar dous chemicals
/wastes (Sch-1, Cat-
33.1)

4 ETP sludge (Sch-1, Cat- Through TSDF 0.6 MT/Annum
35.3)

The authorization shall bein force and shall be valid upto 31/12/2027. The authorization is subject to the
conditions stated below and such conditions as may be specified in the rules for the time being in force
under Environment (Protection) Act, 1986.

Termsand conditions of Hazar dous Waste authorization :-

(i) The authorization shall comply with the provisions of the Environment (Protection) Act, 1986, and the
rules made there under.

(i1) The authorization and its renewal shall be produced for inspection at the request of an officer authorized
by the SPCB.

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous wastes
without obtaining prior permission of the SPCB.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

(v) It isthe duty of the authorized person to take prior permission of the SPCB to close down the facility.

(vi) An application for the renewal of an authorization shall be made aslaid down under these rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the MoEF or
CPCB/SPCB from time to time.

(viii) The authorization is valid for temporary storage of Hazardous Waste within premises only.

(ix) The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous
chemicals being used in the plant as well as air emission and waste generated within premisesis displayed
on Display Board of size 6x4 feet outside the main factory gate within premises

(x) It isduty of the authorized person to take prior permission of this Board to close and cleanup the facility
for treatment, storage and disposal of hazardous waste.

(xi) The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in
Form-4 on or before the 30th day of June following to the financial year to which that return relates.
(xii) In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored.

(xiii) Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed
physical and chemical analysis of hazardous waste sample and report to the Board.

(xiv) Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not react with the waste contained in it.

(xv) The storage area should be fenced properly and Sign/Notice Board indicating 'Danger’ and 'Hazardous
shall be displayed at appropriate position both in Hindi and English.

(xvi) The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious floor under covered shed. Hazardous waste if required shall be sold only to Registered
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(xvii) In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other
Wastes Rules, 2016 shall be submitted to the Board.

5. Essential documentsto be submitted by the Industry/Unit as Applicable: -

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and Third Party Audit Report.

(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i11) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

6. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

7. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
8. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

9. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
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11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. This CCA isvalid for production of Nano-Urea/Nano-Sul phur/Nano-Micronutrients-36500 KL/Annum
from Nano Fertilizer Plant and Urea- 5790 M T/day from Urea Production Plant, by use of main raw material
A-400 Kg/day, B1-200 Litre/day, B2-200 Litre/day, C-100 Kg/day, D-10 Kg/day, F1-10900 Kg/day, H-85
Kg/day for Nano Fertilizer Plant and Natural Gas-3320146 SM3/day for Urea Production Plant. Ammonia
3300 MT/day and Carbon Dioxide - 4301 MT/day will be the Intermediate products during the process of
manufacturing of Urea.

2. Industry shall comply with the conditions of Environmental Clearance for issued by MoEF& CC New
Delhi vide EC Identification No. EC22A016UP124030 dated 14-03-2022 and CTE issued vide letter no.
152957/UPPCB/Allahabad(UPPCBRO)/CTE/PRAY AGRAJ2022 Dated:- 27/05/2022 by UPPCB.

3. Industry shall treat the effluent to meet the effluent discharge standards for Fertilizer industries, as notified
under Environment (Protection) Rule, 1986.

4. Industry shall treat Nitrogenous Waste water through Hydrolyser unit and Non Nitrogenous Waste water
through RO based ETP. The treated water shall be reused in process, cooling water makeup, washing, ash
guenching, water sprinkling and for irrigation purposes.

5. Industry shall not discharge any effluent outside the industry premises. Industry shall ensure ZLD.

6. Storm Water drain shall be kept separate in such manner that industrial effluent does not get mixed with
storm water.

7. Industry shall treat domestic effluent through STP as per norms and treated domestic effluent shall be used
inirrigation/ gardening and water sprinkling for dust suppression.

8. Industry shall install PTZ camera at strategic locations for monitoring and the URL and password shall be
provided to the Board within 01 month.

9. The industry shall ensure to take all necessary actions to mitigate the gaseous emissions.

10. Industry shall establish Miyawaki forest inside the industry premises in sufficient area and the treated
effluent from the STP shall be used for forestation.

11. Industry shall maintain Electro Magnetic Flow meters at Water source and ETP outlet along with
connectivity to CPCB and UPPCB server. The logbook of mentioned Flow meters reading shall be
maintained.

12. The industry shall operate and maintain installed Online Effluent quality Monitoring System effectively
and ensure continuous connectivity to CPCB and UPPCB server. OCEMS facility shall also be calibrated
from recognized agency on six monthly basis.

13. Ash pound shall be maintained in such a manner that ground water does not get affected.

14. The effluent level in guard ponds shall be kept below the free board.

15. Industry shall submit the Analysis report of ground water near to the Guard Ponds and hand pumps of
adjacent villages of NABL accredited laboratory, on six monthly basis.

16. Industry shall comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016 and submit the detail of Hazardous waste disposal in form-10.
17. Industry shall comply with the conditions of NOC issued by UPGWA for withdrawal of ground water
and shall install rain water harvesting system as per design of Ground Water Authority.

18. Fly Ash/Solid waste shall be disposed in such manner, so that no water, air and soil pollution takes place.
19. Industry shall operate and maintain APCS installed at existing 02 Nos. Primary Reformer Furnaces, 03



Nos. Boilers of capacity 125 TPH each, 02 Nos. L%Qﬁng Towers and 60 TPH HRSG, in such manner to
achieve the emission standards for fertilizer unit, prescribed under Environmental (Protection) Rules, 1986.
20. Industry shall submit the Stacks’/Ambient air monitoring report of NABL accredited laboratory on
quarterly basis.

21. Industry shall operate and maintain installed Online Continuous Emission Monitoring System for the
parameters PM, NOx and SO2, effectively and transmit data to CPCB and UPPCB server. Industry shall
also calibrate installed OCEMS facility from recognized agency on six monthly basis.

22. The logbook for records of fly ash generation and its disposal shall be maintained properly.

23. Industry shall provide water sprinkling system at coal handling plant, conveyer belt to suppress the dust
emission.

24. The industry shall develop proper green belt as per the guidelines issued vide Board office order no.
H10405/220/2018/02 Dt. 16-02-2018.

25. Industry shall install rain water harvesting system as per guidelines of ground water authority for
recharging of ground water.

26. Unit shall abide by directions given by Hon'ble Supreme Court, Hon'ble High Court, Hon'ble NGT,
Central Pollution Control Board and UPPCB for protection of safe guard of environment from time to time
27. 1f closure order isissued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of closure order,
the CCA will automatically be effective with additional conditions mentioned in the closure revocation
order.

28. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.

29. Industry shall comply with the relevant provisions of Environmental Laws.

30. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be easily visible and be able to withstand
physical conditions and climatic factors. All hazardous waste containers / bags shall be provided with a
general label. The storage area should be at an isolated spot in the premises and must be fenced, covered and
duly marked.

31. The authorized person/agency shall ensure that no adverse impact on the air, soil and water including
groundwater takes place due to activities for which authorization has been requested. Comprehensive safety
measures must be followed in handling of wastes and the staff must be properly trained.

32. An application for the renewal of an authorization shall be made in form 1, before its expiry aslaid down
in rule. It is further brought to your notice that as per the order dated 14-11-2003 passed by the Hon'ble
Supreme Court in W.P. (c) No. 657 of 1995, no industry covered under Hazardous and other Wastes
(Management and Transboundary Movement) Rules, 2016 shall be allowed to operate without valid
authorization. It is also provided in the same orders that industries which are not complying with the
conditions of authorization shall not be allowed to operate. Hence in case you fail to apply for authorization,
before its expiry or fail to comply with conditions of the earlier authorization issued to you, closure order
shall be issued against your industry without any further notice.

33. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter and
should also maintain records on Form 3 and present it to Board’s inspecting officials.

34. In case of occurrence of an accident, complete details on form must be sent to U.P. Pollution Control
Board at the earliest along with details of mitigative and remedial measures taken.

35. The authorized person shall not receive, collect, or store any hazardous waste from any unauthorized
occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any other reprocessing
unit it must be ensured that such unit is fully complying with environmental requirements and has a valid
authorization of the Board.

36. It is within the powers and functions of the U.P. Pollution Control Board to modify / revoke the terms



and conditions of the authorization issued under tlg gg— 7 of Hazardous and Other Wastes (M anagement
& Transboundary Movement) Rules, 2016.

37. You are directed to display board outside the main factory gate with regard to quantity and nature of
hazardous chemicals being handled in the plant, including waste water and air emission and solid hazardous
waste generated within the factory premises. Necessary compliance should be sent within 15 days of receipt
of thisletter.

38. The occupier, transporter and operator of afacility shall be liable for damages caused to the environment
resulting due to improper handling and disposal of hazardous waste listed in schedule 1,2, and 3 and shall be
liable to pay afine aslevied by the State Pollution Control Board under the rules.

39. You shall have the valid membership of any common TSDF for S.L.F. (M/S U.P. Waste Management
Project Kumbhi Kanpur Dehat or M/s Bharat Oil and Waste Management Ltd., Kumbhi, Akbarpur, Kanpur
Dehat. permitted by U.P.P.C.B)., and start sending the stored hazardous wastes for final disposal to the
TSDF and report back to U.P.P.C.B. with the required manifesto (document of proof) within three month of
this letter. The authorized incinerator iswith M/s Bharat Oil Company, Sahibabad, Ghaziabad for oily waste

and paint sludge only.
40. Industry shall store the hazardous waste safely and send it to TSDF/incinerator within Ninety days.
RAJENDRA Elﬁietzlly signed by RAJENDRA
SING H 5)8;2;'022‘1 2.2320:37:01
Chief Environmental Officer (circle-2)
Copy to:

Regional Officer, UPPCB, Prayagraj with direction to send the compliance report of CCA conditions on
guarterly basis

Digitally signed by RAJENDRA

RAJENDRA SINGH sineH

Date: 2022.12.23 20:37:13 +05'30'

Chief Environmental Officer (circle-2)
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OFFICE MEMOR ANDU)'!

Subjecti= cxpansion of Phulpur Fertilizer Plant
‘ (additional ammonia plant of 1350 MTPD and
\\5 urea plants of 2 x 700 MTPD and 18 MW
TG-CPP and supporting facilities) by IFFCO -
environmental clearance rey., a

This has reference to lettar No. Nil dated 27fh
January, 1995 and subscquent letters of 14th February,
20th February and 23th February, 1995 from Managing
.- .. Director, Executive Director (NF) and General anager (TsD)
n the above subject.

‘ The project has been examined and environmental
:learance is accorddd subject to implementation of the
{ollowing conditions and environmental safeguards :

- el
Gﬂ;:aJ”pﬂwﬁjzmuﬂﬁﬁj'i' The proj=2ct authorities must adhere to the
gm#*/%ﬁ;z;;ﬂﬁf* Stipulations made by the U.p, Pollution
a2 Control Board and the State Government,

A1 Ho further expansion or modifications in the
plent shiould be carried out withouc prior
aporoval of the Ministry of “nvironment and
Jorasts,

1ii.  7Tha 5a320us emission (502, not, NH~, particulate

matters. veza duskt and HC) from various

pouaarsiteg/units showld esHSErm to Lhe
Standaxis prescrihzd by the cohcernad
authoritles, froa time to time. .t no tine

a'qapuz,/"'
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the cmissions should go beyond the prescribed
standerds, In the event of fallura of eny _
pollution control system adopted by the units,

the raspectiva unit should be immediately

put out of operation and should not be

restarted until the control measures are sﬁéy
ractified to achieve the desired efficiency.

(iv. Atleast 5 amblent air quality monitoring

-

ataxioEE'EEEGTE be set up in the down wind -
direction as well as where maximum ground
level concentrations of SPM, S05, NO,., NH3
and HC are anticipated in consultation with
tha State Pollution Control Board,

The alr quality monitoring stations
should be selected on the basis of mathematical
modelling to represent short=term ground

Wl

leval concentrations, humen settlements,
acnsitive targets etc, ..

e

Port holes and sauples facilitien should ba
provided for the stacks as per the Central
. Pollution Control Board Guidelines, Stack
emissions should be monitored by setting up | F)Eﬁg
' an automatic continuous stack monitoring unit ,/’//

-

in consultation with tha Statae Polluticn

-.Fw :
‘_ Data on ambient air quallty and sStack

emiscions should bz submitted to this Ministry
once in 2i:x months and to tha State Pollution

Control RBoerd once in thrze months along with
tha statistical analysis and interpretztion.

" 2
Storape of ammonia should not axceed the
prasent level. Qut ol three storape tanks one

. 5%3p

Ghould ba kept eapt’y for emorjency uZz2.
~“fmcala shiould be recysled to the exten
posatile Ja the ammonda slont bafore pzssing \
11 Livowrin slagied, \.
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vii anmonia gas leakages from sStorage and loading
points should be efficlently controlled or
collected and scrubbed or may be sent to inci-
nerator for flaring.

Al

_ Adequate precautions for handling ammonia
vapours in case of emergency situation arising ‘

due to closure of the plant should be taxen.

Fugitive emissions Bhould be controlled,
regularly monitored and data recorded, Automatic

monitors for ammonia should be provided at
appropriate places in the plant.

Low MO burners should be used to 11m1t NO
emi““ions to ensure compliance with the standards
for ground level values prescribed by tke Central
Pollution Control Board.

x. || Industry should provide separate outlets for

storm water, waste waters and prpcess effluents,

Waste watera from the raw water treatment plant,

Q& DM plant and the boiler blow down should not be
/ allowed to mix up with the ammonia and urea

, plant etfluents, Proper segregation of different
' effluents should be done. N

I xi. ' Oil=-bearing waste waters should be treated for
?- removal of oily matter before discharge and oil
fy traps should be properly maintained so that the
| . effluent conforms to the prescribed standards,

xii. Final treatment effluent should conform %o HINAS.V/
The waste water should be recycled to thz extent
possible and efforts should be made to practice

R .
zero discharge from the fertilizer complex.

e
——>There should be no discharge from tha plant into

— —,

river Canga.

xiii. ] Guard Pond(s) of sufficient holding capacity
shoul:d be provided to cope up with the eZfluents
dischargad during the procoesd disturbancas, The
contrlibuting units should be lmmcdlaotely shut
dovn and should not be restarted wlthout bringing

th» 3votem back to normalcy.
¥

Strue tural stabllity of th2 Guard Fond

e et to Jeakopes/oerneks sad obher factaors

fi
Ll
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Should be ensured, Monitorin" of oerouoding
-area ponds and ground vater qunlity (wells) for
relevant parametors 5ﬁould be carried ou-_on a
regular basis. Nitrate levels in the grwund
water particularly dug wells borewells etc.
should cspecially be monitored to detect Ntzi
contamination in the area,

xiv, ndogggtg number of influent end cffluent guality
: e : :
¥ s ? &l monitoring stations should be set up in consulta
27 Ton with the State Pollution Control Board,
3 Regulnr monitoring should be carried out for
( relevant parameters, Routina toxicily test of
effluent with fish and fish-rood orgznisms shoulc
- e
also be reg. larly dorie al least once a mcath,

Monitorad data along with statistical aralysis
and 1nLozprLtation in the form of a report {
should be submitted to this Minlstrv one=a 1n
six months and to the State Polluticn Ccatrol
Board once in thregﬁmonthﬂ:_ﬁ%ﬁ___—_‘_H‘___'

p—

Ground water around the ash rond .rea‘g
should be regularly monitored and rerartLﬁhia
Ministry and State Pollution Control Board,

The hazardous wastes Bhould be handlsd as per the
Hazardous wWaste (Management & Handlizz) Rules,
1989 of tha Environment (Protection) Act, 1986,

A plan for treatment and disposel of
accumulated chromium waste should be prepared

and submitted to the Ministry within 1 thre=- months,
rd _“——-_-\
<X¥vi. ilandling, manufacture, Storage and transpert of -

hazardous chemicals Should be accordzace vith the

lfanufacture, Storage and Import of Hzzardsus
Chexicals Rules, 1989,

4 P YO |>cias G ness

#%ii{ On-s5ite and off-sit: nmorpcnof/plans 35S r=ouired

| tnier the Rule 135 and 14 of tha Manuizctuza,
Sternea and Import of Ha7wrdun: Che:zizals Aules,
1929 zliould be nreparted and aphroval Zrcam the

comprtent authsritiss should ba ohtaized,

.;r--mlls/f'-}mwyr‘l“ﬁ nS Indlcatif-y o spactal Sdutria

T ¢oneant Hr r1is @f ’-g’;“: G}'Q{' 1~f""‘7'~|
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viind conditions should be prqgared_§pg_displa_
ced at appropriate locations So as to help
the desipgnated Emergency 0fficer/Teem to

| organise rescue operations in case of acci-

-

dential release of toxic gases/vapours,
e e _—

“: 2 xviii, Adequate measures for the control of noise
ik {55? within the plant should be taken up as to

keep the noise levels below 85 dBaA in the
,f—*x\rorking environment.

Scientific study should be commissioned to
tudy impact on ground water of leachates fronm
the ash pond area, o

: fﬂ?umps efriézghcy test should be carried out
[ ,ﬁ,as suggested by the State Irrigation Department

l\‘})g// and report submitted to them and this Ministry,

Persons working near thé'nnisy machines in|
1\ ammonla plant, urea plant, TG IGP Cogpressor |
‘" Room, DMP etc. should be required to use ear
muffs/plugs,

xxd. For controlling micro-biological activities
in the cooling water non-chromate treatment
should be adopted.

e practlice of venting off CO2 during up set
'|conditions/non-operation of tha unit (s) atta- |
/Iched to the urea plant should ta stopped.
An alternate solution to utilizs 002 should
[Be found out 30 as to avold noise nuisance
|in the area.

_ xiiL." 'sultable alarim systemn and starniard procedure
for transmitting the informatizn on the

ocourrence of an accident to t-a proper focal

crather condlions prevaills: : .t that Tlme
Il __‘_‘__--‘_‘_‘__ — T ——
4 wiacher foreenst, “ind JeT=s at

L

.

fUint Should ba establisned, ~taps should
1
@ourguriaba locatings should bz Srovided,

Lio ba takan to ensure ACcesS To infarnation
l

-arys chould ba jpzde to incrz:se graen

ool L around thn fertlljzer complax

-
s w
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theltownship, Native plantmgpegiedxshould_qnly
be selected for this purpose in consultation
with the local DFQ, ' o B

« //The industry should provide a purge gas recovery
unit for removing ammonia, H, and CHQ instead of
burning in the primary reformer,

xxvi, Possibility of Selling or recycling of used
catalyst be explored,

xxvii. The project authorities should set uﬁ'laboratory

facilities for collection and analysis of samples

under supervision of competent technical
= personncl, who will directly report to the
Chief Executive,:

xxviil, A separate Environmental Management Cell with
Sultably qualified people to ¢afry out various
functions should be set up under the control of

‘ ﬁcnior'Executive, who will report directly to
the Head of the organisation, N

xxix, Periodic medical check-up of tha workers should
be done and records maintained,

xxX. The funds earmarked for the environmental
protection measure should not be diverted for
other purposes and yearwise expenditure should
be reported to this Ministry and to the Statae
Pollution Control Board under the rules-
prescribed for environmental audit,

D The Ministry or any competent authority may stipulate
any further condition(s) on receiving reports from the

project authorities/SPCB/R.0. of Ministry of Environment.
and Forests,

b, The Ministiry may revoke or Suspend tha clearence,

1L implomentsticn or any of ‘the above conditions 1S not
saticfactory,

e he absva sonditions will he enforzed; intor-plia
under the provisiosng of the dater (Peaventlon 3 Control
oZ Polluticn) Aci, 1974, the air (Provention % Control of

TR T TNE S

A T e e R S,

— —
" L o P O SRR £
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-F -
Pollution) Act, 1981, the Environment (Protectio_} Act,
1986 and the Public Liability Insurance Act, 1991 along
with their amendments and rules,

(K .K. Jai.n)
Jt. Director

Secretary
Ministry of Chemical & Fertilizers
Shastri Bhavan, NEW DELHI .

Copy to 1

1y//f;;/ﬁanq"1nu Director, IFFC3, 34, Nehru Flace,
5 New Delhi.

2, The Chairman, U.P, Pollution Control Board, P’"UP
Bhavan, 3rd floor B~-Block, Vibhuti Khang, "Gan=i
Nagar, Lucknow,

3+ The Chairman, Central Pollution Control Eaard,
Parivesh Ethan, CBD-cun-0ifice Complex, uast AT Jun
Nagar, Delhi.

L. Chief Conservator of Forests, Regional U‘fic_, B-1/72,
Sector-K, Aligan], Luchnon-226020

5. Joint Secretary (Plan Finance), Department of
Expenditure, North Block, New Delhi.

6. Adviser (PAD), Planning Commission, Yojara E=zvan

New Delhi.
@"//
h 7

7« Guard file,
9. Aecord file,
(KoK. Jain)

8. Monitoring file,
Jt. Director

3,



21 7 Annexure - IV

F. No. J-11011/150/2006- IA 11 (1)

Government of India
Ministry of Environment and Forests
(I.A. Division)
Paryavaran Bhawan
CGO Complex, Lodhi Road
New Delhi - 110 003
E-mail : ph.rastogi@nic.in
Telefax : 011-24367668
, Dated July 14, 200€

Te. /

*."Shri Rajsekharaiah
General Manager
LF.E.C.0.

P.O. Ghianagar
Allahabad 212 404
W. PR,

Fax ho.: 05332- 251253
E-mai : Phulpur@iffco.nic.in

Sus: Capacity enhancement/de-bottlenecking and LNG conversion of IFFCO at P.O.
Ghianagar, Allahabad, U.P. by M/s IFFCO - Environmental clearance reg.

Re:  Your letter no. nil dated 12 April, 2006.

Sir.

This has reference to your letter no. nil dated 12" April, 2008 on the above mentioned
sumex alongwith questionnaire, EIA/EMP, risk assessment report and CD containing above
ma—cned document and subsequent communications dated 12" May, 2006, 22™ May, 2006
anz *® June, 2006 seeking envircnmental clearance under the Environmental Impact
Assa==ment Notification, 1994.

20 The Ministry of Environment & Forests has examined the application. Itis noted that M/s
IF£27 have proposed for the capacity enhancement (de-bottlenecking and LNG conversion)
fro— £ 260 to 5,145 MTPD urea and 2,497 to 2,955 TPD Ammonia at Phulpur, Allahabad in

k= “radesh. Feed Naphtha will be replaced with R-LNG (Re-Gasified liquid Nitrogen Gas)
ex==— in case of LNG shortage/emergency when LNG will be used Total land available is
477~ -2 and no additional land will be required for the expansiun project.

30 SO, emissions from Ammonia FPlant will be reduced due to use of cleaner fusl
Ins=iztion of CO, recovery plant will reduce CO; emissions in the environment. Total water
rezar=ment from the around water for the existing plant is 35,500 m'fd and no additiona! water
will 3= required for the expansion project. All the treated effluent will be recycled and reused in
th= a=cess ar green elt development. No additional effluent will be generated and discharged
cusee the premises except during rainy seasons. Ash, lime sludge and spent catalyst will be
cee=tzd as solid waste and will be disposed off properly.

47 Public hearing meeling was held on 8" August 2005. ‘NOC' has been accorded by the
UPPS3 vide letter no F55.780/c-2/NOC-3306/ 05 dated 08.02.2006. Total cost of the project
will 2= Rs. 263.09 Crores.


Annexure - IV


50

218

The Ministry of Environment and Forests hereby accords environmental clearance to the

above unit under the EIA Notification, 1654 as amended subsequently subject to the compliance
of the terms and conditions mentioned below:

A.

fii.

Vi,

vii,

Viii.

SPECIFIC CONDITIONS:

The gaseous emissions (SO, NOyx NH;, Urea dust) particulate matter from various
process units shall conform to the standards prescribed by the concerned authorities
from time to time. CO, recoveary plant shall be installed to reduce CO, emissicns in
the environment. At no time, the emission levels shall go beyond the stipulated
standards. In the event of failure of pollution control system(s) adopted by the unit,
the respective unit shall not be restarted until the control measures are rectified to

achieve tha dacired officiency.

In urea plant, particulate smissions shall not exceed 50 mg/m?. Monitoring of prilling
tower shall be carried out as per the CPCB guidelines. Hydrocarbon monitors shall
be installed.

Ambient air quality monitoring stations shall be set up in the downwind direction as
well as where maximum ground level concentration are anticipated in consuitation
with the UPPCB and data submitted to the Ministry's Regional Office at Lucknow six
monthly and UPPCB quarterty alongwith statistical analysis.

Total water requirement after expansion shall not exceed 35,500 m’d. All the
effluent generated shall be recycled & reused in the process to reduce the fresh
water consumption or green belt development. No effluent shall be discharged
outside the premises except during the rainy season after meeting the norms
prescribed under the E (P) Act, 1986 and UPPCB whichever are more stringent.

Regular monitoring of ground water by installing peizometric ﬁells around the guard
pond and Chromium sludge disposal site shall be periodically monitored and reports
submitted to Ministry's Regional Office at Lucknow, CPCB and UPPCB.

As per the Fly ash notification, 100% utilization of the fly ash generated shall be
ensured. Ash shall be provided to different users for making bricks etc. or oroperly
used for filling low lying argas of town ship, surrounding villages and déveloping

green belt. Spent catalysts ceneraled chall be erandrly stored in closed metalfic
drums before selling to authorized recyclers / reprocessors. Waste oil shall be used
in steam generaticn plant as fuel alongwith coal or sold to autherized recyclers |
reprocessors.

The company shall undertake adequate protection measures for handiing of
ammenia vapours in case of plant upsat concition. Dafely wall exhaust ard drains
shall be connected to a separate close header from which ammenia vapours shall be
vented from vent stack after diluting with stream.

The company shall implement all the recommendations made in the Charter on
Corporate Responsibiity {or  LinviGninenial Frowecuor (CREP) for Tergize
industries.
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Lad

The company shall develop rain water harvesting structures to harvest the run off
water from the roof tops and by laying a separate storm water drainage systern for
recharge of ground water.

Green belt already developed in 33 % shall be properly maintained and an effort
shall be made to further increase the percentage by regularly planting trees at all the
vacant spaces to mitigate the effects of fugitive emissions all around the plant.
Further development of green belt shall be as per the Central Pollution Control Board
guidelines. Density of trees at the site shall be maintained as 2,000-2 500 trees/ha.

GENERAL CONDITIONS:

iil.

Vi.

Vi,

viii.

The project authorities must strictly adhere to the stipulations made by the U.P.
Pollution Control Board (UPPCB) and the State Government.

No further expansion/modifications in the plant shall be carried cut without prior
approval of the Ministry of Environment and Forests.

The project authorities must strictly comply with the rules and regulations with
regard to handling and disposal of hazardous wastes in accordance with the
Hazardous Wastes (Management & Handling) Rules, 2003.

The project proponent shall also comply with all the safeguards recommended in
the EIA /EMP Report.

The project authorities will set up a separate environmental management cell for
effective implementation of all the abave stipulations under control of Senior
Executive.

As proposed in EIA/EMP, Rs. 60.50 Crores and Rs. 9.00 Crores allocated
towards capital cost and recurring expenditure/annum shall be judiciously utilized
to implement the conditions stipulated by the Ministry of Environment and
Forests as well as the State Government and a time bound implementation
schedule for all the conditiens stipulated herein shall be submitted. The funds so
provided shall not be diverted for any other purposes. ‘

The Regional Office of this Ministry at Lué¢know / Central Pollution Control Board/
U. P. Pallution Control Board will monitor the stipulated conditions. A six monthly
compliance status report and the monitored- data alongwith statistical
interpretation shall be submitted to monitoring agencies regutarly.

The Project Propenent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are
available with the U. P. Pollution Control Board / Committee and may also be
seen at Website of the Ministry of Environment and Forests at http:/envfor. nic.in.
This should be advertised within seven days from the date of issue of the
clearance letter, at least in two local newspapers that are widely circulated in the
region of which one shall be in the vernacular language of the locality concemed
and a copy of the same shall be forwarded to the Regional office at Lucknow.
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the date of financial closure and final approval of the project by the concerned
suthorities and the date of commencing the land development work, if any.

60 The Ministry may revoke or suspend the cezsrance, if implementation of any of the
above conditions is not satisfactory.

70  The Ministry reserves the right to stipulate adcitional conditions if found necessary. The
Company in a time bound manner will implement thesa conditions.

80. The above conditions will be enforced, inter-alia under the provisions of the Water
(Prevention & Contral of Pollution) Act, 1874, the Air (Prevention & Control of Pollution) Act,
1081, the Environment (Protection) Act, 1986, Hazarcous Wastes (Management and Handling)
Rules, 2003 and the Public Liability Insurance Act 151 alona with their amenriqa;.nts and rules
G %{Uf
(Dr. P. B. Rastogi)
Additional Director

Copy to:

1. Secretary, State Department of Environment, Government of Uttar Pradesh, Room No. ..
3. New Buildings, Vidhan Bhavan, Lucknow —226 001, LR, x

2 The Chairman, Central Pollution Control Board, Parivesh Bhavan, CBD-cum-Office
Complex, East Arjun Nagar, Delhi - 110032.

3. The Chairman, Uttar Pradesh State Pollution Centrol Board, 111 Floor, PICUP Bhavan,
Vibhuti Khand, Lucknow — 226 020, U.P.

4. The Chief Conservator of Forests, Regional Office (Central Region), Kendriya Sadan,
Sector H, 5" Floor, Aliganj, Lucknow — 226 024, U.P.

5. Joint Secretary (CCI-I), Ministry of Environment and Forests, Paryavaran Bhavan, CGO
Complex, New Delhi - 110003.

6. Monitoring Cell, Ministry of Environment and Forests, Paryavaran Bhavan, CGO
Complex, New Delhi- 110003.

7. Guard File. i

8. Monitarirg File e S \

9. Record File. |

(Dr. P. E. Rastoni)

AGCT I WS
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Government of India
2 Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

The Executive Director
INDIAN FARMERS FERTILIZER COOPERATIVE LIMITED (IFFCO)

IFFCO Phulpur Unit, Ghiyanagar, Prayagraj-212404,,Allahabad,Uttar
Pradesh-212404

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/UP/IND3/254152/2005 dated 02:Feb 2022. The. particulars of the environmental
clearance granted to the project-are as below.

1. EC Identification No. EC22A016UP124030
2.  File No. J-11011/150/2006-1A 11 (1)
3. Project Type Expansion
4. Category A
5. Project/Activity including 5(a) Chemical fertilizers
Schedule No.
6. Name of Project Modernization‘and Expansion of Existing

Fertilizer Plant for Manufacturing of Nano
Fertilizer,-Phulpur Unit at IFFCO Phulpur,
P.O. Ghiyanagar, Phulpur, District-
Prayagraj, Uttar Pradesh

7. Name of Company/Organization  INDIAN FARMERS FERTILIZER
COOPERATIVE LIMITED (IFFCO)

8. Location of Project Uttar Pradesh
9. TOR Date 11 May 2005

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Dr. R.B. Lal

Date: 14/03/2022 Scientist E
IA - (Industrial Projects - 3 sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

File No. - J-11011/150/2006-1A 11 (I) Date of Issue EC - 14/03/2022 Page 1 of 11
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File No. 1A-J-11011/150/2006-1A-II(1)
Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

*k%k

By Speed Post/Online

Indira Paryavaran Bhawan
Jorbagh Road,
New Delhi - 110003

Dated: 14" March, 2022

To,
M/s Indian Farmers Fertilizer Cooperative Limited (IFFCO)
IFFCO Phulpur Unit, Ghiyanagar,
Prayagraj-212404, Allahabad,
Allahabad, Uttar Pradesh-212404

Email: iffcofertilizer2020@gmail.com

Project: Proposal for Modernization and Expansion of Existing Fertilizer Plant for
Manufacturing of Nano Fertilizer with proposed production capacity of 36,500
KLA, located at IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj,
Uttar Pradesh)— Consideration of Environmental Clearance-Regarding.
Sir,
This has reference to your proposal No. IA/UP/IND3/254152/2005, dated
02.02.2022, and additional information vide letter dated 17.02.2022 on the above subject
matter.

2. The Ministry of Environment, Forest and Climate Change has examined the
proposal for Modernization and Expansion of Existing Fertilizer Plant for Manufacturing of
Nano Fertilizer with proposed production capacity of 36,500 KLA, located at IFFCO
Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj, Uttar Pradesh.

3. The details of existing and expansion products and their capacity, as under:
S. Product Unit As per EC As per No After Remarks
No. dated Increase in Modernizati
14.07.2006 Pollution on &
certificate Expansion
granted from
UPPCB
1. Urea MTPD 5145 5790 5790 No
Change
2. Ammonia | MTPD 2955 3300 3300
3. Captive MW 53.5 53.5 53.5
Power
4. | Nano-Urea/ KL/ 0 0 36,500 Additional
Nano- Annu Product
Sulphur / m
w4
EC Identification No. - EC22A016UP124030 File No. - J-11011/150/2006-IA 1l (I) Date of Issue EC - 14/03/2022 Page 2 of 11
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Nano-
Micronutrien
ts

4. The project is covered under the category ‘A’ of item 5(a) - chemical fertilizer of the
Schedule to the Environment Impact Assessment (EIA) Notification, 2006 and its
subsequent amendments.

5. The Standard ToR has been issued by Ministry vide letter dated 18.11.2021. The
Public Hearing for the proposed project has been conducted by the State Pollution Control
Board on 04.01.2022. The PH was presided over by the Additional District Magistrate. The
Main issues raised during the public hearing are related to employment generation,
subsidy on product and product bottle size. The EAC deliberated the action plan on the
issues raised during PH and found in order.

6. Details of Earlier ECs: The Ministry had granted earlier EC to the existing project
vide letter no. J-11011/150/2006-IA 1l (I) dated 14.07.2006 for Capacity enhancement/de-
bottlenecking and LNG conversion of IFFCO Phulpur Complex in favour of M/s Indian
Farmers Fertiliser Cooperative Limited (IFFCO). PP reported that over a time, plant has
adopted many conservation measures to increase the efficiency of plant and reduce the
pollution load and energy. The existing plant is operating on full load with less resources.
Considering the S.0O. 980 (E) dated 02.03.2021 notification of MoEF&CC, plant has
obtained Certificate/Approval under no increase in pollution load for expansion in the
production of Urea and Ammonia by 12.5% and 11.7% respectively from the UPPCB vide
letter no. H64208/C-2/Gen-599/2021 dated 09.08.2021. The PP reported that the Consent
to Operate was issued by UPPCB, vide letter dated 04.01.2022 which is valid upto
31.12.2023.

The IRO, MoEFCC, Lucknow has inspected the Unit on December 3-4, 2021 and
observed some non-compliances w.r.t. management coal and fly ash, storm drain, bore
wells, and rain harvesting pit. Accordingly, the M/s IFFCO, vide letter dated 07.01.2022,
has submitted the Action Taken Report along with documentary proof. Based on the
information submitted by the PP, the IRO, MOEFCC, Lucknow has issued the certified
compliance report of earlier EC conditions, vide their letter dated 27.01.2022. The
Committee deliberated the Action Taken Report and certified compliance report of earlier
EC conditions and found in order.

7. The PP reported that the existing land area is 776.52 acres (excluding CORDET)
and expansion is proposed within the existing land area. Industry has already developed
greenbelt in an area of 268.67 acres which will increase to 272.95 acres i.e., 35.2% after
expansion. The estimated project cost for expansion including EMP cost is Rs. 195
Crores. The capital cost earmarked towards environmental pollution control measures in
expansion is Rs. 3.09 Crores and recurring cost (Operation and maintenance) for
proposed project will be about Rs. 0.17 Crores per annum. Total 200 additional manpower
is required for expansion project.

8. The PP reported that there is no Wildlife Sanctuary, National Parks, Biosphere
Reserves, Tiger/Elephant Reserves, etc. are present within 10 km distance from the
project site. Four water bodies are present in 10 Km radius of project site i.e., Sharda
Sahayak Khand (adjacent to West Boundary), Shahapur Minor (0.40 Km, E), Drain (0.5
Km, S) and Varuna River (7.38 Km, NE).

4

EC Identification No. - EC22A016UP124030 File No. - J-11011/150/2006-IA 1l (I) Date of Issue EC - 14/03/2022 Page 3 of 11
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9. The PP reported that the Ambient air quality monitoring was carried out during
October to December, 2020 and the baseline data indicates the ranges of mean
concentrations as: PM10 (41.1-91.4 pg/m3), PM2.5 (18.1-39.4 pg/m3), SO2 (5.2-12.5
pHg/m3), NO2 (8.3-24.7 pg/m3) and NH3 (< 20 pg/m3). All parameter concentrations are
within the National Ambient Air Quality Standards (NAAQS).

10. The PP reported that the after proposed modernization and expansion, the
freshwater requirement of plant will be 35290 KLD. Water will be available from existing
bore wells. There is no generation of effluent from manufacturing process of Nano-
fertilizer. However, there will be generation of additional 1 KLD wastewater from washing
of Vessels/Reactor, etc. and operation of cooling tower in the plant along with 9 KLD
domestic sewage generated. It has been proposed to install ETP cum neutralization tank
for industrial effluent and 10 KLD of STP for domestic effluent. Treated water shall be
reused in the internal Horticulture proposed to be provided in the Nano Plant boundary.
Total Industrial and Domestic wastewater shall be 7243 KLD and 2490 KLD, respectively.

11. The total Power requirement after expansion & modernization shall be limited
within the existing sanctioned quantity i.e.,53.5 MW. Same is being met by Captive power
and Grid Supply. The electrical power generated in CPP is used to fulfill the requirement
of entire plant. Plant has 2 nos. of steam turbine driven through Turbo generator viz. TG-1
(Rating 15.625 MVA), TG-2 (Rating-22.5 MVA) and one Gas Turbine Generator (GTG)
(Rating-28.125 MVA) in captive power plant. In cases of emergency, a provision has also
been made to draw power from UPPCL Grid for which contract demand is 6000 KVA.
Existing unit has two no. of DG Sets of Capacity 2700 KVA as standby during power
failure. Stack Height of 30 m is provided as per CPCB norms.

12.  Existing unit has Natural gas & Coal based 3x125 TPH steam boiler with 100 m
stack and 1 x 60 TPH HRSG with 30 m stack. No additional Boiler is proposed. Particulate
emission is within the statutory limit given by CPCB & UPPCB.

13. The Project proponent committed that they will abide the rules and guidelines
issued under the Manufacture, Storage and Import of Hazardous Chemicals (MSIHC)
Rules, 1989, as amended time to time, and the Chemical Accidents (Emergency Planning,
Preparedness and Response) Rules, 1996. The Onsite and Offsite Emergency plan will
be implemented as cited in the provisions of the Rules.

14. Details of Process emissions generation and its management:

S. Stack Fuel Used | Stack | Diameter | APCM | Expected Emission
No. | Attached Height Pollutants Norms
Existing Process Stacks / Vents
1 | Primary Natural 33m 3.6m Low NOx, SO2 NOXx < 400
Reformer- Gas NOx mg/Nm?®
I Burner
2 | Primary Natural 30 m 29m Low NOx, SO2 NOx < 400
Reformer- Gas NOx mg/Nm?
[l Burner
3 | Prilling - 96 m 22m - PM, NH3 PM<150
Tower-| mg/Nm?®
4 | Prilling - 104 m 26m - PM, NH3 PM<50
Tower-I| mg/Nm?®
Note: No additional Stack is proposed in expansion and there shall be no gaseous
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| emission from Nano Fertilizer Plant. |

15. Details of solid waste/hazardous waste disposal and process emissions generation
and its management are as per the plan provided in the EIA & EMP report and as
deliberated in the EAC. The project documents are available on PARIVESH portal which
can be accessed at http://parivesh.nic.in.

16. The Project Proponent has also informed the benefits of proposed Nano-Fertilizer
Plant, as described below:

(1) Nanotechnology is an emerging field with potential to provide Efficient Nutrient
Management as compared to existing fertilizer management practices. With the
use of Nanotechnology, the consumption of chemical fertilizer will be reduced.

(i) Nano Urea reduces fertilizer consumption compared to Conventional Urea.
1No. 500 ml Nano Urea Bottle is equivalent to 45 Kg Urea (1 bag).

(i)  Nano Urea provides Better Nutrient & Increases Production. It also has a Cost
Advantage over Conventional Urea.

(iv)  Itis Environment Friendly and Non-Toxic to Flora & Fauna, Humans.

(v) No source of air emission/effluent generation/hazardous waste generation is
involved in the production process. As a matter of fact, the Nano-fertilizer plant
will pose an example of Environmental Sustainability and profitability for both
farmers and government.

(vi) It will maintain stability in Domestic market for Fertilizer.

(vii) It will reduce the import possibility of Urea fertilizers to some extent and
contribute to National saving.

(viii) Nano Fertilizer application improves soil health and reduces the demand of
conventional fertilizer like Urea on farmer’s field for achieving optimum or
targeted crop yields.

(ix)  Nano fertilizers enhance the seed germination.

(x) It helps in growth of plant height, leaf area and numbers of leaves per plant.

(xi)  Nano fertilizer enhances the chlorophyll production as well as rate of the
photosynthesis which result in more production.

(xi))  All these factors result in more yield and better-quality parameters derived from
usage of Nano-fertilizers as compared to conventional fertilizer usage.

(xiii) Itis possible to increase the production of the crop by about 15 to 20 percent.

17.  The proposal was considered by the 26" Expert Appraisal Committee (Industry-
3 sector) meeting held on 16-17 February 2022 in the Ministry through video
conferencing, wherein Project Proponent and their accredited Consultant [M/s EQMS
India Pvt. Ltd. having accreditation number NABET/EIA/1922/RA0197 valid till
23.11.2022], presented the EIA & EMP report. The minutes of the meeting and all the
project documents are available on PARIVESH portal which can be accessed at
http://parivesh.nic.in.

The EAC, constituted under the provision of the EIA Notification, 2006 comprising
Experts Members/domain experts in various fields, examined the proposal submitted by
the Project Proponent in desired format along with EIA/EMP reports prepared and
submitted by the Consultant accredited by the QCI/ NABET on behalf of the project
proponent.

The EAC noted that the project proponent has given an undertaking that the data
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and information given in the application and enclosures are true to the best of his
knowledge and belief and no information has been suppressed in the EIA/EMP reports. If
any part of data/information submitted is found to be false/ misleading at any stage, the
project will be rejected and Environmental Clearance given, if any, will be revoked at the
risk and cost of the project proponent.

The Committee noted that the EIA/EMP reports is in compliance of the TOR and
reflect the present environmental status and the projected scenario for all the
environmental components. The Committee deliberated on the proposed mitigation
measures towards Air, Water, Noise and Soil pollutions. The Committee also suggested
that the storage of toxic/explosive raw materials/products shall be undertaken with utmost
precautions and following the safety norms and best practices. The committee also
deliberated on the water balance data and found it satisfactory. The Committee also
deliberated the onsite/offsite emergency plan and various mitigation measures to be
proposed during implementation of the project.

The Committee deliberated on chemical accident that took place in the Unit earlier.
The PP has done the root cause analysis of the accident, EAC deliberated the same and
advised the PP to implement the various provisions of the rules and guidelines issued
under the Manufacture, Storage and Import of Hazardous Chemicals (MSIHC) Rules,
1989, as amended time to time, and the Chemical Accidents (Emergency Planning,
Preparedness and Response) Rules, 1996. The Onsite and Offsite Emergency plan will
be implemented as cited in the provisions of the Rules.

The EAC suggested to PP to explore the possibility for the usage of Natural gas.
The Committee deliberated the Greenbelt design and budget allocation for EMP, water
balance, the, Conservation plan for Schedule-I species, storage of nano-urea bottle are
found to be satisfactory. The Committee also deliberated the onsite/offsite emergency
plan and various mitigation measures to be proposed during implementation of the
project.

The EAC deliberated on the proposal with due diligence in the process as notified
under the provisions of the EIA Notification, 2006, as amended from time to time and
accordingly made the recommendations to the proposal. The Experts Members of the
EAC found the proposal in order and recommended for grant of environmental clearance.

18. The environmental clearance granted to the project/activity is strictly under the
provisions of the EIA Notification 2006 and its subsequent amendments. It does not
tantamount/construe to approvals/consent/permissions etc. required to be obtained or
standards/conditions to be followed under any other Acts/ Rules/ Subordinate legislations,
etc., as may be applicable to the project. The project proponent shall obtain necessary
permission as mandated under the Water (Prevention and Control of Pollution) Act, 1974
and the Air (Prevention and Control of Pollution) Act, 1981, as applicable from time to
time, from the State Pollution Control Board, prior to construction & operation of the
project.

19. Based on the proposal submitted by the project proponent and recommendations
of the EAC (Industry-3 Sector), Ministry of Environment, Forest and Climate change
hereby accords Environmental clearance for Modernization and Expansion of
Existing Fertilizer Plant for Manufacturing of Nano Fertilizer with proposed
production capacity of 36,500 KLA, located at IFFCO Phulpur, P.O. Ghiyanagar,
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Phulpur, District-Prayagraj, Uttar Pradesh by M/s Indian Farmers Fertilizer
Cooperative Limited (IFFCO) under the provisions of the EIA Notification, 2006, subject
to the compliance of terms and conditions as under: -

A. Specific Conditions:

().  All conditions stipulated in the earlier EC vide letter no. J J-11011/150/2006-1A 11 (1)
dated 14.07.2006 shall strictly be complied.

@i). The PP shall comply with all the environmental protection measures and
safeguards proposed in the documents submitted to the Ministry. All the
recommendations made in the EIA/EMP in respect of environmental management,
and risk mitigation measures relating to the project shall be implemented.

(ii).  The project proponent shall utilize modern technologies for capturing of carbon
emitted and shall also develop carbon sink/carbon sequestration resources capable
of capturing more than emitted. The implementation report shall be submitted to the
IRO, MoOEF&CC in this regard.

(iv). The continuous online (24x7) monitoring system for stack emissions shall be
installed for measurement of flue gas discharge and the pollutants concentration,
and the data to be transmitted to the CPCB and SPCB server. For online
continuous monitoring of effluent, the unit shall install web camera with night vision
capability and flow meters in the channel/drain carrying effluent within the
premises.

(v). The storage of toxic/hazardous raw material shall be bare minimum with respect to
quantity and inventory. Quantity and days of storage shall be submitted to the
Regional Office of Ministry and SPCB along with the compliance report.

(vi).  The occupational health centre for surveillance of the worker’s health shall be set
up. The health data shall be used in deploying the duties of the workers. All
workers & employees shall be provided with required safety kits/mask for personal
protection.

(vii).  Training shall be imparted to all employees on safety and health aspects of
chemicals handling. Safety and visual reality training shall be provided to
employees.

(vii).  The unit shall make the arrangement for protection of possible fire hazards during
manufacturing process in material handling. Fire-fighting system shall be as per the
norms.

(ix).  Necessary precautions shall be taken to avoid accidents and action plan shall be
implemented for avoiding accidents. The Project proponent shall implement the
onsite/offsite emergency plan/mock drill etc. and mitigation measures as prescribed
under the rules and guidelines issued in the Manufacture, Storage and Import of
Hazardous Chemicals (MSIHC) Rules, 1989, as amended time to time, and the
Chemical Accidents (Emergency Planning, Preparedness and Response) Rules,
1996.
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(x). The solvent management shall be carried out as follows: (a) Reactor shall be
connected to chilled brine condenser system. (b) Reactor and solvent handling
pump shall have mechanical seals to prevent leakages. (c) Solvents shall be stored
in a separate space specified with all safety measures. (d) Proper earthing shall be
provided in all the electrical equipment wherever solvent handling is done. (e)
Entire plant shall be flame proof. The solvent storage tanks shall be provided with
breather valve to prevent losses. (f) All the solvent storage tanks shall be
connected with vent condensers with chilled brine circulation.

(xi).  Volatile organic compounds (VOCs)/Fugitive emissions shall be controlled at
99.97% with effective chillers/modern technology.

(xi)).  Total fresh water requirement shall not exceed 35290 KLD Prior permissions in this
regard shall be obtained from the concerned regulatory authority.

(xiii).  The storm water from the roof top shall be channelized through pipes to the storage
tank constructed for harvesting of rain water in the premises and harvested water
shall be used for various industrial processes in the unit. No recharge shall be
permitted within the premises. Process effluent/ any wastewater shall not be
allowed to mix with storm water.

(xiv).  The PP shall undertake waste minimization measures as below (a) Metering and
control of quantities of active ingredients to minimize waste; (b) Reuse of by-
products from the process as raw materials or as raw material substitutes in other
processes. (c) Use of automated filling to minimize spillage. (d) Use of Close Feed
system into batch reactors. (e) Venting equipment through vapour recovery system.
() Use of high-pressure hoses for equipment clearing to reduce wastewater
generation.

(xv).  The green belt of at least 5-10 m width shall be developed in nearly 36% of the
total project area mainly along the plant periphery/adjacent areas, as committed by
the PP. Selection of plant species shall be as per the CPCB guidelines in
consultation with the State Forest Department. Records of tree canopy shall be
monitored through remote sensing map. Trees have to be planted with spacing of
2m x 2m and number of trees have to be increased accordingly (2500
trees/hectare). The plant species can be selected that will give better carbon
sequestration and plantation shall be completed within six months.

(xvi).  As committed by the PP, the project proponent shall explore the usage of natural
gas/bio briquettes.

(xvii).  The activities and the action plan of the issues raised during public hearing to
address the socio-economic issues in the study area, shall be completed as per the
schedule presented before the Committee and as described in the EMP report in
letter and spirit. The compliances report shall be submitted to IRO, MoEFCC
Lucknow.

(xviii). A separate Environmental Management Cell (having qualified person with
Environmental Science/Environmental Engineering/specialization in the project
area) equipped with full-fledged laboratory facilities shall be set up to carry out the
Environmental Management and Monitoring functions.

B. General Conditions: The grant of environmental clearance is further subject to
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compliance of other general conditions as under: -

(1) No further expansion or modifications in the plant, other than mentioned in the EIA
Notification, 2006 and its amendments, shall be carried out without prior approval
of the Ministry of Environment, Forest and Climate Change/SEIAA, as applicable.
In case of deviations or alterations in the project proposal from those submitted to
this Ministry for clearance, a fresh reference shall be made to the Ministry/SEIAA,
as applicable, to assess the adequacy of conditions imposed and to add additional
environmental protection measures required, if any.

(i) The Project proponent shall strictly comply with the rules and guidelines issued
under the Manufacture, Storage and Import of Hazardous Chemicals (MSIHC)
Rules, 1989, as amended time to time, the Chemical Accidents (Emergency
Planning, Preparedness and Response) Rules, 1996, and Hazardous and Other
Wastes (Management and Trans-Boundary Movement) Rules, 2016 and other
rules notified under various Acts.

(i)  The energy source for lighting purpose shall be preferably LED based, or advanced
having preference in energy conservation and environment betterment.

(iv)  The overall noise levels in and around the plant area shall be kept well within the
standards by providing noise control measures including acoustic hoods, silencers,
enclosures etc. on all sources of noise generation. The ambient noise levels shall
conform to the standards prescribed under the Environment (Protection) Act, 1986
Rules, 1989 viz. 75 dBA (day time) and 70 dBA (night time).

(v)  The company shall undertake all relevant measures for improving the socio-
economic conditions of the surrounding area. The activities shall be undertaken by
involving local villages and administration. The company shall undertake eco-
developmental measures including community welfare measures in the project
area for the overall improvement of the environment.

(vi)  The company shall earmark sufficient funds towards capital cost and recurring cost
per annum to implement the conditions stipulated by the Ministry of Environment,
Forest and Climate Change as well as the State Government along with the
implementation schedule for all the conditions stipulated herein. The funds so
earmarked for environment management/ pollution control measures shall not be
diverted for any other purpose.

(vii) A copy of the clearance letter shall be sent by the project proponent to concerned
Panchayat, Zilla Parishad/Municipal Corporation, Urban local Body and the local
NGO, if any, from whom suggestions/ representations, if any, were received while
processing the proposal.

(viii)  The project proponent shall also upload/submit six monthly reports on Parivesh
Portal on the status of compliance of the stipulated Environmental Clearance
conditions including results of monitored data to the respective Integrated Regional
Office of MOEF&CC, the respective Zonal Office of CPCB and SPCB. A copy of
Environmental Clearance and six monthly compliance status report shall be posted
on the website of the company.

(iX)  The environmental statement for each financial year ending 31% March in Form-V
as is mandated shall be submitted to the concerned State Pollution Control Board
as prescribed under the Environment (Protection) Rules, 1986, as amended
subsequently, shall also be put on the website of the company along with the status
of compliance of environmental clearance conditions and shall also be sent to the
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respective Integrated Regional Office of MOEF&CC by e-mail.

(x) The project proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are
available with the SPCB/Committee and may also be seen at Website of the
Ministry and at https://parivesh.nic.in/. This shall be advertised within seven days
from the date of issue of the clearance letter, at least in two local newspapers that
are widely circulated in the region of which one shall be in the vernacular language
of the locality concerned and a copy of the same shall be forwarded to the
concerned Regional Office of the Ministry.

(xi)  The project authorities shall inform the Regional Office as well as the Ministry, the
date of financial closure and final approval of the project by the concerned
authorities and the date of start of the project.

(xii)  This Environmental clearance is granted subject to final outcome of Hon’ble
Supreme Court of India, Hon’ble High Court, Hon’ble NGT and any other Court of
Law, if any, as may be applicable to this project.

20. The Ministry reserves the right to stipulate additional conditions, if found necessary
at subsequent stages and the project proponent shall implement all the said conditions in
a time bound manner. The Ministry may revoke or suspend the environmental clearance,
if implementation of any of the above conditions is not found satisfactory.

21. Concealing factual data or submission of false/fabricated data and failure to comply
with any of the conditions mentioned above may result in withdrawal of this clearance and
attract action under the provisions of the Environment (Protection) Act, 1986.

22.  Any appeal against this environmental clearance shall lie with the National Green
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010.

23. The above conditions shall be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and the Public Liability
Insurance Act, 1991 along with their amendments and Rules and any other orders passed
by the Hon'ble Supreme Court of India / High Courts and any other Court of Law relating

to the subject matter.

(Dr. R. B. Lal)

Scientist ‘E’/Additional Director
Tele-fax: 011-20819346
Email-rb.lal@nic.in

24.  This issues with approval of the competent authority.

Copy to: -

1. The Deputy DGF (C). MOEF&CC Integrated Regional Office (Uttar Pradesh), Kendriya
Bhawan, 5th Floor, Sector "H". Aliganj, Lucknow (UP)-20
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2. The Secretary, Department of Environment, Government of Uttar Pradesh, 601, Bapu
Bhawan, Secretariat, Vidhan Sabha Marg, Lucknow (UP)-1

3. The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, CBD cum-
Office Complex, East Arjun Nagar, Delhi - 32

4. The Member Secretary, Uttar Pradesh Pollution Control Board, Building No. TC-12V.
Vibhuti Khand, Gomti Nagar, Lucknow — 10

5. The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar House,
Mansingh Road, New Delhi - 11

6. The District Collector, District Prayagraj (Uttar Pradesh)
7. Guard File/Monitoring File/Website/Record File/Parivesh Portal

74

(Dr. R. B. Lal)

Scientist ‘E’/Additional Director
Tele-fax: 011-20819346
Email-rb.lal@nic.in

Signature_fptot Verified
Q/ Digitally signei’P) Dr. R.B. Lal
Scientist E
Date: 3/14/202211:57:01 AM
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Form 8 (C)
[See Rule 8(1)]

Annexure-VI

GROUNDAWRER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC024123
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000488

Name of the Owner SANJAY KUDESIA

Designation Executive Director

g

Company Address Ghiyanagar IFFCO Phulpur Prayagraj
$Ut BT gar

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj

Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/08/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/08/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0033

PHULPUR

No

N/A

200.00

125.00

320.00

12.00

13


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLETByBgSUu4AdVgjNcCNIFxxs3mAa+839
Annexure-VI
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Maximum Allowable Annual Extraction of Ground Water: 2 3 3 645120

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁﬂr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ).

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAWYER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC044071
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000496

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 18/04/1997
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

18/04/1997

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0034

PHULPUR

No

NA

200.00

125.00

320.00

12.00

13


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdanXfAOOIsVbHbnuMZii/2t

2/21/22, 2:10 PM
Maximum Allowable Annual Extraction of Ground Water: 2 36 660480

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁs‘?r measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ).

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAABIER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC030251
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000497

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 11/02/1998
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

11/02/1998

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0035

PHULPUR

No

NA

200.00

125.00

320.00

14.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdasQtfso4N6rswZ5GCJIEkk

2/21/22, 2:11 PM
Maximum Allowable Annual Extraction of Ground Water: 2 3 9 707840

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:%ﬂ measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A i

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAAIKFER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC028389
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000498

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/08/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/08/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0036

PHULPUR

No

NA

200.00

125.00

320.00

14.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdYItP+u0ZG2qH0BpTo6p/1E

2/21/22, 2:11 PM
Maximum Allowable Annual Extraction of Ground Water: 24 2 725760

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:%%r measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A i

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAA¥ER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC030184
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000499

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 26/08/1997
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

26/08/1997

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0037

PHULPUR

No

NA

200.00

125.00

320.00

12.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdbjU17p7bTfl4C7yL7Mdt5r

2/21/22,2:12 PM
Maximum Allowable Annual Extraction of Ground Water: 24 5 691200

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:%ﬁr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A i

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAAFER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC011480
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000500

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 14/07/2009
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

14/07/2009

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0038

PHULPUR

No

NA

200.00

125.00

320.00

10.00
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2/21/22,2:12 PM
Maximum Allowable Annual Extraction of Ground Water: 24 8 569600

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:%@ measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A i

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAO{IER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC015473
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000501

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/08/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/08/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0039

PHULPUR

No

NA

200.00

125.00

320.00

12.00
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Maximum Allowable Annual Extraction of Ground Water: 2 5 1 633600

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁ? measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A W) 4

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDASMIER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC044370
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000503

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 16/12/1997
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

16/12/1997

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0040

PHULPUR

No

NA

200.00

125.00

320.00

16.00

13


http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdYpiAU9fd5DnsSS/Q8rHG78

2/21/22,2:16 PM
Maximum Allowable Annual Extraction of Ground Water: 2 54 870400

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁﬁr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ) |

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAOAIER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC045798
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000505

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 14/07/2009
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

14/07/2009

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0041

PHULPUR

No

NA

200.00

125.00

320.00

16.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdbm9n5fFZf3Q+irjhq1xvCq

2/21/22, 2:16 PM
Maximum Allowable Annual Extraction of Ground Water: 2 5 7 911360

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁﬁr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ).

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDA@SER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC014794
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000506

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 23/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 12/08/2009
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

12/08/2009

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0042

PHULPUR

No

NA

200.00

125.00

320.00

14.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLXOwsYTE4zdaN4LoY2n6FzRbc8cgkBltW
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Maximum Allowable Annual Extraction of Ground Water: 2 6 O 698880

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁs»?r measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A .

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAGH ER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC042585
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000310

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 16/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 27/08/1990
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

27/08/1990

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0025

PHULPUR

No

N/A

200.00

125.00

320.00

10.00
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Maximum Allowable Annual Extraction of Ground Water: 2 6 3 640000

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.

2/3



2/19/22, 2:23 PM

o Any other site specific requirement regarding safety an?ﬁﬂr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A .

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAGSYER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC036622
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000462

Name of the Owner SANJAY KUDESIA
Company Name IFFCO PHULPUR UNIT
HUH BT A

Address of the Applicant  IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj

Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 06/10/2004
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate = 320.00
of Withdrawal (m%/hr.):

Maximum Allowable Annual Extraction of Ground Water:

Company Address
HU BT gar
Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3/hr.)

06/10/2004

Maximum Allowable
Running Hours Per Day:

Ghiyanagar IFFCO
Phulpur Prayagraj

PGRJ1221NIN0026

PHULPUR
No

NA

200.00

125.00

320.00

12.00

652800

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
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at a rate not exceeding that as shown at Sl. (3j), for Running Hourzﬁ@ shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid joe? idMe observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

- Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned Authority.
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« Incase, any of the particulars | information furnished by the app:caﬁT application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable lation.

- SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« i) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m?
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAGIIER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC037766
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000469

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 30/07/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

30/07/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0027

PHULPUR

No

NA

200.00

125.00

320.00

14.00
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Maximum Allowable Annual Extraction of Ground Water: 2 6 9 761600

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:?ﬂ measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ty.

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAVATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC011819
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000472

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/08/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/08/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0028

PHULPUR

No

NA

200.00

125.00

320.00

16.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLETByBgSUu4DPDxGWuiZP0aTW0BBLqyuN

2/19/22, 2:26 PM
Maximum Allowable Annual Extraction of Ground Water: 2 72 860160

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:?%r measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ty

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAVA¥ER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC015111
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000476

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/08/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/08/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0029

PHULPUR

N/A

NA

200.00

125.00

320.00

12.00
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2/21/22, 2:14 PM
Maximum Allowable Annual Extraction of Ground Water: 2 7 5 683520

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:?ﬁr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ty.

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :19/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAVATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC033351
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000479

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 12/02/2019
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

12/02/2019

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0030

PHULPUR

No

NA

200.00

125.00

320.00

10.00
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Maximum Allowable Annual Extraction of Ground Water: 2 7 8 528000

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?;:?@ measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A ty.

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDAB{IER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC031033
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000482

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 02/03/2018
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

02/03/2018

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0031

PHULPUR

No

NA

200.00

125.00

320.00

14.00
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRLETByBgSUu4AvE0o0Sz9++J8wrkUQxfbr
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Maximum Allowable Annual Extraction of Ground Water: 2 8 1 797440

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁ? measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Form 8 (C)
[See Rule 8(1)]

GROUNDABAIER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK
USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC018401
VALID FROM 15/02/2022 TO 14/02/2027
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202112000484

Name of the Owner SANJAY KUDESIA

Designation Executive Director
g
Company Address Ghiyanagar IFFCO Phulpur Prayagraj

HYT BT gt

Address of the Applicant IFFCO Ghiyanagar Phulpur Prayagraj

Date of Submission 22/12/2021
Location Particulars

District Prayagraj
Plot No./Khasra No. R2 and R6 dt 1976
Ward No./Holding No.

Particular of the Existing Well and Pumping Device

Date of 06/10/2018
Construction/Sinking of

the Well

Type of Well Tube Well/Boring
Purpose of well Industrial

Strainer Position (For Tube Well)
Type of Pump Used Submersible

Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate  320.00
of Withdrawal (m3/hr.):

Company Name
U BT AT
Authorization Letter

PR T3

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3hr.)

06/10/2018

Maximum Allowable
Running Hours Per Day:

IFFCO PHULPUR
UNIT

Download

PGRJ1221NIN0032

PHULPUR

No

NA

200.00

125.00

320.00

16.00
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Maximum Allowable Annual Extraction of Ground Water: 2 84 911360

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of
ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

GENERAL CONDITIONS:

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
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o Any other site specific requirement regarding safety an?ﬁﬁr measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned A

« Incase, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh. All such industries shall
be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :21/02/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature
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Overall Material Balance of Phulpur Complex
UREA PRODUCTION 5631 MTPD

Flue Gas 210368 Nm3/hr

Combustion Air
167511 Nm3/hr - Ammonia
Process i 53 MT/hr Urea Prod:
Air 47530 Nm3/hr 94.1 MT/hr
> CO2 32666 Nm3/hr
Feed 31956 Nm3/hr Urea-l Plant ; —————————— -=-
> Air 645369 |
Fuel 13815 Nm3/hr . Air to Prill Tower: 645369 Nm3/Hr Nm3/hr |
Lot :
25 50 | _ _____ | ____mm™wmt/br I
MWh MT/hr i 10.6 I
roalNG 137028 Nma/he | | bt lue Gas EMWh :
Fuel 8698 Nm3/hr : 233000 : I
Combustion Air: GTG-HRSG L 59 MT/br_ _ _ Nm3/hr :
255105 Nm3/hr IS U, SOSUUTUTUUTSTVRTSTR 195 RSOOSR I
24.1 MWh 1
Ground Water: 1367 m3/hr | :
g Steam + 137502 Nm3/hr Flue Gas I Total FlueGas 984080 Nm3/hr
Combustion Air: e __98MT/hr 370502 Nm3/hr : _ .
154170 Nm3/hr . : Air 1650135 Nm3/hr
Purchased Power: 0.4 MWh Fuel 6531 Nm3/hr Generation 3.81 MWh : I ’
Plant et S , |
: Air to Prill Tower: :_ ______urea o 235 MT/hr
.............................................................................................................................................. . 1
Total Air 1852422 Nm3/hr D A SRR N : ' Water to irrigation/
4.5 : : I horticulture/As‘h Pond/ " 166 m3/hr
MWh : 120 MT/hr 27 MT/hr I : Evaporation Loss:
i | 1
E : Ammonia 81 Cco2 119 : : Cooling Tower N 1197 m3/hr
Coal 8 MT/hr Feed 48375 Nm3/hr ¥ | MT/hr 10218 MT/hr | I Evaporation +Drift Loss
> — Recovery  FYMEYY: = Air: 1004766 : Power to Nano 0.4 MWh
Fuel 27654 Nm3/hr Plant Nm3/hr I
> - ! Water to Nano 4 m3/hr
Process Air Urea Production | :
73105 Nm3/hr 140 MT/hr :
\ 4 ~ T — — — — — = = = — — — _—
Combustion Air > co2 i
509632 Nm3/hr 50671 Nm3/hr Flue Gas:
86317 Nm3/hr
Flue Gas: 316893 Nm3/hr il Flue Gas: 403210 Nm3/hr
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Annexure-VIII

iFFCo)
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INDIAN FARMERS FERTILISER CO-OPERATIVE LTD.

Ref.No.: TE/02/248

To,
The Regional Office (Central Region)
Ministry of Environment & Forests .- )
Govt. of India — 0252003 |
Kendriya Bhawan, 5" Floor Ca '
) ’ iral .
Sector “H” Alignanj-226024 Pa’*’f{rhi;.s g’g’(@ Control Snass
i, 5'%*1&},6&.:1}‘1;&1‘2
Sub: Fly Ash Notification S.0. 763 (e) dated 14" September 1999, its
amendments 5.0. 2804 (E) dated 37 November 2009 and further
amendments S.0. 254 (E) dated 25" January 2016 — Annual Report
for the period 01.04.2022 to 31.03.2023.
Dear Sir,

This has reference to subject matter regarding submission of

statutory compliance report In this context, please find enclosed herewith
Annual Implementation Report of IFFCO Phulpur on Ash Utilization for the
year ending 31.03.2023.

Hope the above information would suffice.

Thanking you,

Yours faithfully,
For Indian Farmers Fertiliser Cooperative Ltd.

i bl

(Sanjay Kudesia )
Sr. Executive Director

Encl* as above

/cc: (i) Member Secretary, Central Pollution Control Board, New Delhi.

(i) Member Secretary, U.P.Pollution Control Board, Lucknow.
(iii) Regional Officer, U.P.Pollution Control Board, Prayagraj.

P.0. Ghiyanagar, Prayagraj-212404 (U.P.) Phone : (06332) 263374,261243

g ferg

TR, WUTRTG-212404 (3080) BT (05332) 253374, 251243

1R / Gram : §%@) fUUFTR, IFFCO Ghiyanager, B / Fax : Goneral - (05332) 261252, Maintenance (05332) 261263
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682/10:

Fly Ash Notification S.0. 763 (e) dated 14th September 1999, its amendments S.0. 2804
(E) dated 3™ November 2009 and further amendments S.0. 254 (E) dated 25" January
2016 — Annual Report for the period 01.04.2022 to 31.03.2023.

\ S.No. Name of | No. of Installed |Ash Generation| Ash Utilization | Percentage
‘ Power Utility] TPS Capacity (2022-2023) (2022-2023) Utilization
(MW) Million Tone) | (Million Tone) (20220—/ 2023)
(2]
1 Steam
Generation | Unit-l 12.5 0.04025 i) From ESP Dry
and Power (Coal Based) Ash (Sold)
Generation 0.03410
Plant.
(Indian Unit-11 18.0 - (i) From Ash . \
Farmers Pond (Free) 206:6%
Fertiliser 0.04852
Cooperative | Gas 23.0 -
Ltd. Phulpur | Turbine (iii) In Own Brick
Unit) Unit 0.00055

Total = 0.08317

Date: .2.8.).9.4].2023

Signature: =2 =V PVY /O
Designation: Jt. General Manager (Utility)

RIS

i

., Mishra

Joint 2eneral Manager (Utlity)
IF-LC, Pradene Gra

PO’.; it 4 .

g VIS 20
o4 P 20058
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FHe g g e S s wgarer / i Pollution Control Board Zonal Laboratory
Doc No. CB/ZLN/QR/7.8/1/1 | Issue No. : 01 Date of [ssue : 16.08.2022 | Page No.: 1 of |
Amendment no. : 00/05 Amendment Date: 00 Approved by : TM Issued by: QM

I : 0522 : 4087600, 4087700

% ; 0522

S.No: F/2023/242

: 4087602

4
@pab

Fresh water

Phone : 0522~ 4087600, 4087700
Fax : 0522 - 4087602

TEST REPORT

PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow

Date of test report:01/11/2023 Date/period of testing:20-29/10/2023
I | ofREiemT /Project/Test Programme NGT Matter
2 | X F A /e AT /A7/Sample Source (GW/River/any other) | GW at Industry
3 THA & TFTC TT/FETTE Type of Sample (Grab/Composite) Grab
4 | 79w FA ATer =AfRw # fAawon Sample Collected/Deposited by | Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
2 AT wEEtEw fiY %/ Date of Sample collection 17-18/10/2023
6 | wARTarEr # FHAT 9 it ff¥/Date of sample receipt in laboratory | 20/10/2023
7 AT WHAYT T&Ta/Sampling procedure CB/ZLN/SOP/7.3/2 & CB/ZLN/SOP/BIT,412 Issue No. 01
8 | FgwwT &g smasTFal/Analysis indented by Sh. A.K. Tripathi, Scientist ‘C’
A Rrefrex T AT T ffaoysle senfd Description of sample/Code ete.
$. No. Parameter Unit [PW IPX IPY B26 IFFVGP | IFFVA | IGE
| oY w1/ pH 6.93 7.21 7.22 7.24 7.67 NA NA
(28.1°C) | (28.9°C) | (28.2°C) | (28.8°C) | (28.1°C)
2. | 391/ Colour B9/ Hazen 05 05 05 05 10 NA NA
3| ATAFAT/ Conductivity “Tﬁff_i{ff-‘m 821 719 714 872 1059 NA NA
Y &S miTos ﬁ-;f;fﬁ- 547 434 450 478 558 NA NA
5. | F FSITAT/ Total Hardness Fﬂf;:;fﬁ- 309 230 310 365 475 NA NA
6. | *feerHy Calcium as Ca?* fﬁ-:;fﬁ- 113 84.0 109 130 179 NA NA
7| T, Magnesium as Mg e, 6.3 4.6 9.4 9.7 7.0 NA NA
8. | |IfEIw / Sodium Na* ﬁfwf‘ﬁ- 336 311 312 310 302 NA NA
9 | greforamy ke ﬁ;ﬂ;fﬁ- 3.08 2.68 3.36 4.29 4.57 NA NA
10| FeTTS27 Chioride as CI° Eﬁﬁ 46.7 50.1 21.3 58.7 53.3 NA NA
VL] e TTTE S/ Floride as F ﬁﬂf& BDL BDL BDL BDL 0.639 NA NA
12, T2/ Sulphate as SO, Eﬁﬁ- 68.5 63.1 39.2 42.3 45.8 NA NA
13| FFE phosphate (PO,™) TR 0.08 2.63 2.47 0.59 2.69 NA NA
14| FTZE/ Nitrate (NOY) fﬁ;;h 3.45 253 7.98 6.30 BDL NA NA
I3.| AT/ Nitrite (NOy) ﬁﬂfﬁ- BDL BDL BDL BDL BDL NA NA
15| sTRTI= ATEerey /e, BDL BDL BDL NA NA BDL BDL
Ammanical Nitropen (NHy-N) me/L
17| wemfarfREl Alkalinity ﬁﬂfﬁ- 445 303 423 401 523 NA NA
18.| swraT9e/ Carbonate _ﬁﬂ?ﬁ- 0.0 0.0 0.0 0.0 0.0 NA NA
19, gT&FTa™=/ Bi-Carbonate ﬁ-‘f&fﬁ 445 303 423 401 523 NA NA
20| g¥ardi/con fﬁ-m*- 9.43 6.64 BDL 7.81 8.44 NA NA
feérr fafir 29 9.9.3./Test methods followed are appended overleaf
Note: NA represents Not Applicable.
CODE Description
[PW Groundwater of Industry
IPX Groundwater of Industry
IPY Groundwater of Industry
B26 Groundwater of Industry
IFFVGP | Groundwater of Industry
IFFVA | Groundwater of Industry _
1GE Groundwater of Industry M
End of Test Report o) ‘H 2~
(Rakesh Kumar Saxena)
STEAT a1 919 % gEa1&7/Prepared by (Name & Sign) Tdga grareadi/Authorized Signatory

Note : [. The results in the Test Report relate only to the items tested

2. The report shall not be renroduced excent in full. without the written nermiccion of laharatar
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Parameters Test Method Detection Range
Colour APHA 2120-B, 23%Ed. 2017 5 — 100 Hazen
Conductivity APHA 2510-B, 23<Ed. 2017 0.1 uSfem -12mSicm

pH

APHA 4500 H*-B, 23"Ed. 2017

2-12

Total Dissolved
Solids

APHA 2540 C, 237Ed. 2017

2.5 mg/L. — 5000 mg/l.

Chemical Oxygen
Demand {COD)

APHA 5220 B, 237Ed. 2017

5 mg/L - 500 mgil.

Biochemical
Oxygen demand
{BOD)

APHA 5210 B, 239Ed. 2017

4500 OC, 239Ed, 2017

IS-3025 part 44, 1993 Biochemical Oxygen
Demand

1.0 mg/L. — 50 mgil

Nitrate APHA 4500 NOa+D, 237Ed. 2017, (Nitrate 2.2 mg/L -265 mglL
Electrode Method) "
Nitrite APHA 4500-NO2-B, 23" Ed. 2017 0.16 mg/L-164 mgil
Ammonical APHA 4500-NHa-F, 234 Ed. 2017 0.1 mg/L- 50 mg/l.
Nitrogen {(Phenate Method)
Sulphate APHA 4500-S04* E, 23 Ed. 2017 2.0 mg/L- 250 mg/iL
Fhosphate APHA 4500-PD, 23 Ed. 2017 0.06 mg/L- 184 mg/L
Chloride APHA 4500-CI B, 23" Ed. 2017 3.0 mg/L- 2000 mg/l.
Fluoride APHA 4500-F C, 23" Ed. 2017 0.5- 10 mg/L
{len Selective Electrode Method)
Calcium APHA 3500-Ca B, 23" Ed. 2017 2.0 ma/L-1000 mgil
Sodium APHA 3500-Na B, 23 £d. 2017 1.0mga/L - 100 ma/l
Potassium APHA 3500-K B, 23 Ed. 2017 1.0 mg/L- 50 mg/L
Magnesium APHA 3500-Mg B, 23" Ed. 2017 2.0 mg/L- 500 mg/L
Hardness Total APHA 2340-C, 23M Ed. 2017 5.0 - 2000mg/L
Alkalinity APHA 2320-B, 239 Ed, 2017 2.0 mg/L- 2500 mg/L

1, APHA - American Public Health Association
2. 1S —Indian Standard




S.No. W/2023/306

TEST REPORT

FETT T A i siwtew SI'!T‘I'ITQI‘IEIT'Z anﬂ'al Pollution Control Board Zonal Laboratory
Doc No. CB/ZLN/QR/7.8/2/1 | Issue No. : 01 t of Issue : 16.08.2022 [ Page No. : | of |
Amendment no. : 00/05 Amendment Dt; 00 Approved by : TM Issued by: QM
Ty waw , AR @ve, Tt o, @we ——  PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
BT % 0522 % 4087600,4087700 W Phone : 0522- 4087600,4087700
T % 0522 % 4087602 pd Fai: 0522 -4087602
WASTEWATER

Date of test report:01/11/2023

Date/period of testing:20-31/10/2023

TRETSHAT /Project/ Test Programme

NGT Matter

2| A FT A S AT /ea/Sample Source (STP/ETP/Drain/any other) | Industry Effluent
3 'T’Ia' FT TRTT [3ar/Fwrt eIE/Typc of Sample (Grab/Composite) Grab
4 | 79 T T AT A6 F A/ Sample Collected/Deposited by Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
5 AT TFA TR Fi1 A/ Date of Sample collection 17-18/10/2023
6 | SETITET # AT 9Tf7 #iT fAf3/Date of sample receipt in laboratory 20/10/2023
7 AT UFAT TZfd/Sampling procedure.................. Please Refer...ccivies CB/ZLN/SOP/7.3/2 & CB/ZLN/SOP/B/7.4/2 Issue No. 01
8 | fA&mor g sma=Aai/Analysis indented by Sh. A.K. Tripathi, Scientist ‘C’
FHA, darfteT TS A1 T Rawn/@te T Description of sample/Code ete.
S. No. BemAmcer Unit [PA IPC IPD IPE PG IPH IPI IPJ
Lo [ Y o pn 7.36 6.60 6.01 7.35 NA 7.50 9.71 10.0
(28.4°C) | (28.0°C) | (28.3°C) | (28.4°C) (28.4°C) | (28.7°C) | (28.8°C)
2. off =y pH* 7.00 6.00 6.00 7.00 8.00 7.00 10.0 9.00
(33.0°C) | (35.0°C) | (33.0°C) | (39.0°C) | (29.0°C) | (29.0°C) | (40.0°C) | (88.0°C)
3. T/ Colour 9/ Hazen 15 10 20 15 NA 15 15 10
4. TH.UH/ 5 ﬁﬂfﬁ. 8.64 BDL 5.57 4.76 NA 3.38 55.7 BDL
5. AT/ TS ﬁﬂfﬁ- 2897 240 8190 3092 NA 2427 462 393
6. UH. U UH.TH MLSS ﬁ-wﬂfvﬁ‘ NA NA NA NA NA NA NA NA
7. UH. U 8.0 vE/ MLVSS ﬁ*—“;fﬁ- NA NA NA NA NA NA NA NA
8. HHE/ Sulphate as SO,* ﬁ'..‘.'}fﬁ' 1284 66.2 3379 431 NA 402 111 57.6
9. TIFhRa/ Phosphate (PO, ﬁifﬁ- 3.82 0.06 0.11 1.90 NA 0.13 0.49 0.12
10. ATS </ Nitrate (NOy?) ﬁ-g‘fﬁ- 87.2 20.2 198 49.8 NA 39.8 5.22 32.6
W | ATEET=2) Nitrite (NOy) m;f’f- 1.93 2.94 177 1.71 NA 1.74 BDL 1.10
2. | s arzery et 1.59 0.59 13.9 56.8 120 22.7 4.43 120
Ammaonical Nitrogen (NHa-N) i
13- | w<h srfRaT Fanfl | 0.020 | 0600 | 0016 | 0.961 10.3 2.19 5.03 62.5
Free Ammonia ™ ¥
14. > - fam . 2 2 2
FAFTAS TN, s 26.5 2.23 14.2 57.7 344 23.4 640 137
15 | sitger 7 190 0il & Grease ﬁf-ﬂgﬂ- NA NA NA NA NA NA NA NA
16 #T . /cop Fﬂr-v;fﬂ. aul 5.74 97.9 135 NA 90.5 217 103
17 #a . /oD fﬁ-ﬂ;fﬁ- 13.7 BDL 18.0 1.0 NA 29.6 116 59.0
18 | e AR /T-Coliforms | MPN100mI | NA NA NA NA NA NA NA NA
19| et AIATRH/E-Coliforms | MPNI00m | NA NA NA NA NA NA NA NA

considered for calculating Free Ammonia,

Faryoor 38 29 F.79.9./Test methods followed are appended overleaf
Note: NA represents Not Applicable.

*Analysed/measured at site by sampling team, **Free Ammonia Calculation is based on field parameters (pH & Temp.), #Field pH & Laboratory Temperature have been

CODE Description
IPA Industry Effluent
IPC Industry Effluent
IPD Industry Effluent
IPE Industry Effluent
IPG Industry Effluent
IPH Industry Effluent
IPI Industry Effluent
IPJ Industry Effluent

End of Test Report

(o snfirst RIE)

Ay 1 4 R AT

A Ea o TTUAVR




292

Parameters

Test Method

Detection Range

Colour

APHA 2120-B, 23%Ed. 2017

5 — 20000 Hazen

H

AFHA 4500 H*-B, 23"Ed, 20°7

2-12

Suspended solids

APHA 2540 D, 239 E£d. 2017

2.5 mgil -10,000 mg/L

Total Dissolved
Solids

APHA 2540 C, 23 Ed. 2017

2.5 mg/L- 100 g/

Chemical Oxygen
Demand (COD)

APHA 5220 B, 237 Ed. 2017

5 mgiL - 100000 mg/L

Biechemical Oxygen
demand (BOD)

APMHA 5210 B, 23 Ed., 2017

4500 OC, 239 Ed. 2017

15-3025 part 44; 1993 Blochemicat Oxygen
Demand

5.0 mgiL. - 50000 mg/L

Nitrate APHA 4500 NOyD, 23Ed. 2017, (Nitrate | 2.2 mg/L - 442 mgiL.
Electrode Method)
Nitrite APHA 4500-NOz-B, 23°Ed. 2017 0.16 mg/L-164 mg/L

Ammonical Nitrogen

APHA 4500-NHs-F, 23%Ed. 2017
(Phenate Method)

0.5mg/L- 200 mg/L

Sulphate APHA 4500-30,% E, 239 Ed. 2017 2.0 mg/L - 500 mg/L
Phosphate APHA 4500-PD, 23"Fd. 217 1.5 mg/L- 307 mg/L
Oil and grease APHA 5520-B, 23%Ed, 2017 5 - 1000 mg/L.

TKN APHA 4500-Nog B, 23 Ed. 2017 0.8 mgf - 80 mg/L

Total Coliform

APHA 23rd Ed. 2017, 9221-A,B &C

1.8 - 1600 MPN/A0OO mL

Fecal Coliform

APHA 23rd Ed. 2017, 8221-C (2), 9221 E

1.8 - >1600 MPN/100 mb

I. APHA — American Public Health Association
2. IS - Indian Standard




Fefir s feror @ sisfRr warmarer &gyl Pollution Control Board Zonal Laboratory
Doc No. CB/ZLN/QR/7.8/2/1 | Issue No. : 01 Dt of Issue : 16.08.2022 | Page No.: | of |
Amendment no. : 00/05 Amendment Dt: 00 Approved by : TM Issued by: QM
faa wa= | g wve, Mt e, sas — PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
RIT % 0522 % 4087600,4087700 W Phone : 0522- 4087600,4087700
%77 % 0522 % 4087602 epel Fax 10522 - 4087602
WASTEWATER
S.No. W/2023/306 TEST REPORT
Date of test report:01/11/2023 Date/period of testing:20-31/10/2023
| qRATSAT /Project/Test Programme NGT Matter
2 | A F 0 fqrer /AT /s=a/Sample Source (STP/ETP/Drain/any other) | Industry Effluent
3 Fﬂief T THTL [da/Fw T E:/Typc of Sample (Grab/Composite) Grab
4 | AR A F AT A F FEE0 Sample Collected/Deposited by Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
> AT T w0 EF A/ Date of Sample collection 17-18/10/2023
6 | srrarrsT # AT with it ffA/Date of sample receipt in laboratory 20/10/2023
7 FHAT AT THEA/Sampling procedure.................. Please Refer. . .cvivene CBIZLNISOT.32 & CBIZLNISOPIBI? 472 Issue No. 01
8 | f@rwvr 3 smameEdl/Analysis indented by Sh. A.K. Tripathi, Scientist ‘C’
FHH, Harfte T =7 fawonse e Description of sample/Code cte,
S. No. Parampter Unit [PF [PO IPP 1PQ [PR IPS IPT [PU
L It U= pH 7.90 9.31 7.80 7.49 7.64 9.28 8.70 8.16
(28.2°C) | (28.1°C) | (28.4°C) | (28.2°C) | (28.2°C) | (28.4°C) | (28.4°C) | (28.0°C)
2 ot U=y pH* 7.00 9.00 7.00 7.00 7.00 7.00 7.00 7.00
(28.0°C) | (33.0°C) | (58.0°C) | (35.0°C) | (28.0°C) | (33.0°C) | (26.0°C) | (29.0°C)
3. T/ Colour &9 Hazen 25 25 20 05 05 10 15 05
4. T 58 ST EE 9.27 2.76 BDL 5.67 83.4 BDL BDL
5. . for o fofY.
HHTH/TDS n‘f;L 1908 288 379 943 689 966 742 1108
& TH.TA.THE.TH MLSS Fﬂr-f;{fr- NA NA NA NA NA NA NA NA
7. UH. T4 UE.TE MLVSS mifﬁ- NA NA NA NA NA NA NA NA
B HEHE/ Sulphate as SO ﬁ’f-“;fﬁ- 614 42.7 78.6 210 71.7 105 127 286
9. hIFHE/ Phosphate (PO,™) F’r-f;fﬁv 2.28 0.71 1.05 2.63 1.28 2.41 0.57 0.92
0. T2/ Nilrate (NOy) Fﬁ-v_:fr- 56.5 5.09 BDL 34.4 4.69 BDL BDL 20.0
I ATTZTTZ/ Nitrite (NOy) ﬁwlfﬁ- 333 0.22 2.72 3.13 BDL 2.10 BDL 2.88
12. wETATT ATSEIaT/ firam e, 10.9 35.1 1.83 2.26 7.86 1.86 BDL 3.76
Ammeonical Nitrogen (NHi-N) .
B | g =T ﬁ-ﬂ;—fﬁ- 0.105 21.0 0.02° 0.033 | 0.075 | 0.024 | 0.000 | 0.036
Free Ammonia™*
14, — Fram s,
S F T/ TN, ' 12.3 442 1.95 2.79 8.64 11.2 3.06 8.09
15. AT T F97 0il & Grease ﬁ::f? NA NA NA NA NA NA NA NA
16, #rar i cop ﬁ-WH}Lf"ﬁ- 43.6 91.5 39.5 16.9 294 42.2 19.2 239
I7. | #.30.3. /BoOD F‘-‘mgfﬁ- 9.67 33.0 15.1 5.90 12.9 25.9 BDL 5.24
8. T FHIA TR /T-Coliforms MPN/100m! NA NA NA NA NA NA NA NA
19. | e FIATRE/F-Coliforms | MPVI00m | NA NA NA NA NA NA NA NA

g f&f%r 89 %.7.3./Test methods followed are appended overleaf
Note: NA represents Not Applicable.

*Analysed/measured at site by sampling team, **Free Ammonia Calculation is besed on ficld parameters (pH & Temp.), #Field pH & Laboratory Temperature have been

considered [or caleulating Free Ammonia,

CODE Description
IPF Industry Effluent
IPO Industry Effluent
PP [ndustry Effluent
IPQ Industry Effluent
IPR Industry Effluent
IPS Industry Effluent
IPT Industry Effluent
IPU Industry Effluent
End of Test Report AT 2.2

)
7 <o sl Ve
| e Rhabe S,
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Parameters

Test Method

Detection Range

Colour

APHA 2120-B, 237Ed. 2017

& - 20000 Mazen

pH

APHA 4500 H*-B, 23"Ed. 2017

2-12

Suspended solids

APHA 2540 D, 239 Ed. 2017

2.5 mgil -10,000 mg/L

Total Dissolved
Solids

APHA 2540 C, 239Ed, 2017

25 mgft-100g/L

Chemical Oxygen
Bemand {COD)

APHA 5220 B, 239 Ed. 2017

8 mg/L - 100000 mg/L

Biochemical Oxygen
demand {(BOD)

APHA 5210 B, 239 Ed, 2017

4500 OC, 23 £d. 2017

1S-3025 part 44; 1933 Biochemical Oxygen
Demand

5.0 mg/L - 50000 mg/L

Nitrate APHA 4500 NC#D, 239Ed. 2017, {Nitrate 2.2 mg/l - 442 mg/L
Electrode Method)
Nitrite APHA 4500-NO2-8, 23%Ed, 2017 0.16 mg/L-164 mgiL

Ammonical Nitrogen

APHA 4500-NHs-F, 23"Ed. 2017
{Phenale Method)

0.5mg/L- 200 mgit

Sulphate APHA 4500-5042 E, 23 Ed. 2017 2.0 mg/L - 500 mg/L
Phosphate APHA 4500-PD, 23%Ed. 2017 1.6 mg/L- 307 mg/L
Qil and grease APHA 5520-B, 23YEd. 2017 5« 1000 mg/L

TKN APHA 4500-Nog B, 237 Ed, 2017 0.5 mgiL - B0 mg/L

Total Coliform

APHA 23rd Ed. 2017, 9221-A,B &C

1.8 - >1600 MPN/Q0 mL

Fecal Coliform

APHA 23rd Eg. 2017, 9221-C (2), 9221 E

1.8 - =1600 MPN/100 mL

1. APHA — American Public Health Association
2. IS — Indian Standard
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(&Jnfr)l Pollution Control Board Zonal Laboratory

Doc No. CB/ZLN/QR/7.8/2/1

Issue No. : 01

Dt of Issue : 16.08.2022

Page No.: 1 of |

Amendment no. : 00/05

Amendment Dt: 00

Approved by : TM

Issued by: QM

PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow

FIT % 0522 % 4087600,4087700 W Phone : 0522- 4087600,4087700
ST % 0522 % 4087602 apad Fax £052 2408760
WASTEWATER
S.No. W/2023/306 TEST REPORT
Date of test report:01/11/2023 Date/period of testing:20-31/10/2023

| TRETSAT /Project/Test Programme NGT Matter
2 | Fr & fgser AT /areT/Sample Source (STP/ETP/Drain/any other) | Industry Effluent

3 ﬂ'ﬂﬁ' FT g7 [ ‘jﬁfﬂﬂﬁ'&hype of Sample (Grab/Composite) Grab
4 | A U F AT =fxE 7 e/ Sample Collected/Deposited by Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
S THAT UFA T i 2/ Date of Sample collection 17-18/10/2023
6 | gFrmemEr § FHAT 9rH i 3f¥/Date of sample receipt in laboratory 20/10/2023
7 AHAT TEHAT t{Eﬁ-’r/Samp!ing Procedure. . .o Please Refer........... CB/ZLN/SOP/?.3/2 & CB /7412 Issue No 01

8 | g &7 sma=Awa/Analysis indented by Sh. A.K. Tripathi, Scientist ‘C’

w9 A, et EEIE AT F7 @aTor/FrE Terf@ Description of sample/Code ete.

S. No. Parameter Unit I[PB | IFCPG- | IFCPG- [ IFSTG- [ IFSTG- | IFROG | IFCTG | IFAPGP

1 2 | 2
L. oY U=/ pH 6.83 9.48 7.33 10.1 8.16 7.43 10.1 7.95
(28.4°C) | (28.6°C) | (28.7°C) | (28.8°C) | (28.2°C) | (28.1°C) | (28.1°C) | (28.9°C)

: T Colour A/ Hazen 05 05 05 05 05 05 05 05

3 TH T 5 ﬁ-ﬁf- BDL BDL BDL 23.5 3.02 BDL 31.4 13.5

4 KT/ TS R 12713 18.0 BDL 362 548 393 360 1570
5. UH.UT. 00,08 MLSS ﬁg};‘ﬁ NA NA NA NA NA NA NA NA

6. TH. U A.OH.0E/ MLVSS fﬁ:;fﬁ- NA NA NA NA NA NA NA NA

7. HERE/ Sulphate as SO, ﬁ’fmﬁ 1279 1.6 BDL 70.0 55.2 53.7 72.3 281

8. TR/ Phosphate (PO,™) ﬁ-ﬁﬁ- 0.11 0.08 0.38 0.06 0.46 0.08 0.12 0.04

9. T2/ Nitrate (NOY) F’f&ﬁﬁ- 75.6 BDL BDL 4.96 707 13.8 5.68 36.6
10| ATZETZ/ Niwite (NOy) fﬂgfﬁ- 2.43 BDL BDL BDL 2.56 2.68 BDL 1.90
I | seifese argere o fof. NA NA NA NA NA NA NA NA

Ammonical Nitrogen (NH:-N) higit
12. g?ﬁ Hﬁ‘ﬁ-’l’m / Free Ammonia ﬁ:;rl@ NA NA NA NA NA NA NA NA
3. = o T,

AR/ TN, ;e NA NA NA NA NA NA NA NA
14| sfger 7 19 0il & Grease ﬁ-:f;ﬁ- NA NA NA NA NA NA NA NA
I5. | #tardt./cop ﬁﬁfﬁ- 42.9 78.4 67.6 10.5 8.44 13.5 14.5 50.3
l6. | dtsmEt. /oD ﬁ*gﬁ- 6.73 43.7 36.7 BDL BDL BDL BDL 6.27
7. FoeT FAATERIT /T-Coliforms | MPNI00mE 1 NA NA NA NA NA NA NA NA
18 Y FITFRH/E-Coliforms | MIV100ml NA NA NA NA NA NA NA NA

g &R g F.7.9./Test methods followed are appended overleaf
Note: NA represents Not Applicable.
CODE Description
IPB Industry Effluent
[FCPG-1 Industry Effluent
[FCPG-2 Industry Effluent
IFSTG-1 Industry Effluent
IFSTG-2 Industry Effluent
IFROG Industry Effluent
IFCTG Industry Effluent
IFAPGP Industry Effluent
End of Test Report
: oo
17 ol
: W ¢reio 2Rl R ?
0 Y T’ T TR W
(Rakesh Kumar Saxena) W0 yo o T, TS
HTAT AT AT F gaTey/Prepared by (Name & Sign) ST gearerTar/Authorized Signatory

Note | 1. The results in the Test Report relate only to the items tested |

2. The report shall not be reproduced except in full, without the written permission of lahoratory
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Parameters

Test Method

Detection Range

Colour

APHA 2120-B, 23Ed, 2017

5 — 20000 Hazen

pH

APHA 4500 H*-B, 23¥Ed. 2017

2«12

Suspended solids

APHA 2540 B, 23 Ed. 2017

2.5 mg/L -10,000 mg/L

Total Dissolved
Solids

APHA 2540 C, 23" Ed, 2017

2.6 mgiL- 100 g/L

Chemical Oxygen
Damand {CODY

APHA 5220 B, 23¢9 Ed, 2017

5 mg/L - 100000 mg/L

Biochemical Oxygen

APHA 5210 B, 239 Ed. 2017

5.0 mgil. - 50000 mgiL

demand (BOD) 4500 OC, 231 Ed. 2017
[3-3026 part 44; 1993 Biochemical Oxygen
Demand

Nitrate APHA 4500 NOyD, 23%Ed. 2017, (Nitrate 2.2 mg/L - 442 mg/l.
Electrode Method)

Nitrite APHA 4500-NQ2-B, 23":d, 2017 0.16 mg/L-164 mgiL

Ammonical Nitrogen

APHA 4500-NHs-F, 237Ed, 2017
{Phenate Method)

0.8mg/L- 200 mg/L

Sulphate APHA 4500-S04% E, 23" Ed, 2017 2.0 mgA - 500 mg/L
Phosphate APHA 4500-PD, 23'Ed. 2017 1.5 mg/l- 307 mgfL
Qil and grease APHA 5520-B, 23¥Ed. 2017 5 - 1000 mg/L

TN APHA 4500-Norg B, 23 Ed, 2017 0.5 mg/t - 80 mg/l

Total Caliform

APHA 23rd Ed. 2017, 9221-A B &C

1.8 - >1600 MFPN/100 mL

Fecal Coliform

APHA 23rd Ed. 2017, 8221-C (2}, 9221 E

1.8 - >1600 MPN/100 mL

1. APHA — American Public Health Association
2. 18 — Indian Standard




eI T T ST AAfErfern e t_ﬁl Pollution Control Board Zonal Laboratory
Doc No, CB/ZLN/QR/7.8/2/1 | lssue No. : 01 Dt of Issue : 16.08.2022 | Page No. : 1 of |
Amendment no. : 00/05 Amendment Dt: 00 Approved by : TM [ssued by: QM
%y waw | gl gve, T R, wE@qTs _~—  PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
';f?m‘ % 0522 % 4087600,4087700 W Phone : 0522- 4087600,4087700
7 % 0522 % 4087602 apad Bl 0522 - 4087600
WASTEWATER
S.No. W/2023/306 TEST REPORT
Date of test report:01/11/2023 Date/period of testing:20-31/10/2023
I TRATSAT /Project/Test Programme NGT Matter
2 | A T A Sgrer [T fa=r/Sample Source (STP/ETF/Drain/any other) | Industry Effluent
3 '_‘Pff T YT [Fa/FFITTIE/ Type of Sample (Grab/Composite) Grab
4 | F9F TEA FA a1 a4 #7921/ Sample Collected/Deposited by Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
3 AHAT TR EF A3/ Date of Sample collection 17-18/10/2023
6 | wARaTeT § F9AT ST &7 fatA/Date of sample receipt in laboratory 20/10/2023
7 THAT THFAY Tgfd/Sampling procedure.........vv....... Pledse Refer..ououmoni CBIZLNISOP/.3/2 & CB/ZLNISOP/B/7.4/2 Issue No 0
8 | fagmr 7 sma=ad1/Analysis indented by Sh. A.K. Tripathi, Scientist ‘C’
FA A, e THE Eﬁ‘ﬂ'ﬁ‘f(ﬂﬁh’!ﬂﬁ' Description of sample/Code ete.
S. No, Parameter o 2ABK PV IFCPA- | IFSTA- | IFSTA- | [FRDA | IFCTA | IFAPA
2 | 2
. ot = pH 7.24 7.15 NA NA NA NA NA NA
(28.6°C) | (28.6°C)
2 bt w5y pH* NA 7.00 7.00 10.0 8.00 6.00 10.0 6.50
(30.0°C) | (29.0°C) | (29.0°C) | (31.0°C) | (33.0°C) | (29.0°C) | (28.0°C)
3 T/ Colour &5 Hazen 40 19 NA NA NA NA NA NA
4. /e, i NA NA
e — WL 34.0 228 NA NA NA NA
S @ fmmiios w63l 3023 NA NA NA NA NA NA
6. UH. U UH.0G/ MLSS fﬁ-gfﬁ- NA NA NA NA NA NA NA NA
7. TH, TN uE.vE/ MLVSS a-rET&-’L""ﬁ- NA NA NA NA NA NA NA NA
8. T2/ Sulphate as SO, fﬁ.mg{ﬁ‘ 38.6 NA NA NA NA NA NA NA
9. HIFHE/ Phosphate (PO,™) ﬁﬂfﬁ‘ 2,17 0.80 NA NA NA NA NA NA
10. ATEEE/ Nitrate (NO+) fﬁ‘z{fﬁ 3.10 6.50 NA NA NA NA NA NA
1. ATZZTE/ Nitrite (NOy) ﬁffﬁ- 1.17 1.60 NA NA NA NA NA NA
12, AT ATZESTA /. NA 33.1 BDL BDL 3.09 BDL BDL 10.2
Ammaonical Nitrogen (NH:-N} gL
I3. T srerfaaT . ﬁ‘”{‘ﬁ- NA 0.359 0.000 0.128 0.298 0.000 0.191 0.024
Free Ammonia™* %
4 T Asar/ TN, Beemn | NK 52.7 BDL 2.51 4.18 0.837 1,12 16.5
I5. dTe T/ 0l & Grease Fﬁ&m NA 9.56 NA NA NA NA NA NA
16. | dtamsr./cop ﬁff-;"r&fﬂ‘ 30.4 211 NA NA NA NA NA NA
7. 4T.81.3T. /BOD ﬁ’ffﬁ‘ﬁ- 9.70 48.0 NA NA NA NA NA NA
8. el FIATRIH /T-Coliforms A s NA NA NA NA NA NA NA NA
19. | et FIATHRH/F-Coliforms | MPVI00m! | NA NA NA NA NA NA NA NA

Fréraor 4 37 F.7.3./Test methods followed are appended overieaf
Note: NA represents Not Applicable.
*Analysed/measured al sile by sampling team, **Free Ammonia Caleulation is based on ficld parameters (pH & Temp.).

CODE Description
2ABK Industry Effluent
IPV Industry Effluent

IFCPA-2 Industry Effluent
IFSTA-1 Industry Effluent
IFSTA-2 Industry Effluent

[FRDA Industry Effluent
IFCTA Industry Effluent
IFAPA Industry Effluent

End of Test Report

A\ | (FosmfmiRE)
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Parameters

Test Method

Detection Range

Caolour

APHA 2120-B, 23'Ed, 2017

5 — 20000 Hazen

pH

APHA 4500 H*-B, 237Ed, 2017

2- 12

Suspended solids

APHA 2540 D, 23 Ed, 2017

2.5 mg/L. -10,000 mo/l

Total Dissolved

APHA 2540 C, 23" Ed. 2017

2.5 mg/L- 100 g/l

Solids
Chemical Oxygen APHA 5220 B, 23" Ed. 2017 5 mgfl. - 100000 mg/L
Demand (COD)
Blochemical Oxygen | APHA 5210 B, 239 Ed, 2017 5.0 mg/L - 50000 mg/L
demand {BOD) 4500 OC, 23 Ed. 2017
15-3025 part 44, 1993 Biochemical Oxygen
Demand
Nitrate APHA 4500 NO2D, 23%Ed. 2017, (Nitrate 2.2 mgiL - 442 mgiL
Electrode Method)
Nitrite APHA 4500-NO»-B, 239Ed. 2017 0.16 mg/L-164 mg/L.

Armmeonical Nitrogen

APHA 4500-NH3-F, 23"9Ed. 2017
(Phenate Method)

0.5mgiL- 200 mg/L.

Sulphate APHA 4500-804> E, 23" Ed. 2017 2.0 mg/L - 500 mg/L
Phosphate APHA 4500-PD, 239Ed. 2017 1.5 mg/l- 307 mgil

Oil and grease APHA 5520-B, 23"Ed. 2017 5 - 1000 mg/L

TKN APHA 4500-Norg B, 234 £d. 2017 0.5 mgfl. - 80 mg/L

Total Coliform APHA 23rd Ed. 2017, 9221-AB 8C 1.8 - >1600 MPN/10Q mL
Fecal Coliform APHA 23rd EBd. 2017, 9221-C (2), 221 E | 1.8 - >1600 MPN/100 mL

1. APHA — American Public Health Association
2.15 — Indian Standard




FAT WO A A s tes waverer QM1 Pollution Control Board Zonal Laboratory

Doc No. CB/ZLN/QR/7.8/2/1

Issue No. : 01

Dt of Issue : 16.08.2022

Page No.: 1 of |

Amendment no. : 00/05

Amendment Dt: 00

Approved by : TM

Issued by: QM

I % 0522 % 4087600,4087700

%I % 0522 % 4087602

S.No. W/2023/306

b4
@pab

WASTEWATER
TEST REPORT

PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
Phone : 0522- 4087600,4087700

Fax : 0522 - 4087602

Date of test report:01/11/2023

Date/period of testing:20-31/10/2023

I | ofErsT /Project/Test Programme NGT Matter

2 | YA I /et /AT /a=T/Sample Source (STP/ETP/Drain/any other) | Industry Effluent

3| T FT vER AF/FERE Type of Sample (Grab/Compasite) Grab

4 | U wFA FTA AT =AfE F7 Ea7r/ Sample Collected/Deposited by Sh. Rajesh Kumar, RA & Sh. Anand Mishra, SA
3 THAT THA 2 T A9/ Date of Sample collection 17-18/1072023

6 | werTerTaT ¥ FHAT WY ¥ fafA/Date of sample receipt in laboratory 20/10/2023

7 WTW’“T“F-’Q’%/SampIing PrOCEQUIS vy Please Refer........... CB/ZLN/SQOP/7 {ZLNISOP/BIT.4/2 Issue No. 01

8

TIEwT B SmaaARai/Analysis indented by

Sh. A.K. Tripathi, Scientist ‘C’

(Rakesh Kumar Saxena)

STEAT F9TH AT % EeaTere/Prepared by (Name & Sign)

‘-'-o 13
Hatl

FAH. e T T 1 RaorsE sy Description of sample/Code ete,
8. No. Parameter Unit IFCPA-1 | F4DC [PK [PM IPN IPL,
I ff 7= pH NA NA 7.36 8.10 8.32 NA
(28.0°C) | (27.8°C) | (27.3°C)
2. Y w=y pH* 7.00 8.00 6.00 7.00 6.00 NA
(29.0°C) | (29.0°C) | (26.0°C) | (28.0°C) | (28.0°C)
3. B/ Colour &7/ Hazen NA NA 10 10 10 NA
4. TH.UH S ﬁ-::ﬁ NA NA BDL 2.76 3.06 NA
g e foram .
6. UH.UeT.UE. 79/ MLSS ﬁl.?gfﬁ' NA NA NA NA NA 4015
7. UH, O, 8. 0H. 56 MLVSS fﬁ-‘;}fﬁ- NA NA NA NA NA 1930
8. HoHRE/ Sulphate as SO,> Fﬁfﬁ;ﬁ*- NA NA 92.9 96.5 114 NA
9. TIEhHE/ Phosphate (PO;™) ﬁ‘:;‘:ﬁ NA NA 2.65 3.81 2.68 NA
19, ATZ 2/ Nitrate (NOy) ﬁ'.li';“’fﬁ' NA NA BDL 28.2 30.7 NA
L1 ATEZTZE/ Nitrite (NOy) ﬁf-j;fﬁ- NA NA BDL BDL BDL NA
12, THITHA AT/ Fram. . 527 0.63 6.74 BDL BDL NA
Ammonical Nitrogen (NH3-N) i
B3| g e i 0.050 0.541 | 0.007 | 0002 | 0000 | NA
Free Ammonia™® ¥
14. F TS TN, R 5.86 2.23 6.97 0.837 BDL NA
I5. AT T T/ Oil & Grease fﬁ‘-ﬂf;fﬁ- NA NA NA BDL NA NA
16. #far./cop fﬁ-ﬁﬁ- NA NA 51.7 1.8 6.76 NA
I7. #1308 /BoD fﬁﬁ;{'ﬁ- NA NA 232 BDL BDL NA
18, Tl FIATHIH /T-Colilorms WP Ol NA NA NA 7.9x10* | 1.3x10* NA
19. R FIATRIH/E-Coliforms MPHU1Obml NA NA NA 1.7x10% | 4.5x10° NA
fada 3 29 F.9.9./Test methods followed are appended overleaf
Note: NA represents Not Applicable.
*Analysed/measured at site by sampling team, ¥*Free Ammonia Calculation is based on field parameters (pH & Temp.).
CODE Description
IFCPA-1 Industry Effluent
F4DC Industry Effluent
[PK Sewage
I[PM Sewage
IPN Sewage
IPL Sewage
End of Test Report
3 ) " a)|1) )23
‘)/\“\1/" (o st f7g)
ol

' g R

/O w0 By OF, sy

sfdFa gearaThal/Authorized Signatory

Note : 1. The results in the Test Report relate only to the items tested

2. The report shall not be reproduced except in full, without the writlen permission of laboratory,
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Parameters

Test Method

Detection Range

Colour

APHA 2120-8, 23Ed, 2017

& — 20000 Hazen

pH

APHA 4500 R*-B, 23Ed. 2017

2-12

Suspended solids

APHA 2540 D, 239 Ed. 2017

2.5 mg/L -10.000 mg/L

Total Dissolved
Solids

APHA 2540 C, 23" £d, 2017

2.5 mg/L- 100 g/L

Chemical Oxygen
Demand (COD)

APHA 5220 B, 23© Ed. 2017

£ mgil. - 100000 mg/L

Biochemical Oxygen
demand (BOD)

APHA 5210 B, 234 Ed. 2017

4500 OC, 237 Ed. 2017

18-3025 part 44; 1993 Biochemical Oxygen
Dermand

£.0 mg/L - 50000 mg/L

Nitrate APHA 4500 NO='D, 239Ed. 2017, (Nitrate 2.2 mg/l - 442 mglL
Electrode Method)
Nitrite APHA 4500-NO»-B, 23"Ed. 2017 0.16 mg/L-164 ma/l

Ammonical Nifrogen

APHA 4500-NHa-F, 23%9Ed. 2017
{Phenate Method)

0.5mg/L- 200 mg/L.

Sulphate APHA 4500-S04* E, 23 Ed. 2017 2.0 mg/L - 500 mgiL
Phosphate APHA 4500-PD, 23“Ed, 2017 1.5 mg/L- 307 mg/l.

Qif and grease APHA 6520-B, 239Ed. 2017 5 - 1000 mg/L

TKN APHA 4500-Nog B, 23 Ed. 2017 0.5 mg/l. - 80 mg/L

Total Coliform APHA 23rd Ed. 2017, 9221-AB 8C 1.8 - >1600 MPN/100 mL

Fecal Coliform

APHA 23rd Ed. 2017, 9221-C {2}, 8221 E

1.8 - =160Q0 MPN/100 mL

[. APHA - American Public Health Association
2. 1S — Indian Standard
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UPPLE

' soAY:,

8

Regional Office UP Pollution Control Board, Prayagraj

Analysis Report

Sample Collected By NGT Team (UPPCB+CPCB) |
Sampling Date 17&18 Oct 2023 |
Sampling Points

GW1 |[GW2 |[Gw3 [Gwa [Gws | GWe | GW7 |GW8 | GW9 | IFGW
S. No | Parameters Unit
1. pH 772 | 704 |689 [701 |717 [7.02 |724 |6.75 6.92 6.82
2. Color (Hazen) 10 10 10 10 10 10 10 10 15 10
3. Conductivity (us?) 690 | 1830 | 1420 | 2900 | 1000 | 3900 | 900 1890 | 1940 | 950
4, Total Hardness (mg/L) | 220 520 | 444 |648 |512 | 760 | 460 680 552 368
5. Total Alkalinity (mg/L) | 464 | 576 [364 |436 |508 |804 |428 340 468 464
6. TDS (mg/L) | 400.2 | 1061.4 | 823.6 | 1682 | 580 | 2262 | 522 1096.2 | 1125.2 | 551
7. coD (mg/L) 16 8 12 8 8 12 20 16 16 48
8. Ammonical Nitrogen (mg/L) BDL | BDL BDL | BDL |BDL |BDL |BDL BDL BDL BDL
g. Chloride (mg/L) 1.4 | 2863 |20.02[60.06|640 |71.47|860 |52.85 |3844 |8.60
10. Fluoride (mg/L) | 046 | 051 056 |043 [038 |039 |042 |0.36 0.34 0.38
11. Ca® ' (mg/L) | 30.4 80 |848 |976 |624 |1328|464 |[1488 |1168 [139.2
12. Mg? (mg/L) | 349 | 777 |56.3 | 966 |865 |[104.0|835 |74.8 63.1 4.86
13. Carbonate (mg/L) Nil | Nil Nil Nil Nil Nil Nil Nil Nil Nil
14, Bicarbonate (mg/L) | 56.6 | 7027 [44.4 |53.19|6197 |98 52.2 |41.4 57 56.6
15, S0, (mg/t) | 215 | 425 |325 |465 [295 |680 [325 |385 34,5 32.5
16. PO.” (mg/L) | 038 | 049 [045 [039 |048 |0.51 |046 |0.52 0.56 0.53
17. NO, (mg/t) | 845 | 12.45 [ 1095|165 |10.0 [145 [125 |1325 |12.75 | 1045
18, Na* (mg/L) 97 324 | 394 |424 |44 236 | 86 84 298 206 'l
19. K’ (mg/L) | 2.6 42 |59 |a5 |46 |36 [37 4.9 [ 15 4.5 |

Ao s N

W
Report Prepared By Authl%rised Signatory Regional Officer
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Regional Office UP Pollution Control Board, Prayagraj

Analysis Report
Sample Collected By | NGT Team (UPPCB+CPCB) \
Sampling Date 1 17&18 Oct 2023
l Sampling Points \
[IFD-01 [IFGA | IFBG [ IFTG | IFDG | IFAA [ 1FBA | IFTA [iroA | RBIF | RAIF J}
S.No | Parameters \ l | \ l l |
1[7 1 | pH | — 703 | 752 | 827 [754 783 oL \,32;25 l
2 \ Color 1 Hazen \ 50 \ 25 l 25 \ 50 \ 45 020 | e ‘\
3. | BOD (mg/l) | 30 | 40 | 20 | 34 | 80 : - if; \\ —
4, | cop (mg/) | 48 | 60 | 24 | 80 | 112 L
5 | TS (mg/t) | o | 32 | 31 |37 1692 e L 2262 | 2202
6 | TDS | (mg/y) | 6148 | 730 616 | 440.8 | 435 . d T
[ TKN (mg/L) | 36.54 20.28 | 18.36 | 18.48 | 19.24 5;-:93 l - 8;\.;,
7’ .
8 Ammonical Nitrogen (mg/L) | 2436 ' : 2_8'36 __ < ald ._..,20'.46 - 2236 ; hl 10.80 % 11.26
5 <O.% (mg/y) | 403 386 |31.8 |345 |389 J e ) e
2. 0: (mg/L) | 438 59 |46 |48 |53 oot
. Noa- (mg/L) | 162 183|152 [296 12386 . — T
i; l Frei. Ammonia (mg/L) l BDL | BDL l L l L \ 2 -

2
r

Report Prepared By

X \1/}

Authrorise Slgnator\r

\/\R\\\\'\"ﬁ)

Regional Officer

fa e



—— CENTRAL 13€)@r TORY

Soan UTTAR PRADESH POLLUTION CONTROL BOARD
TR I _
" (e Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

5"!~$ﬂ'@"
=

Cortificate Ha TC-1100%

[ T L~
TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23244275/CENTRAL/2023 Date:09/11/2023
(- Sample Location: IFFCO (GW 1)
3. Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj
3- Distiret: Prayagraj
4- Sample Source: Other
3- Type of sample : Ground Water
6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None
8- Quantity and Packing : | Ltr Jerrican,
9- Date of Sample Collection : 18/10/2023
10- Analyis Indented by : RO Allahabad
11- Date of sample receipt in Lab : 19/10/2023
Paramecter Unit Standards Source: [Results Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Speclrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
) Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
- Air-Ac Flame Method)
Lead (Ph), 3111-B Atomic Absorption Spectromelry (Dircct Air- mg/l 0.01 0.0833 0.09-1000 mg/1
Ac Flame Method)
Iron (Fe). 3111-B Atomic Absorption Spectrometry (Direct Alr-Ac mg/l 0.30 0.1911 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectromelry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method) :
Zinc (Za), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 5 0.175 0.01-1000mg/l
Ac Flame Method)
Manganese Mun, 311 |-B Atomic Absorption Spectrometry mg/l 0.1 0.0737 0.05-10 mg/l
Arsenic 3 114-Hydride Generation AAS Method mg/l 0.01 ND B
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorized by 4
VIRAY BB e
Date: 2023,11.09 Digitally signed
RAM bng.:Mng?AL

gy /pu=smil
v?#i? Dubey “TASG)"

ate; .09
O ALD :Ie‘:igij r'li i
Chief%nvﬁvmﬁf:ﬁtal %fﬁcer

Central Laboratory



—— CENTRAL 3@41:\'1“0[{‘{

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Cartiflcata Ho TC-11015

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23244495/CENTRAL/2023
I- Sample Location: [FFCO (GW2)

Date:09/11/2023

2- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagra)

3- Distiret: Prayagra)

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing ; 1 Ltr Jerrican,

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/1
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/ 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/| 0.01 0.0833 0.09-1000 mg/l
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 0.2715 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)

Zinc (Zn), 3111-B Atomic Absorption Speetrometry (Direct Air- mg/l 5 0.0481 0.01-1000mg/l
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.0523 0.05-10 mg/l

Arsenic 31 14-Hydride Generation AAS Method mg/l 0.01 ND .
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorized b
;gitalx signed by
VINAY VINAY DUBEY
Date: 2023.11.09 Digitally signed
RAM  Ciieorn.

RUBEY, o eystisesi”

O P Da‘te:‘2023.1 1(]9
Chie T ORiAL s

Central Laboratory




= o)
7 CENTRAL &Qﬁ»\TORY @\’(%%J"’;
UTTAR PRADESH POLLUTION CONTROL BOARD ‘iisr;z}ﬁ/y

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 c.li.ﬁi._-.,\%;?.m,

Ref No: 23244508/CENTRAL/2023
1- Sample Location: [FFCO (GW3)

TEST REPORT: WATER LABORATORY(GROUND WATER)

Date:09/11/2023

2. Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

3- Distirct: Prayagra)

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : | Ltr Jerrican,

9- Date of Sample Collection = 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Mcthod)
Cadmiwm (Cd), 3111-B Atomic Absorption Spectromelry (Direct mg/| 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Ph). 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)
Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Alir-Ac mg/l 0.30 0.44R85 0,05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zinc (Zn), 3111-B Atamic Absarption Spectrometry (Direct Air- mg/l 5 0.0124 0.01-1000mg/|
Ac Flame Method)
Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.3171 0.05-10 mg/l
Arsenic 31 14-Hydride Generation AAS Method mg/l 0.01 ND =
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorized
i i e
Date: 2023.11.09
DUBEY AR &%, RAM  Ditallysigned
Vinay Dubey fA ) by RAM GOPAL
Date: 2023.11.09

P 3 +05' 300
Chief Environmental Otficer
Central Laboratory




CENTRAL
UTTAR PRADESIHI POLI
Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

ATORY
CONTROL BOARD

/7

Eorifleata tia TE-11615

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23244521/CENTRAL/2023
I- Sample Loeation: IFFCO (GW4)
3- Distirct: Prayagraj

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : 1 Lir Jerrican,

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Date:09/11/2023

2- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

—
Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu). 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lead (Pb). 3111-B Atomic Absorption Spectrometry (Direct Air- mg/| 0.01 ND 0.09-1000 mg/
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 0.2233 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)

Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/| 5 0.3702 0.01-1000mg/l
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.0523 0.05-10 mg/l
Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND -

These standards are subject to revision

Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]

Authori%g&lalf}?;;ned by
V!NAY VINAY DUBEY

Date: 2023.11.09
DUBEY, b5~ ex86)

RAM e
GOPAL S

Chief Envircnmental Officer
Central Laboratory




e CENTRA
W UTTAR PRADESIH PO

30]” (

RATORY
)N CONTROL BOARD
" Err e Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Cortificate Mo TE-1101%

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23244544/CENTRAL/2023 Date:09/11/2023
1- Sample Location: [FFCO (GW 5)
2- Address: [IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj
3- Distiret: Prayagraj
4- Sample Source: Other
5- Type of sample : Ground Water
6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None
8- Quantity and Packing : 1 Ltr Jerrican
9- Date of Sample Collection : 18/10/2023
10- Analyis Indented by : RO Allahabad
11- Date of sample receipt in Lab : 19/10/2023
Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/1l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)
Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 2.33845 0.05-1000 mg/1
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/|
Ac Flame Method)
Zine (Zn), 3111-B Atomic Absorption Spectrometry (Dircet Air- mg/l 5 0.4450 0.01-1000mg/1
Ac Flame Method)
Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.3243 0.05-10 mg/l
Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND -

These standards are subject to revision

Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]

Authori :
VINAY " Eslbiones

ate: 2023,11.09
QiHaB yElXu beo’f"“f';Sﬁif '

Digitally signed

RAM by RAM GOPAL

Date: 2023.11.09
Chief IR ] Sicer
Central Laboratory




o centrAL B@@aToRY

=Sy UTTAR PRADESH POLLUTION CONTROL BOARD
‘*@.F"‘r Building. No TC-12V Vibhuti IKKhand, Gomti Nagar, Lucknow-226010 L N

TEST Rlﬂi’(]l-l'l‘: Wf\'l“.ER LABORATORY(GROUND WATER)

Ref No: 23244559/CENTRAL/2023 Date:09/11/2023

- Sample Location: IFFCO (GW6)

2- Address: IFECO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagra)
3- Distiret: Prayagra)

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : | Ltr Jerrican

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 0.0139 0.09-1000 mg/l
Ac Flame Method)
Iron (Fe), 311 1-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 0.8506 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Dircet Air- mg/l 5 0.5361 0.01-1000mg/1
Ac Flame Method)
Munganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.2742 0.05-10 mg/l
Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND B
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorized m
igitally <igned by
VINAY VINAY DUBEY
QU BEE Date:2023.1 109 R AM Digitally signed
281 by RAM GOPAL
inay Dabé§ (ASTS Date: 2023.11.09
GO PA 16:28:29 +05'30'

Chief Environmental Officer
Central Laboratory



CENTRAL MA'I“OI{Y
== UTTAR PRADESH POL CONTROL BOARD

\!IV"\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23244573/CENTRAL/2023
I- Sample Location: IFFCO (GWT)
Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

-

3- Distirct: Prayagraj

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : R K Singh , RO

7- Odour : None

8- Quantity and Packing : | Ltr Jerrican

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

G 2 y
7/ N

Coraficate Mo TC-1 1013

Date:09/11/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/| 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Alr- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 0.4002 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)

Zinc (Zn). 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 5 0.1067 0.01-1000mg/!
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.1167 0.05-10 mg/1

Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND o

These standards are subject to revision

Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]

Nﬁvthurizeé!gpaﬁry signed by

VINAY DUBEY RA M

Date: 2023.11.09

Wr?aEY ubey ‘(A8 0Y*
e GOPAL

Digitally signed
by RAM GOPAL
Date: 2023.11.09
16:25:44 +05'30°

Chief Environmental Officer
Central Laboratory




—— CENTRAL L roRY

S UTTAR PRADESH POLLUTION CONTROL BOARD
-l Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

'i']:lST I{l*fll’_() RT: WATER LABORATORY(GROUND WATER)

Ref No: 23244589/CENTRAL/2023

I- Sample Location: IFFCO (G WE)

2. Address: [IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagra]
3- Distiret: Prayagray

4- Sample Sourcee: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and PacKing : 1 Ltr Jerrican

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

]

11- Date of sample receipt in Lab : 19/10/2023

et

l(l/”é_/ Vit

v

Date:09/11/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
. (Direct Air-Ac Flame Method)
Copper (Cu), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/1
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/ 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/1
Ac Flame Method)
Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 1.2366 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zinc (Zn), 3111-B Atomic Absorption Spectrometry {Dircct Air- mg/l 5 0.2694 0.01-1000mg/l
Ac Flame Method)
Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/ 0.1 0.2670 0.05-10 mg/l
Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND -
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorizgd by
gned by
VINAY ol
Date: 2023.11.09 Digitally signed
DUBEY RAM  Doeom.

Vinay Buhég:fnﬂkﬁﬁ? G

OPAL %627 o530

Chief Environmental Officer
Central Laboratory




—— CENTRAL I_J@i]u(]&ronv
UTTAR PRADESH POLLUTION CONTROL BOARD
ar, Lucknow-226010

“F’ Building. No TC-12V Vibhuti Kha nd, Gomti Nag

TEST REPORT: WATER LA BORATORY(GROUND WATLER)

Ref No: 23244599/CENTRAL/2023 Date:09/11/2023
1- Sample Location: IFFCO (GW9)
2- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj
3- Distiret: Prayagraj
4- Sample Source: Other
5- Type of sample : Ground Water
6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None
8- Quantity and Packing : 1 Ltr Jerrican,
9- Date of Sample Collection : 18/10/2023
10- Analyis Indented by : RO Allahabad
11- Date of sample receipt in Lab : 19/10/2023
Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/1
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)
Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 2.4269 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l ] 0.0612 0.01-1000mg/1
Ac Flame Method)
Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.2241 0.05-10 mg/l
L Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND -
These standards are subject to revision
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)]
Authorized hy
iall ned by
VINAY VINAY DUBEY :
D E Date: 2023.11.09 Digitally signed
UBEY RAM by RAM GOPAL

B by FAZE)

Date: 2023.11.09
. PAL 1;:‘11123 +05'30'
Chief Environmental Officer
Central Laboratory




- CENTRAL
ST 1A UTTAR PRADESH POL

3920000 &
2 HON CONTROL BOARD el j

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Cordficats Mo TC-11015

TEST REPORT: W,-\'l‘lﬂ-l( LABORATORY(GROUND WATER)

Ref No: 23245136/CENTRAL/2023
1- Sample Location: IFFCO (IFGW)

Date:09/11/2023

7- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

3- Distirct: Prayagra)

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : 1 Ltr Jerrican,

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
{(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/|
Air-Ac Flame Method)

Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 14.5712 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)

Zine (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 5 0.0416 0.01-1000mg/l
B Ac Flame Method)

Munganese Mn, 3111-B Atomic Absorption Spectrometry mg/] 0.1 0.2312 0.05-10 mg/l

Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND B

These standards are subject to revision

Remark:* - NA

Analysed by
[Jyoti Tiwari (SA)]

N%Ythor i%ﬁg‘la!iwlgned by

| VINAY DUBEY

Date:2023.11.09
e

RAM bt
GOPAL %55 om0

Chief Environmental Officer
Central Laboratory




T CENTRAL L

@DIJQ\TORY
] UTTAR PRADESH POLLUTION CONTROL BOARD
23 Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Prans

Ceroficata the 1011013

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23245226/CENTRAL/2023

1- Sample Location: YC8

Date:09/11/2023

3. Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagra]

Distiret; Prayagraj

L
1

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : 1 Ltr Jerrican

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/| 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry {Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/1
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 0.4967 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)

Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 5 0.1685 0.01-1000mg/1
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.1095 0.05-10 mg/l

Arsenic 3114-Hydride Generation AAS Method my/l 0.01 ND =

These standards are subject to revision

Remark:* - NA
Analysed by
[Jyoti Tiwari (SA)]

Authorj .
viNAY e e
DUBEY D“_TE;_2023_1 109
Vinay Dubéy “(AS0)

Digitally signed
RAM by RAM GOPAL
Go PAL Date: 2023.11.09
15:45:17 405°30"
Chief Environmental Officer
Central Laboratory




_— CENTRAL g\qqp\’mrw i/}"f%ﬁ
Saay UTTAR PRADESH POLLUTION CONTROL BOARD e )2}
}:‘VI“ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 r;/|/:_n|\rr11ﬂn

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No: 23245204/CENTRAL/2023

1- Sample Location: [PW

Date:09/11/2023

2- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

3- Distirct: Prayagraj

4- Sample Source: Other

5- Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : 1 Ltr Jerrican,

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receiptin Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac¢ Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectromelry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/1 0.01 0.0139 0.09-1000 mg/l
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/1 0.30 0.0785 0.05-1000 mg/l

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0,02 ND 0.04-1000 mg/|
Ac Flame Methad)

Zine (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 5 0.0579 0.01-1000mg/l
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.0523 0.05-10 mg/l

Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND 0

These standards are subject to revision

Remark:* - NA
Analysed by
[Jyoti Tiwari (SA)|

horizgd byyned
VINAY O 58 dones
B Date: 2023.11.09

maE( » ubbs}"ssfkgﬁs'

RAM  costes
GOPAL %52 o5
Chief Environmental Officer
Central Laboratory




— e CENT Rma?}@RA'I‘ORY
UTTAR PRADESH POLLUTION CONTROL BOARD

(2 Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 LT

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No; 23245195/CENTRAL/2023 Date:09/11/2023

I- Sample Loeation: IPX

3. Address: [FFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj
3- Distirets Prayagra)

4- Sample Source: Other

5. Type of sample : Ground Water

6- Sample Collected By : Ramsahai Gautam+ CPCB
7- Odour : None

8- Quantity and Packing : | Ltr Jerrican

9- Date of Sample Collection : 18/10/2023

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/1
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)

Lcad (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)

Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 1.2366 0.05-1000 me/1

Flame Method)

Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Alr- mg/l 0.02 ND 0.04-1000 mg/1
Ac Flame Method)

Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/| 5 0.0644 0.01-1000mg/1
Ac Flame Method)

Manganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.1525 0.05-10 mg/l

Arsenic 3114-Hydride Generation AAS Method mg/l 0.01 ND -

These standards are subject to revision

Remark:* - NA
Analysed by
[Jyoti Tiwari (SA)]

Authorigcg“ bly g
V[NAY b;ng:vgu;E'r
Date: 2023.11.09 j .
RS Dby 14%0) RAM DRSS
- OP ?;I.e:.lﬁﬂ,'l }09
Chief nv;rcnmerﬂasf Officer
Central Laboratory



Seax UTTAR PRADESH POLL
s Building. No TC-12V Vibhuti Kby

TEST REPORT: W

Rel No: 23 245209/C ENTRAL/ZOLS
(- Sample Loeation: 1y

2. Address: IFFCO Phulpur, PO Ciliyanay

Fe

- Distivet: Prayagra)

=

4- Sample Source: Other
5. Type of sumple Giround Water

0- Sample Collected By : Ramsahai Gautamt CPCB

7- Odour : None

- Quantity and PacKking : I Lt Jervican,

o>

9- Date of Sample Collection : 18/10/2023
10- Analyis Indented by : RO Allahabad

{1- Date of sample receipt in Lab : 19/10/2023

CENTRAL 1Y

1R

i, Gomiti Nagar, Lacknow-226010

ATORY

CONTROL BOARD

ATER LABORATORY(( IROUND WATER)

ar, Phulpur, District-rayagrn)

A o-_’_':'!" Pl
A
(A

g}
Sy

et Wi
/7SN

Coruflona bia 1011008

Date:09/11/2023

e e
Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry myg/! 0.05 ND 0.05-1000 mg/l
(Dircet Air-Ac Flame Method)
Copper (Cu), 3111- B Atomic Absorplion Speetrometry (Dircet mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Speetrometry (Direct my/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Dircet Air- mg/l 0.01 ND 0.09-1000 mg/l
Ac Flame Method)
lron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac my/l 0.30 0.6254 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectromelry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zine (Zn), 3111-B Atomic Absorption Spectrometry (Dircel Air- mg/ 5 ND 0.01-1000mg/
Ac Flame Method)
Munganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.0666 0.05-10 mg/l
Arsenic 31 14-Hydride Generation AAS Method mg/l 0.01 ND _
These standards are subject to revision
Remark:* - NA
Analysed by
[Jyoti Tiwari (SA)|
Authorized by
gitallysigned
VINA by VINAY DUBEY
U BE Da_le:lozlj 1.0? Digltally signed
Qmay Euhé?’(ﬂgﬁi RAM  Ciicom
GOPALDale:ZDB.Hm
15:52:32 +05'30°

Chief Environmental Officer
Central Laboratory



— CENTRA LairzlA TORY
= TT > QP . T R
O A UTTAR PRADESH POI¥U N CONTROL BOARD
“w"‘ 4 Building. No TC-12V Vibhuti IKhand, Gomti Nagar, Lucknow-226010 L.fm’n’::.....:\n.\.}'.m
TEST REPORT: WA'l"El'{_LAIBOR;\TORY(C ROUND WATER)
Date:09/11/2023

Ref No: 23245217/ CENTRAL/2023
1- Sample Location: IFFVHM

2- Address: IFFCO Phulpur, P.O. Ghiyanagar, Phulpur, District-Prayagraj

3- Distiret: Prayagraj
4- Sample Source: Other
- Type of sample : Ground Water

Ln

Sample Collected By : Ramsahai Gautam+ CPCB

(=1

7- Odour : None

8- Quantity and Packing : 1 Ltr Jerrican
9
10- Analyis Indented by : RO Allahabad

Date of Sample Collection : 18/10/2023

11- Date of sample receipt in Lab : 19/10/2023

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2Znd Rev.)
Required Acceptable
Limit
Total Chromium (T.Cr), 3111 B Atomic Absorption Spectrometry mg/l 0.05 ND 0.05-1000 mg/l
(Direct Air-Ac Flame Method)
Copper (Cu), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.05 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Cadmium (Cd), 3111-B Atomic Absorption Spectrometry (Direct mg/l 0.003 ND 0.01-1000 mg/l
Air-Ac Flame Method)
Lead (Pb), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.01 0.0139 0.09-1000 mg/l
Ac Flame Method)
Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct Air-Ac mg/l 0.30 4.6306 0.05-1000 mg/l
Flame Method)
Nickel (Ni), 3111-B Atomic Absorption Spectrometry (Direct Air- mg/l 0.02 ND 0.04-1000 mg/l
Ac Flame Method)
Zinc (Zn), 3111-B Atomic Absorption Spectrometry (Dircct Air- mg/l 5 0.6825 0.01-1000mg/l
Ac Flame Method)
Munganese Mn, 3111-B Atomic Absorption Spectrometry mg/l 0.1 0.3529 0.05-10 mg/l
Arsenic 31 14-Hydride Generation AAS Method mg/l 0.01 ND -
These standards are subject to revision
Remark:* - NA
Analysed by
[Jyoti Tiwari (SA)]
Authorized by
* Digitally xned by
VINAY VINAY DUBEY
WBEY ?ale&ml' i RAM  Ditalysigned
= 49: by RAM GOPAL
inay Dubéﬁ dﬁﬂig@) Date: 2023.11.09
GO PALHmoums'm'

Chief Environmental Officer
Central Laboratory




e CENTRAL 13psToRY
UTTAR PRADESH POLLUTION CONTROL BOARD
2 8 Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WASTE WATER LABORATORY

Ref No: 23243966/Allahabad/2023 Date:14/11/2023

I- Name of Industry: IFFCO Phulpur Unil

2- Address of Industry: P.O. Ghiyanagar, Prayagraj

3- District: Prayagraj

4- Deseription about sampling peint: IFHM

5- Typue of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: Ram Sahay Gautam LA & CPCB Representative
7- Colour and Odour: -- ---

8- Quantity and Packing: 1 Ltr Jerican

9- Date of Sample Collection: 18/10/2023

10- Analyis Indented by: RO Allahabad

11- Date of sample receipt in Lab: 19/10/2023

F Parameter/Method Name Unit Results Standard Detection
Range
Total Chromium (T.Cr), 3111-B Atomic mg/l 0.1343 - 0.1-1000mg/l
Absorption Spectrometry (Direct Air-Ac
Flame Method)
Copper (Cu), 3111- B Atomic Absorption mg/l ND - 0.01-1000mg/1
Spectrometry (Direct Air-Ac Flame
Method)
Cadmium (Cd), 3111-B Atomic mg/l ND s 0.01-1000mg/1
Absorption Spectrometry (Direct Air-Ac
Flame Method)
Lead (Pb), 3111-B Atomic Absorption mg/1 ND - 0.02-1000mg/1
Spectrometry (Direct Air-Ac Flame
Method)
Iron (Fe), 3111-B Atomic Absorption mg/l 0.1999 - 0.05-1000 mg/1
Spectrometry (Direct Air-Ac Flame
Method)
Nickel (Ni), 3111-B Atomic Absorption mg/I ND - 0.02-1000 mg/l
Spectrometry (Direct Air-Ac Flame
Method)
Zinc (Zn), 3111-B Atomic Absorption mg/l 0.0006 - 0.01-1000mg/I
Spectrometry (Direct Air-Ac Flame
Method) |

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1). The eniveronment (Protection) Rules, 1986 source:

www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards.refer EPA standards for specific purpose

Remark: NA

Analysed by-
[Dr Mamta Pandey(SA), Jyoti Tiwari
(5A)]
ized b
S AMﬁEﬁBﬁzﬁd ¥ Digitally signed by SAMRENDRA R AM Elg;t:&y éig::c:
SINGH y o
INGH Date: 2023.11.14 13:37.07 +05'30' Date: 2023.11.14
am(i-]'endra Singh {ASO) GOPAL 1;237:23 Hostan
Chief Environmental Officer

Central Laboratory



LT, Central Pollution Ccntn@«qrgﬂfm wguur fAaEor 9 E

',':9-—% Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
"n;—' /' | afdw yaa, fe o7 TR, RReht-110 032
F«- Water Laboratory (Wastewater Section) STeT TRTRITAT (JrUfRree STt SUT)
CPCB Analysis Report fadwor 3
Source of sample: Drain/STP/ETP/Other Hld :g-/89 ¢ l/3 & di/sr=g :  Waste Water Report No.: 3Rl ¥ : WWL/OCT/186/2023
Samples collected by THA UHAd A I &I A1H :  Smt. Reena Satavan & Team. Issue Date : ST &= &1 fafd : 1071172023
Syt {1 TaeT ga A LIMS : WATER/WW/2324/SR00098
Date & time of sample Collection A UHAIHRUI &1 fafd vd IHg : 17/10/2023
Date & time of sample receipt 797 Ifcy &1 fafd ud w9 :  19/10/2023.
Period of sample analysis T & fARAN0 &I 3afy :  19% Oct to 09* Nov 23.
Sample registration no. & date T 1 Usiie 0l 4. Td fafy :  186/Water/WW-08/2023.
Test method reference G31&/01 fafe &7 e - APHA/BIS. Tiiugu/t3nsey
Report sent to (Name & Division) 3T SIRI $1 Tt (@19 Td WHAT) ;. WaM-II
S. No Sample Code Sample No. Cyanide
| Sarifian fond (B0 P25
[ 1. [ IPA 1937 0.031 <> Pramares
| 2. | IPC 1938 0033 |, o pormesh<
g
{[ 3 '] IPD 1939 0021 |, o »2 - _owplat—
a. IPE 1940 0.034 | ond
7 A XA FOM
| 5. | IPF 1941 0.009 - S&Wﬂ#"",o’ C b PR
[ 6. ] 1P 1942 0.014 |, ot“—d o it AH‘
[ 7. ] 1PJ 1943 0008 | OM A8, AT PN
| 8. [ 1PV 1944 0012 -+ ; EF%,..J,.‘.U_JM U39y ‘ovy

Note: All the concentrations are expressed in mg/| except pH e : divg & sifafked auft Tic o/t #§ orag ot TF.%% |

Statement:

BY:

1. The results relate only to the samples tested. URUITH dHad ofid 7T T9-1 I Feiftd g1

2. The report shall not be reproduced except in full without approval of the laboratory quf RUI¢ & aifafeae wanmsmer % A & {1 s &t ufdsfa =2 3t s

3. BDL & Test methods are mentioned on back side of this report. ot 31 v vd gdter Yy siem & A fRumu g
4. Samples will be retained only for one week after rekefpt of Report. Haf¥id 3{ReM TR € % & L At U e o o) TRId T o |
/

<. P‘?—j-?
o/ l])2
E’Hﬁ'ﬂﬁ) (Dr.K. Ranganathanﬁ “TQ'ZI"V-H)

Supervisor & Reviewer Tiq4® Uq Gdalia® D.H. Water Lab WU Wt WORTITEAT
| DOC: CB/CL/QR/7.6/WWL-03 | Issue No: 01 | Amendment No: 04 | Issue Date: 17.09.2015 | Amendment date: 19.03.2021 | Page: 01 0f 01 |




Annexure - XA

-..;L_. REGIONAL LQ%QATORY PRAYAGRAJ
m UTTAR PRADESH POLLUTION CONTROL BOARD
asi\"{b Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj
Stack Emission Test Report
Ref No.23398208/Allahabad/2023 Date: 03/11/2023

I- Name & Address of Industry: [FFCO Phulpur Unit
2- Sample Collected By: UPPCB Prayagraj
3- Date of Monitoring: 17/10/2023

4- Source of Sampling: Prill Tower No |

5- Stack attached to: Pritll Tower

6- Stack Height: 96 meter

7- Total No. of Boiler: |

8- Capacity of Boiler: ---

9- Fuel used: --

10- Quantity of Fuel used: ----

11- Flue Gas Velocity: 4.019

12- Air Pollution Control Device: Stack

13- Other remarks (if any): Stack Emission

14- Further details of sample location nad Test methods followed are appened overleaf:

Sr Parameter Unit Result Standards
| no.
1 | Particulate Matter (Urea mg/Nm3 -
dust)
Analysed by-

[Dr Anup Kumar Gupta JRF)

Authorised Signatory- Ramesh Digitallysigned

by Ramesh
Ramjas Prasad 5a)  ETIAST, bl
4amjas Frasa Date: 2023.11.04 n 12:02: i
) BA) Prasad 120217 10530 9 £206+0530

Regional Officer
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- REGIONAL 3201{AT01W PRAYAGRAJ

14 UTTAR PRADESH POLLUTION CONTROL BOARD
"‘"*"{* Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

Stack Emission Test Report

Ref No.23398188/Allahabad/2023 Date: 04/11/2023

- Name & Address of Industry: [FFCO Phulpur Unit
2- Sample Collected By: UPPCB Prayagraj
3- Date of Monitoring: 17/10/2023

4- Source of Sampling: Prill Tower No 2

5- Stack attached to: Pritll Tower

6- Stack Height: 104m

7- Total No. of Boiler: 1

8- Capacity of Boiler: -----

9- Fuel used: ----

10- Quantity of Fuel used: ---

11- Flue Gas Velocity: 3.517

12- Air Pollution Control Device: Stack

13- Other remarks (if any): Stack Emission

14- Further details of sample location nad Test methods followed are appened overleaf:

]78r Parameter ] - Unit ' Resﬁlt X Standards ]|
no. |
1 |Particulate Matter (Urea mg/Nm3 l 36 \ _— J
' dust)
Analysed by-

[Dr Anup Kumar Gupta JRF]|

Authoerised Signatory- Ramesh
Ramjasgfrl:i’}f"“’ Kumar
Ramijas Prasad (SA s Singh
’ ) Prasad Sy g

Regional Officer



—— REGIONAL 3@2
UTTAR PRADESH POLLUTION CONTROL BOARD

Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

ATORY PRAYAGRAJ

Stack Emission Test Report

Ref N0.23398117/Allahabad/2023

Name & Address of Industry: 1FFCO Phulpur Unit
Sample Collected By: UPPCB Praya araj

Date of Monitoring: 17/10/2023

Source of Sampling: Ammonia Plant

Stack attached to: Primary Reformer Ammonia Umit 2
Stack Height: 30m

Total No. of Boiler: —-

Capacity of Boiler: ——-

Fuel used: ---

10- Quantity of Fuel used: -—

11- Flue Gas Velocity: -—

12-

13-
14- Further details of sample location nad Test methods followed are appened overleaf:

Air Pollution Control Device: Stuck

Other remarks (if any): Stack Emission

Date: 04/11/2023

Sr | Parameter Unit Result Standards _\
no.
1 lNox (Monitored by Flue ppm 70 e |
| Gas Analyser make
‘ Testo)
Analysed by- _
(Dr Anup Kumar Gupta JRF]
Digitally signed
Authorised Signatory- Ramesh Ey nam;:gh
A itally signe umar
Ramjasomme Kumar 5
Prasad . 20231104
S'“gh 1?.24?;16 +05°30¢

Ramjas Prasad (SA) Prasad Date; 202511.4

Regional Officer



—_— REGIONAL L 2[31’0[{\( PRAYAGRAJ

N UTTAR PRADESH POLLUTION CONTROL BOARD
x“f!:{‘\ Scetor-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

Stack Enission Test Report

Ref No.23398165/Allahabad/2023 Date: 04/11/2023

1- Name & Address of Industry: [FFCO Phulpur Unit
2- Sample Collected By: UPPCB Prayagraj

3- Date of Monitoring: 17/10/2023

4- Source of Sampling: Ammonia Plant

5- Stack attached to: Primary Reformer Ammonia Unit |
6- Stack Height: 33 m

7- Total No. of Boiler: -—-

8- Capacity of Boiler: ----

9- Fuel used: -—-

10- Quantity of Fuel used: ----

11- Flue Gas Velocity: ----

12- Air Pollution Control Device: Stack

13- Other remarks (if any): Stack Emission

14- Further details of sample location nad Test methods followed are appened overleaf:

Sr | Parameter I Unit Result Standards
no. . .
1 Nox (Monitored by Flue ppm 90 i
| Gas Analyser make
| Testo)
Analysed by-

[Dr Anup Kumar Gupta JRF]

Ram eSh Digitally signed

Authorised Signatory- B Bt
; ; Kumar kumarsingh

Ramjasiyin il
Ramjas Prasad (SA) Prasad Ing :

Pra Sad Date, 2023.11.04

11:48:45 +05'30°

Regional Officer



Annexure - XB

REGIONAL L@(?I%TORY PRAYAGRAJ
UTTAR PRADESH POTLUTION CONTROL BOARD

Scctor-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

Ambient Air Test Report

Ref no-23398134/Allahabad/2023 Date: 04/11/2023

1- Name of Place and Address:  1FFCO Phulpur Unit ,Prayagraj
Ramjas Prasad,SA

2- Sample Collected By:
3- Date of sample Collection: 17/10/2023
4- Date of sample Receipt in Laboratory: 02/11/2023
5. Further details of sample location nad Test methods followed are appened overleaf:
Sr Monitoring Area Categoory Shift Sulphar di- Nitrogen di- Particulate Particulate
no Location oxide(ug/m3) oxide(ug/m3) Matter Matter
PM10(Less than PM2.5(Less than
10Micron)(ug/m3 25
N [ S I P S Micron)(ug/m3)
1 | IFFCO Phulpur |Industrial/Residen I 11 (24 hourly) 21 (24 Hourly) | 55 (24 Hourly) | 34 {24 Hourly)
Unit, Prayagraj (| tial/Rural/OtherAr
Cordet) ea
Analysed by-
[Dr Anup Kumar Gupta |
Authorised Signatory- Ramesh Diatalysigned
Ram'as Digitally signed by Ramesh
.l by Ramjas Prasad Kumar Kumar Singh
Date: 2023.11.04 . Date: 2023.17.04
Singh 12:06:21 +05'30'

12:06:31 +05'30°

Prasad

Ramjas Prasad (SA)

Regional Officer
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REGIONALBB&ATORY PRAYAGRAJ
UTTAR PRADESH POLLUTION CONTROL BOARD
Sector-10, Yojna No.-3 Avas Vikas Parishad Colony, Jhusi, Prayagraj

Ambient Air Test Report

Ref no-23398081/Allahabad/2023

1- Name of Place and Address:

Ramjas Prasad,SA

IFFCO Phulpur Unit ,Prayagraj

Date: 04/11/2023

2- Sample Collected By:
3- Date of sample Collection: 17/10/2023
4- Date of sample Receipt in Laboratery: 02/11/2023
5. Further details of sample location nad Test methods followed are appened overleaf:
| Sr Monitoring Area Categoory Shift Sulphar di- Nitrogen di- Particulate Particulate
no. Location oxide(ug/m3) oxide(ug/m3) Matter Matter
PM10(Less than | PM2.5(Less than
10Micron)(ug/m3 2.5
B I (SRR = ~ | Micron)(ug/m3)
1 IFFCO Phulpur | Industrial/Residen I 15 (24 Hourly) 28 (24 Hourly) 59 (24 Hourly) 32 (24 Hourly)
Unit, Prayagraj, | tial/Rural/OtherAr
(Gate No 4 ed
Analysed by-
[Dr Anup Kumar Gupta |
Authorised Signatory- Ramesh Daitally signed
Chchafiifned K by Ramesh
H ;m :; 5 umar Kumar Singh
Ramjas Prasad (SA) Ramjasyo Singh = e ise
Prasad wsne v EEEESRNR
L Regional Officer




. éi26 o | | Anne)gure -x| | .-
" APPENDIX - A L
FORM - | _
(Seerule-7) |
NOTICE OF INTENTION TO HAVE SAMPLE ANALYSED

* Direerer... LETCO ) Phatbun
_ Cn\o@m\g&&h.%.géﬁmi |
IR o T T O T S
Take this notice that it is intended to have analysed the same of............cccevinininenennns -
.« frFCG;?KQ\th;?@Q@%&Q\QLJ ..................
which has been taken today, ihe\j\twa-ui ..... ! E.‘.".lf‘...'.;...day of...Dedoben..20. 9.4 ... .from
....................... s T T S —————————

(Name and designation of the person who takes the sample)

s ETP - Tolex omds  Outle -

— Cwoord. Tomk% —  Talek omd okl

— (roond- Tome — \-\&—% Accnnomiot ol (—LR&-\&MA"‘

- il\mwmom\fa | g&\ﬁ@@ﬁ’)\_ — Tea\eX o 0 ui\ey-
- Qa’%'\'mmcg Plomd — Trletr ond Outle ‘

- Coo\Wnre “Towen® Make u_P u)akﬂ.h.{ P\WON\\'Q",E)

—CPU= Twmled Qu.é putle % ._g*f?w- ",_Y_m\‘&')l','vﬁ 0&;\4\;5
.............................................................. _ M.’Q\’%"\Q'\&g DA
'  ~ Owound tooa Jnewn

Reezg poeint, .-u:,e_\\ CY

*Specify the pléce where the sample is taken .
& Dapweote Somle gien o tue mit CQosewelt €20

(SEAL) '\&MNA | o e ol ot s
| m\;% | © e Ml Pand |
(g

DATE : Jt. General Manager (Technical) |
Keernor Qatonron

5 - -RATIVE LIMTED
AN FARMERS FERTILISER COOPERATH
s PHULPUR UNIT, PO. GHITANAGAT,

& -, PO wen-I
oo Q

DIST ALLAHABAD 949804, .. (INDIAY
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name —

Village —

Father’s Name —

Age —

Gender —

Contact Information -

Location of Farm (Specify the village and proximity to IFFCO) -

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
Under 18
18-24
25-34
35-44
45-54
55-64
o 65 orolder
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. What is level of education in your Family?
Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
Master’s degree or higher completed
long have you been living in this village?
Less than 6 months
6 months to 1 year
1 to 3 years
3to 5 years
o More than 5 years
6. What is your main occupation?

0O O O O O O

5. Ho

OOOOEOOOOOOO
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Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0O 0O O 0O 0O 0o O 0 O o

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.qg., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

e Lessthan5 years

e 5-10 years

e 10-20 years

e More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)



16.

17.

18.

19.

20.

21.

332

e Wheat

e Rice

e Sugarcane

e Cotton

e Vegetables

e Others (please specify):

Have you noticed any changes in the quality of your soil in recent years?

e Yes
e NoO

If yes, please describe the changes:

Have you observed any changes in the growth or health of your crops?

e Yes
e NoO

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation

e Soil amendments

e Changed crop varieties
e Other (please specify):

Section 5: Livestock Health and Incidents

25. Do you own livestock or animals on your farm?

e Yes
e No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

e Yes
e No

28. If yes, please describe the issues or incidents:



29.

30.

31.

32.
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Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes
e No

Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

e Veterinary care

e Changes in feed

e Relocated livestock

e Other (please specify):

Have you experienced any livestock deaths due to these health issues?

e Yes
e NO

If yes, please specify the approximate number of deaths:
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Annexure - Xl -

Industrial Impaet Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — , ;M - ha '}7-

Village — Mgm _
Father’s Name — 'k K@ Mk/\ ﬂéfﬂﬂ'—t—-
Age~ 7

Gender — 50

Contact Information- 96 70732 $49 3 >

Location of Farm (Specify the village and proximity to IFFCO) - 9Dl

Section 1: General Information

I. How many individuals are in your family?

10

o

LP/ Under 18
o 18-24

% 2534
S~ 3548

e 45-54
o 35-64

o 65 orolder

3. What is the gender of your family member?

Male
“\/;/' Female

o Prefer not to say

4. What is level of education in your Family?

o Less than primary school
o Primary school completed
o Secondary school completed

o Higher secondary school completed
o Diploma or certificate course completed

o Bachelor’s degree completed

o Master’s degree or higher completed
5. How long have you been living in this village?

o Less than 6 months
o 6 months to | year
o 1to3years
o 3to5 years

e More than 5 years
6. What is your main occupation?

What age group does your family member belong to?
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o Farmer or agricultural worker

o Indusirial worker or laborer
< Shopkeeper or trader
Teacher or educator
IHealth worker or provider
Student or learner
Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

o 0 0 O O O G

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

~
Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste. color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied}) .



9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
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Aspect

Satisfaction

Availability of clean air

Awvailability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

P

Problem

Frequency

Crop failure or reduced yield

Water scarcity ot contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

-

10. How often do you experience the following physical health problems as a result of the

industrial activities in your area? (Answer on a scale of 1 to 5, where 1 =Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Lo
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Problem

Frequency

Respiratory problems (e.g.. asthma, bronchitis)

ko

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

e |
.
-
=L
A,

CHronic diseases (e.g., cancer, diabetes)

o S

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5,

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness L

Depression or sadness 4
Anger or frustration e T
Stress or frauma :3_

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

G !

where 1 = Never, 2 =
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

4

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction

=

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

JGN BN RV VAN

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than S years
5-10 years

10-20 years

o More than 20 years

L

15. What crops do you cultivate on your land? (Select all that apply)



» Wheat

e Rice

e Sugarcane
e Cotton

e Vegetables
o Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

17.

18.

1%,

20.

ol

e Yes
e No

If yes, please describe the changes:

Have yoii observed any changes in the growth or health of your crops?

e Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

Are there specific areas on your {and where the impact is more significant? Please”
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes

e No

23, If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
{Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents

25. Do you own livestock or animals on your farm?

e Yes
e No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

e Yecs
s« No

28. If yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

& Yes
e No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes
o No

32. If yes, please specify the approximate number of deaths:
=



Please answer the following questions

Name — Ko»wﬁ/c/ﬂ% @J‘l

e 348)

ot Bef

Industrial Impact Hezalth Swrvey Questionnaire for Villagers

Village — <2
Age— S 72
Gender— S\

Contact Information - &/, »2- R0 F
Location of Farm (Specify the village and proximity to IFFCO) - %

Section 1: General Information

1.

How many individuals are in your family?

%

What age group does your family member belong to?

e Under 18
w5 18-24

o 25-34
o 3548
o 45-54
o 55-64
o 65 orolder
What is the gender of your family member?
l/ Male
Female
o Prefer not to say
What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
\Jlo/Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
How long have you been living in this village?
o Less than 6 months
o 6 months to 1 year
o 1103 years

o 3t ears
ore than 5 years

What is your main occupation?

l:j? on your experience in the past 12 months.



e e R SR S

B e T S g

— e T

Py

EECFES

T

| = =R e e oA e e A T Tt

344

Farmer or agricultural worker
Indusirial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0O 0 0 0 0 0 0 0 C

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 =Never, 2 = Rarely, 3 =

Sometimes, 4 = Often, and 5 = Always)

Hazard

Frequency

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
arca? (Answer on a scale of 1 1o 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =

Neutral, 4 = Satisfied. and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

f"
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

£ Section 3: Health Tmpact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem

Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

CTironic diseases (e.g., cancer, diabetes)

S REE RSH Lal A Al A

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5,

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

where 1 = Never, 2=

Problem Frequency
Anxiety or nervousness j__,
Depression or sadness o
Anger or frustration A
Stress or trauma 3’

12. How often do you use the following health services in your area? (Answer on a scale of 1
and 5 = Always)

to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often,

t@”’*{’ﬁm
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2
Service Frequency
Visiting a doctor or nurse for a check-up or consultation 1
Visiting a hospital or clinic for a treatment or surgery R
Visiting a pharmacy or drug store for a medicine or prescription i
Visiting a traditional healer or practitioner for a remedy or cure 2

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
~
Accessibility or availability of health services ;

Affordability or cost of health services

Quality or effectiveness of health services S
Safety or hygiene of health services 5

Sectign 4: Impact on Land and Crops

14. How long have you been farming in this area?

o Less than 5 years \B ﬁ (&“‘M .p.r;o\ e g"&“

5-10 years oY nDO
10-20 years . 3"‘\6 %
« More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
+ No

17. If yes, please describe the changes:

18. Have yowebserved any changes in the growth or health of your crops?

e Yes
e No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
s Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please *
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

a Yes
¢ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

e @ 9 9o

Section 5: Livestock Health and Incidents

25. Do you own livestock or animals on your farm?

* Yes
e No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

* Yes
« No -

28. If yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes
e No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

e Veterinary care

® Changes in feed

e Relocated livestock

e  Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

® Yes
e No

32. If yes, please specify the approximate number of deaths:
~
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — (Kpé {7 J M
Vlllage = m )‘9“6:%

Father’s N — Kﬂ
st el
Gender - .

Contact Information- 9) 4 D 93055~
Location of Farm {Specify the village and proximity to IFFCO) - . e

Section 1: General Information

1. How many individuals are in your family?

=

2. What age group does your family member belong to?
o Under 18
18-24
25-34
o 3544
B 45-54
o 55-64
o 65 orolder
3. What is the gender of your family member?

v~ Male
¢~ Female
o Prefer not o say
4. What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
o Diploma or certificate course completed
\ o~ Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 months to 1 year
o 1103 years
o _3to 5 years
More than 5 years
6. What is your main occupation?



Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work

= Other (please specify) 22 Fo
gt

O 0O 0O O 0 0O 0 0 O

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely. 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

o~

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)



9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
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Aspeet

Satisfaction

Availability of clean air

Awvailability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

=

Problem

Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

-

10. How ofter do you experience the following physical health problems as a result of the

industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

LEe
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis) :j_

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Allergic reactions (e.g., sneezing, itching)

=
A
Digestive problems (e.g., diarrhea, dysentery) o 19
.
=

Infectious diseases (¢.g., malaria, typhoid)

6§r0nic diseases (e.g., cancer, diabetes) g

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answeron a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency
Anxiety or nervousness :_L
Depression ot sadness j
Anger or frustration ﬁr« .
Stress or trauma . ‘j/

12. How often do you use the following health services in your area? (Answer on a scale of 1
t0 5, where 1 = Never, 2 = Rarely, 3= Sometimes, 4 = Often, and 5 = Always)

%thhr, E‘Q‘}\ v
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

-

Visiting a hospital or clinic for a treatment or surgery

5l

Visiting a pharmacy or drug store for a medicine or prescription 4

Visiting a traditional healer or practitioner for a remedy or cure

- 8

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

—

Accessibility or availability of health services

=

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

=
=
=

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years
5-10 years

10-20 years

e« More than 20 years

™2, (anre nelron &""M‘sn

gmgqumﬁo

15. What crops do you cultivate on your land? (Select all that apply)
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e Wheat

e Rice

e Sugarcane
« Cotton

e Vegetables
e Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
= No

17. If yes, please describe the changes:

18. Have yé‘ﬁ- observed any changes in the growth or health of your crops?

s VYes
o No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

s Decreased
e Unchanged
o Improved

21. Are there specific areas on your jand where the impact is mote significent? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

e ® @& o

Section 5; Livestock Health and Incidents
T o e

23. Do you own livestock or animals on your farm?

*  Yes
*« No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

s Yes
e No

28. If yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

Yes

No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

Yes
No

32. If yes, please specify the approximate number of deaths:

f.—
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name—~ 2 K gan
Village - sasgh’ abodad pptds K

Father’s Name — Lottt bedpr Ka Wr%
Age — 7o

Gender — Female .

Contact Information - gy 0 Yya q
Location of Farm (Specify the village and proximity to IFFCO) - 9w tmeder

Section 1: General Information

1. How many individuals are in your family?

4

2. What age group does your family member belong to?
\o—Under 18
o~ 18-24
o 25-34
\e"35-44
o 45-54
o 5564 T
\e—65 or older
3. What is the gender of your family member?
o.. Male
L\’;)Fémale
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
\oMaster’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 monthsto 1 year
o 1to3 years
o 3to5 years
\o/al’vmre than 5 years
6. What is your main occupation?

C 0 0o 0 O
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<~ Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker

Retired or pensioner

Unemployed or looking for work
Other (please specify) '

0O 0 0 0 0 0 0 0 O

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =

Sometimes, 4 = Often, and 5 = Always)

Hazard

Frequency

Air pollution (e.g., smoke, dust, odor)

¥ et

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =

Neutral, 4 = Satisfied, and 5 = Very satisfied)

Y
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Aspect

Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4=Often, and 5=Always)

Broblem

Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

-
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¢

Problem Frequency
Respiratory problems (e.g., asthma, bronchitis) 1

Skin problems (e.g., rash, dermatitis) b

Eye problems (e.g., irritation, infection) J4.
Digestive problems (e.g., diarrhea, dysentery) a4
Allergic reactions (e.g., sneezing, itching) 2,
Infectious diseases (e.g., malaria, typhoid) A
Chromc diseases (e.g., cancer, diabetes) 1

ity

)’%ﬁ ﬁ?—bﬂfﬂc‘:‘(

A
11. How Jﬁm@%ﬁ%s ﬂ%fﬁi‘towmogﬂll Hwh-pmblams asa result of the

industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency
Anxiety or nervousness .8
Depression or sadness A
Anger or frustration €
Stress or trauma 4.

12. How often do you use the following health services in your area? (Answer on a scale of 1

to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service Frequency
Visiting a doctor or nurse for a check-up or consultation Y
Visiting a hospital or clinic for a treatment or surgery o
Visiting a pharmacy or drug store for a medicine or prescription o
Visiting a traditional healer or practitioner for a remedy or cure k1

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
Accéssibility or availability of health services e
Affordability or cost of health services 5
Quality or effectiveness of health services 5
Safety or hygiene of health services ,6 _

Section 4: Impact on Land and Crops

14. How long have you been farming in this area? R

e Less than 5 years .
e 5-10 years 3\\&&’1@\\-{2%0

e 10-20 years
e More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)



16.

17.

18.

19.

20.

21.
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o  Wheat

» Rice

e Sugarcane
e (otton

s  Vegeiables
o Others (please specify):

Have you noticed any changes in the quality of your soil in recent years?

« Yes
e No

If yes, please describe the changes:

Have you observed any changes in the growth or health of your crops?
a2

e Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
* Unchanged
e Improved

Are there specific areas on your land where the impact is more significant? Please “
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes
e No

23. If yes, please provide approximate percentages:

24, What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation

« Soil amendments

« Changed crop varieties
e Other (please specify):

Section 3: Livestock Health and Incidents

f—
25. Do you own livestock or animals on your farm?

e Yes
= No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

e Yes
e No

28. If yes, please describe the issues or incidents:



366

29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes
o No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

s Veterinary care

e Changes in feed

¢ Relocated livestock

e  Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes
e No

32. If'yes, please specify the approximate number of deaths:

~
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following guestions based on your experience in the past 12 months.

Name - <Zha Qm'mo&-mm(

Village ~ (Zecen ool

Father’s Name — Late Sdnt Sydarann
Age— GOy

Gender— g

Contact Information - 4 < < 453 96 ¢ A

Location of Farm (Specify the village and proximity to IFFCO) -

Section 1: General Information

How many individuals are in your family?

25

What age group does your family member belong to?

vo~ Under 18
e 18-24
e 25-34
e 35-44
v 45-54 P
e 55-64
o 65 or older
What is the gender of your family member?
o Male
v~ Female
o Prefer not to say
What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
o Diploma or certificate course completed
s2” Bachelor’s degree completed
o Master’s degree or higher completed
How long have you been living in this village?
o Less than 6 months
o 6 monthsto 1 year
o [ 1to3 years
o 31to5 years

Lo~ More than 5 years

What is your main occupation?



368

e~ Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0 0 0 0O Q0 0 0 O

Section 2;: Environmental Impact

7. How often are you exposed to the following envirenmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

Air pollution (e.g., smoke, dust, odor)

o

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your R
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect

Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
indusirial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

Problem

Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

-



Problem

Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Dipgestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

R Rl R I B e

Chfnic diseases (e.g., cancer, diabetes)

3

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 3

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness

Depression or sadness 8
Anger or frustration -
Stress or trauma 21

12. How often do you use the following health service
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes,

s in your area? (Answer on a scale of 1
4 = Often, and 5 = Always)

where 1 = Never, 2 =
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Service Frequency
Visiting a doctor or nurse for a check-up or consultation 9
Visiting a hospital or clinic for a treatment or surgery .
Visiting a pharmacy or drug store for a medicine or prescription _'j_
Visiting a traditional healer or practitioner for a remedy or cure 4

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction

r
Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Wi

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

e Less than 5 years . s
e 5-10 years b)w\ @M" ;' k *
» 10-20 years ‘ G B8

» More than 20 years ) Oyu s 10N

15. What crbps do you cultivate on your land? (Select all that apply)
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17.

18.

19.

20.

21.

372

e Wheat

s Rice

e Sugarcane
e Cotton

» Vegetables
» Others (please specify):

Have you noticed any changes in the quality of your soil in recent years?

e Yes
e« No

If yes, please describe the changes:

Have you obgerved any changes in the growth or health of your crops?
s Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
« Improved

Are there specific areas on your land where the impact is more significant? Please =
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

Yes

No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents

~~

25. Do you own livestock or animals on your farm?

L ]

Yes
No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

Yes
No

28. If yes, please describe the issues or incidents:



374

29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

Yes
No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

Yes
No

32. If yes, please specify the approximate number of deaths:

(u-
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name ~ Myghdhs io&"rig!‘\.

Village = "R o o boo |

Father’s Name —

Age - pi 378

Gender— ™,

Contact Information - 93 2. & -2, 144 I <
Location of Farm (Specify the village and proximity to IFF CO)- L by

L.

Section 1: General Information

How many individuals are in your family?

20

What age group does your family member belong to?
\'-o/g group ¥

Under 18
o 18-24
o 25-34
vt 35-44
o 45-54
o 5564 7
o 65 orolder
What is the gender of your family member?
w2 Male
=" Female
o Prefer not to say
What is level of education in your Family?
o Less than primary school
o Primary school completed
Secondary school completed
o Higher secondary school completed
o Diploma or certificate course completed
v Bachelor’s degree completed
o Master’s degree or higher completed
How long have you been living in this village?
o Less than 6 months
o 6 months to 1 year
o 1103 years
o 3105 years
e  More than 5 years
What is your main occupation?

o]
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Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or locking for work

= Other (please specify) L abos,

0O 0 0 0 C 0 0 0 0O

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due io the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =

Sometimes, 4 = Often, and 5 = Always)

Hazard

Frequency

Alr pollution (e.g., smoke, dust, odor)

S

Water pollution (e.g., chemicals, waste, color)

Soil pollution {e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosicn, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =

Neutral, 4 = Satisfied, and 5 = Very satisfied)

r
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Aspect

Satisfaction

Awvailability of clean air

Availability of clean water

Availability of fertile soil

Auvailability of natural resources

Auvailability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4=Often, and 5=Always)

Problem

Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where | =Never, 2 =

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

-~
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Problem Frequency
Respiratory problems (e.g., asthma, bronchitis) i
Skin problems (e.g., rash, dermatitis) b

Eye problems (¢.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

o R T o

Chronjc diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Somelimes, 4 = Often, and 5 = Always)

Problem Frequency
Anxiety or nervousness I
Depression or sadness e
Anger or frustration 4
Stress or trauma i W

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5= Always)
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Service Frequency

Visiting a doctor or nurse for a check-up or consultation

\....-‘J'

Visiting a hospital or clinic for a treatment or surgery A

Visiting a pharmacy or drug store for 2 medicine or prescription

Y.;P-

Visiiing a traditional healer or practitioner for a remedy or cure L-

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
AccBssibility or availability of health services D
=t

Affordability or cost of health services

Quality or effectiveness of health services

W[\

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years ‘b £ fﬂ\a\ wonshre w

5-10 years
10-20 years AN g 20\4 Y0

More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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1%,

i8.

19.

20.

21.
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*  Wheat

» Rice

e Sugarcane
e (Cotton

* Vegetables
» Others (please specify):

Have you noticed any changes in the quality of your soil in recent years?

e Yes
s No

If yes, please describe the changes:

Have you obsit_'_ved any changes in the growth or health of your crops?

e Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

s Decreased
o Unchanged
* Improved

Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation

¢ Soil amendments

e Changed crop varieties
» Other (please specify):

Section 5: Livestock Health and Incidents
: ~
25. Do you own livestock or animals on your farm?

e Yes
« No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

e Yes
« No

28. If yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
waler or feed?

s Yes
s No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

e Veterinary care

e Changes in feed

e Relocated livestock
L ]

Other (please specify):
31. Have you experienced any livestock deaths due to these health issues?

o Yes
e No

32. lf yes, please specify the approximate number of deaths:
~
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 manths.
Name — ’J&L@éj/\ &9\0{9\/\/

Village— A Felre :

Father’s Name — fo/2 M )/0;961/

Age -

28
Gender — /"ﬂ:ué -
Contact Information - 730 F£5D 392
Location of Farm (Specify the village and proximity to IFFCO) - A/J@aﬂ 5'{{;,,‘,

Section 1: General Information

1. How many individuals are in your family? ¢ W g

2. What age group does your family member belong to?
¢ Under 18
18-24
25-34
35-44 7
45-54
55-64
o 65 orolder
3. What is the gender of your family member?
a Male ~
o Female
o Prefer not to say
4, What is Jevel of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed W
Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Lessthan 6 months
6 months to 1 year
1 to 3 years
3 to S years

More than 5 years R
6. What is your main occupation? M 'V"V@'a"\

0 9 0 0 O

o 0o 0 0 0

g 0 © 0
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¢ Farmeror agricultural worker

« Industrial worker or laborer

o Shopkeeper or trader

o Teacher or educator

o Health worker or provider

o Student or learner

o Housewife or homemaker

o Retired or pensioner

o Unemployed or looking for work
o Other (please specify)

Section 23 Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on & scale of 1 to 5, where i = Never, 2 = Rarely, 3=

Sometimes. 4 = Often, and 5 = Always)

Hazard

\ Freguency

I—

Air pollution (8-&., smoke, dust, odor)

Water poliution (e-g- chemicals, waste, color)

Soil pollution {e.8. pesticides, fertilizers, metals)

Noise poltution (&8 Joud sounds, vibrations)

Land degradation {e.g., erosion, deforestation, desertification)

o .

e

Loss of biodiversity (€. extinction, invasion, displacement) \

—

-

2. How satisfied are you with the following aspects of ¥
area? (Answer on a scale of 1 1o 3, where 1=Verydi
. . Neutral, 4 = Satisfied, and 5 = Very satisfied)

-~

out environmental quality in your
ssatisfied, 2 = Dissatisfied, 3 =

b |
&>
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Awvailability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0Qften, and 5=Always)

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the «
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

b1



‘ ——
Problem \ Frequency

P

.
e

Respiratory problems (&-8-- asthma, bronchitis)

gkin problems (&.8- rash, dermatitis) ‘ \
L’///—/ /’—‘\

Eye problems (&8 irritation, infection) \‘

Digestive problems (e.8. diarrhea, dysentery)

Allergic reactions (8.8 sneezing, jtching)

—

Infectious diseases (.8 malaria, typhoid)

—

—_—

L Chronic diseases (e.g., CANCET diabetes) ]\

e —

\i.

mental health problems as & result of the
a scale of 1 to 5, where 1 = Never, 2 =

11. How often do you experience the following
industrial activities in your area? (Answer O
Rarely, 3 = Sometinies, 4 = Often, and 5=

Problem \ Frequency ‘

Anxiety Of nervousness

|
sadness J

Anger OF frustration

Depression 0F

P e

e )
o

Siress OF {rauma \

e

)

services in your area? (Answer on @ scale of 1
4 = Often, and 5= Always)

BN

do you use the following health
1 = Never, 4 = Rarely. == Somelimes,

12. How often
to 5. where
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\‘\EI

Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment ox surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satistied are you with the following aspects of the heal
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2
= Satisfied. and 5 = Very satisfied)

th services in your area?
= Dissatisfied, 3 = Neutral, 4

Aspect

Satisfaction

f

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services
-

Seetion 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years
5-10 years

10-20 years

More than 20 years

15. What crops do you cultivate on your fand? (Select all that apply)

v
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Wheat

Rice

Sugarcane

Cotton

« Vegetables

e Others (please speeify):

¥

16. Have you noticed any changes in the quality of your soil in recent years?

17.

18.

19.

20.

21.

e Yes
« No

If yes, please describe the changes:

Have you observed any changes in the growih or health of your crops?
r‘

e Yes
« NoO

If yes, please describe the changes and specify the affected crops:

How has the land’s productivity been affected?

o Decreased
» Unchanged
« Improved

Are there specific areas on your land where the impact is more significant? Please
describe:

W5
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
¢« No

23. If yes, please provide approximate percentages: 2

24. What measures, if any, have you taken to mitigate the impact on your tand and crops?
(Select all that apply)

o Adjusted irrigation

¢ Soil amendments

s Changed crop varieties
s Other (please specify):

Section 5: Livestock Health and Incidents

e ;
25. Lo you own livestock or animals on your farm?

L] YCS v
s« No

26. If yes, please specify the types of animals and approximate numbers; 2- COW™ 9 o &JQM

27. Have you observed any health issues or incidents among your livestock?

e Yes

e NU/

28. If yes, please describe the issues or incidents: \~D -




29, Do you suspect that these health issue

water or fee 9

s Yesg
e No ~

30. Have you had t0 take any actions oOf treatme
issues? (Select all that apply)

nts for your livestock due 10

s Veterinary carc el

e Changes in feed
Relocated livestock
Other (please specify):

.
ue to these health issues?

31. Have you cxpcricnced any livestock deaths d

® Yes
e No /
umber of deaths: AYLS

32. 1f yes, please spec}_fy the approximate i
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — ‘QF@ ; J"omdt V/
Village — A _
Father’s Name — [,4-\_;& ﬁ@('\r\f\
Age— Ty

Gender —

Contact Information - 6\'] o 3( 20 §§\‘\

Location of Farm (Specify the village and proximity to IFFCO) - ) £7 7 v -

Section 1: General Information

1. How many individuals are in your family?

!\)

What age group does your family member belong to?
o Under 18
18-24
25-34
35-44
45-54
55-64
65 or older
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 months to | year
o 1to3 years
o 3tob5 years
. © More than 5 years
6. What is your main occupation?

o 0 0 0 Q0 Q

C 0o o 0 ¢©
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Farmer or agricultural worker
Industrial worker or Iaborer
Shopkeeper or trader

Teacher or educator

Uealth worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0o 0 0 0 OO0 0 0 C Q

Section 2: Environmental Impact

7. How often are you exposed to the foliowing environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where | = Never, 2 = Rarely, 3=
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency
i

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, 1nvasion, displacement)

: 8. How satisfied are you with the following aspects of your environmental quality in your
: area? (Answer on a scale of 1 ta 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
: .- Neutral, 4 = Satisfied, and 5 = Very satisfied)”
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

o
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

-~

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems {e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions {e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

~
Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answet on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5. where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?
{Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

ru.

Aspect Satisfaction

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14, How long have you been farming in this area?

Less than 5 years
5-10 years
10-20 years

« More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

o Yes
s No

17. If yes, please describe the changes:

18. Have you abserved any changes in the growth or health of your crops?

e Yes
a No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
* Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes
@ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

» Adjusted irrigation

¢ Soil amendments

o Changed crop varieties
»  Other (please specify):

Section 5: Livestock Health and Incidents
S eatk Dealth and Incidents

25. Do you own livestock or animals on your farm?

e Yes 7
e No

26. If yes, please specify the types of animals and approximate numbers: O 3

Cotbbe &2 Bonfin

27. Have you observed any health issues or incidents among your livestock?

e Yes

s No~~

28. If yes, please describe the issues or incidents: \ :\ -



29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes

ONO\/

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinaty care st
Changes in feed
Relocated livestock
Other (please specify):

-

31. Have you experienced any {jvestock deaths due to these health issues?

e Yes

-No'\/

32, If yes, plefise specify the approximate number of deaths: S*_-jl o

- =
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

4

Name —

Village — ggg.,) /ﬂ\laM %QM L‘/‘-«Qz}
Father’s Name -\ 0

Age— L

Gender —

Contact Information - A\ "D a1 \8 A—%Dp ‘ \ Sr_[{\\/\/\

Location of Farm (Specify the village and proximity to [FFCO) -

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
o Under 18

18-24

25-34

35-4%

45-54

55-64

65 or older

3. What is the gender of your family member?
o Male
o Female
o Prefer not to say

4. 'What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
o Diploma or certificate course completed
o Bachelor’s degree completed
o Master’s degree or higher completed

5. How long have you been living in this village?
o
&3
(o]
o

o 0 0 0 0 ©

Less than 6 months
6 months to 1 year
1 to 3 years
3 to 5 years
« .o More than 5 years
6. What is your main occupation?
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Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

00 00 0 0 00 0 C 0

Section 2: Envirenmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where | = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often. and 5 = Always)

Hazard Frequency

T

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (¢.g., extinction, invasion, displacement)

T —]

8. How satisfied are you with the following aspects of your environmental quality in your
arca? (Answer on a scale of 110 5, where 1 = Very dissatisfied, 2= Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied) -
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

5
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

-

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem

Frequencey

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (¢.g., malaria, typhoid)

Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a

industrial activities in your area? (Answerona scale of 1 to 5, where 1 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem

Frequency

Anxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 =0

fien,

and 5 = Always)

result of the
Never, 2 =
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

\A]: _

{Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

o

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact og Land and Crops

14. How long have you been farming in this area?

e [essthan 5 years
e 5-10 years

L%

10-20 years
e More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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o Wheat

¢ Rice

e Sugarcane
o Cotton

e Vegetables
e Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

* Yes
e No

17. If yes, please describe the changes:

18. Have yor-observed any changes in the growth or health of your crops?

e Yes
« No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please "
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
+ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents
- ~

25. Do you own livestock or animals on your farm?

o Yes, ~
e No

26. If yes, please specify the types of anjmals and approximate numbers: &

(oo

27. Have you observed any health issues or incidents among your livestock?

e Yes

. No\/

28. If yes, please describe the issues or incidents: 1\\ (@
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29. Do you suspect that these health issues or incidents arc related to any contamination of
water or feed?

e Yes
e No ~

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinaty care _~"
Changes in feed
Relocated livestock
Other (please specify):

o 2o @ @

31. Have you experienced any livestock deaths due to these health issues?

e Yes

e No -~
32. If yes, please specify the approximate number of deaths: Mo .
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.
Name - MQM KQE’LM ‘ " L; ;

Village — _%q Ao Gi,»\Q Mc,w m a;) *
Father’s Name — m{l«‘\_ pel m‘\\ U\x’?f%’f

Age- G Y een
Gender —

Contact Information - {4 \»’\ =3 + 32 6 A=

Location of Farm (Specify the village and proximity to IFFCO) - \ oy \,J\"V\

Section 1; General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?

o Under 18
o 18-24
o 2534
o 35-44
o 45-54
o 55-64
o 65 or older
3. What is the gender of your family member?
o Male
o Female

o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school compieted
Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 monthsto 1 year
o 1103 years
o 3toS years
o More than 5 years
6. What is your main occupation?

c 0o o o O

L
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Farmer or agricultural worker
Indusirial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0 0 0 0 0O 0 0O 0 C C

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 =Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

£

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g.. loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

.

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied) -



9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of I to 5, where 1 = Never, 2=

409

Aspect

Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Auvailability of natural resources

Availability of green spaces

Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

e

Problem

Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health ITmpact

Ll

10. How often do you experience the following physical health problems as a result of the

industrial activities in your area? (Answer on a scale of | to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

LS
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (€.g-» rash, dermatitis)

—

Eye problems (e.g., irritation,

infection)

Digestive problems (c.g.. diarrhea, dysentery)

Allergic reactions (€.8: sneezing, itching)

L

—————

Infectious diseases (e.8-» malaria, typhoid)

Chronic diseases (e.g., cancer, diabetes) r

al health probiems as a result of the

11. How often do you experience the following ment
ale of 1 to 5, where 1 = Never, 2=

industrial activities in your area? (Answer on a sC
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

.

Frequency

|

Problem

L

—————

Anxiety Or nervousness

Depression or sadness

Anger Or frustration J -

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
4 = Often, and 5 = Always)

to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes,
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for 2 remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

S

(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years
5-10 years

10-20 years

e More than 20 years

L%

15. What crops do you cultivate on your land? (Select all that apply)
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e Wheat

e Rice

s Sugarcane

s Cotton

e Vegetables

e Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

s Yes
e No

17. If yes, please describe the changes:

18. Have youywebserved any changes in the growth or health of your crops?

s Yes
s« No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
¢ Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please *

describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s« Yes
¢ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

& ¢ a

Section 5: Livestock Health and Incidents

—~
25. Do you own livestock or animals on your farm?
e Yes

s No

26. If yes, please specify the types of animals and approximate numbers: 2

ia

27. Have you observed any health issues or incidents among your livestock?

* Yes

* No.. 7
28. If yes, please describe the issues or incidents: H D
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

s Yes
s No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care "
Changes in feed
Relocated livestock
Other (please specify):

a o e« &

31. Have you experienced any livestock deaths due o these health issues?

e Yes

aNov/_

32. If yes, please specify the approximate number of deaths: M’D
fb’
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Indusirial Impact Health Survey Questionnaire for Villacers

Please answer the following questions based on your experience in the past 12 months.

Name ~ 9@\}1 % F&,U\Mm,r \jﬁ@(ﬁt‘\/

Village — L | 9

Father’s Name — S\-\m \j&&%’\/

i o

Gender — .

Contact Information - =) "7 N W a o Q—g

Location of Farm (Specify the village and proximity to IFFCO) - ﬁ‘ﬁa'p . \ k’W\ g‘b’ﬁ""’\ \f (: (o

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
o Under 18
18-24
25-34
35-44
45-54
55-64 7
o 65 orolder
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed _
Higher secondary school completed "
Diploma or certificate course completed
Bachelor’s degree completed .~
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 monthsto I year 5
o 1to3years
o 3to5 years
o More than 5 years
6. What is your main occupation?

O o 0 0 0O

o 0 0 Q0 ©



416

armer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader
Teacher or educator
Health worker or provider
Student or learner
Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify) '

o 0 OO0 0 0 0 0 0

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

Air pollution (e.g., smoke, dust, odor)
F

Water pollution (e.g., chemicals, waste, color)

Seil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)



417

Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

sProblem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 35, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions {e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

Clggnic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5§ = Always)

Problem Frequency

Axnxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)



419

Service Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 10 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction

Aceessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

¢ Lessthan 5 years

e 5-10 years

o 10-20 years

* More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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e  Wheat

* Rice

* Sugarcane
» Cotton

e Vegetables
* Others (piease specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
s No

17. If yes, please describe the changes:

18. Have you observed any changes in the growth or health of your crops?
~

s Yes
e« No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
e Unchanged
» Improved

21. Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yeg
e No

[N
L

3. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents
RSO0 9 Lavestock hiealth and Incidents

25. Do you own livestock or animals on your farm?

L] Yes \/
s No

26. If yes, please specify the types of animals and approximate numbers: 1S

Colile & Sffella

27. Have you observed any health issues or incidents among your livestock?

L Yes \/
s No

28. If yes, please describe the issues or incidents: LL& : ({';'th 0%&‘@—@%—

)

™



422

29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

Yes

Nou

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care \/

Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

Yes

No

—

32. If yes, please specify the approximate number of deaths: ﬁ! O

fh—
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Indusirial Impact Health Survev Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — SC\W\ LQ‘—'Q o

Father’s Name — Lc.ﬁ.. &

Village - Veews Want !‘
[AVa% \,“AQ

Age —

Gender —
Contact Information -

=5
L,

% 63e 86 3|29
Location of Farm (Specify the village and proximity to IFFCQO) - A\D\p .

Section 1: General Information

L

How many individuals are in your family?

What age group does your family member belong to?

o]

o 0 0 0 O

o ¥

Under 18
18-24
25-34
35-44
45-54m
55-64

65 or older

What is the gender of your family member?

o
[a]
o

Male ~
Female -
Prefer not to say

What is level of education in your Family?

o
Q
o
O
o
o]
O
How
o]
o
o
(o]

o]

Less than primary school

Primary school completed

Secondary school completed

Higher secondary school completed _—
Diploma or certificate course completed
Bachelor’s degree completed

Master’s degree or higher completed

long have you been living in this village?

Less than 6 months

6 months to | year

1 to 3 years

3 to 5 years

More than 5 years ~

What 1s your main occupation?

| K %b—-pw,\FPCE)
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wFarmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker

Retired or pensioner

Unemployed or looking for work
Other (please specify) '

O 0 0 C 00 0 0 0

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

Air pollution (e.g., smoke, dust, odor)

A

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)

-
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your arca? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

sProblem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the *
industrial activities in your area? {Answer on a scale of | to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness

Depression or sadness

Anger or frustration "

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where | = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction

Accdssibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

» Less than 5 years

» 5-10 years

e 10-20 years

¢ More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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17.

18.

19.

20.

21.
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

Have you noticed any changes in the quality of your soil in recent years?

* Yes
¢ No

If yes, please describe the changes:

Have you observed any changes in the growth or health of your crops?
”~

* Yes

e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation

¢ Soil amendments

¢ Changed crop varieties
e Other (please specify):

Section S: Livestock Health and Incidents
ection 5: Livestock Health and Incidents
' ~
25. Do you own livestock or animals on your farm?

) YE:S\//1

e No

26. If yes, please specify the types of animals and approximate numbers: s .}’_-

o

27. Have you observed any health issues or incidents among your livestock?

s Yes

e No.

28. If yes, please deseribe the issues or incidents: &\ o
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

s Yes

oNo/

30. Have you had to take any actions or treatments for your livestock due to these health
1ssues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock

Other (please specify): ]:\o )\\EJAM

31. Have you experienced any livestock deaths due to these health issues?

s Yes

e No "

32. If yes, please specify the approximate number of deaths: ) :] O
- .
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name— [ Q‘V:.Gl'c‘mi St P
;r;;e;g:mm?:% 3 wy\\;/)ﬂ 2 he Joy SI\{L\/

Age — Q?Cj,ea“("

Gender —
Contact Infom 8 8 OO 14 Cf \VI

Location of Farm (Specify the village and proximity to [FFCO}) - é\ p V * \ R Yy -

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
Under 18
18-24
25-34
35-44~
45-54
55-64
65 or older
t is the gender of your family member?
Male
o Female
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 monthsto | year
o 1103 years
o 31to 5 years
. o More than 5 years
6. What is your main occupation?

B—OOOOOOO

3. W

o

o 2 0 6 0
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Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0 ¢ OO0 0 0 0O O O O

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

7

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g.. loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

A

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied) -
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0Often, and 5=Always)

=
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

L

(W
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g.. diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

e
Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Fregquency

Anxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3= Sometimes, 4 = Often, and 5 = Always)
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

5

(Answer on a scale of | to 5, where | = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

=

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years
5-10 years

10-20 years

tMm*e than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
e No

17. If yes, please describe the changes:

18. Have you ghserved any changes in the growth or health of your crops?

o Yes
¢ No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
¢ Unchanged
e Improved

21. Are there specific arcas on your land where the impact is more significant? Please
describe:



22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes

s No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mifi gate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents

(b-
25. Do you own livestock or animals on your farm?
s  Yes

¢ No

26. If yes, please specify the types of animals and approximate numbers: 1“3

Caldts L fsudddo

27. Have you observed any health issues or incidents among your livestock?

o Yes

e No.

28. If yes, please describe the issues or incidents: —
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes

s No .~

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock

s Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes

s No.~

32, If yes, please specify the approximate number of deaths: 'h\ b
(b-
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — ' @h(/t”x
Village — ﬂ\\g\ '<\\b\'w$&>
Father’s Name — ’\’\ﬁﬁf % a"cl

Age~— 'BC;

Gender — WA
Contact Information - 457 A[ECLD R
Location of Farm (Specify the village and proximity to IFFCO) - \ K A

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
o Under 18
18-24
25-34
35-44
45-54
55-64
o 65 orolder
3. What is the gender of your family member?
o Male
o Female
o Prefernot to say
4, What is level of education in your Family?
Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
Master’s degree or higher completed
long have you been living in this village?
Less than 6 months
6 months to { year
110 3 years
3 to S years
More than 5 years
6. Whatis your main occupation?

o O 0 0O O

5. Ho

ooooc‘-’:‘ooooooo
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Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

O 0 0 Q 0 0O QC QO QO Q

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where I = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often. and 5 = Always)

Hazard Frequency

-

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
arca? (Answer on ascale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Auvailability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

~
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

L
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Problem

Frequency

Respiratory problems (e.8.. asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection}

Digestive problems (e.g.. diarrhea, dysentery)

Allergic reactions (¢.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

. e "
Chronic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =

Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety ot nervousness

Depression or sadness

Anger or frustration

Stress or trauma

12. How often do you use the following health services in your

area? (Answer on a scale of 1

10 5. where 1 = Never, 2 = Rarely, 3 = Sometimes. 4 = Often, and 5= Always)
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

v

(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

'?“

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

‘o

Less than 5 years
5-10 years

10-20 years

More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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e Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

® © 4

16. Have you noticed any changes in the quality of your soil in recent years?

17.

18.

19.

20.

21,

 Yes
s No

If yes, please describe the changes:

Have you observed any changes in the growth or health of your crops?

e Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
s Improved

Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

® Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you teken to mitigate the impact on your land and crops?

(Select all that apply)

s Adjusted irrigation

¢ Soil amendments

e Changed crop varieties
» Other (please specify):

Seetion 5: Livestock Health and Incidents
: ~

25. Do you own livestock or animals on your farm?

s Yes~

e No

26. If yes, please specify the types of animals and approximate numbers: D}

Fefbelo A Coldi

27. Have you observed any health issues or incidents among your livestock?

s Yes

e Nov~

28. If yes, please describe the issues or incidents: H £
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

o Yes
® No./

30. Have you had to take any actions or treatments for your fivestock due to these health
issues? (Select all that apply)

Veterinary care .

@

e Changes in feed

o Relocated livestock

o Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes

® No/

12. If yes, plédse specify the approximate number of deaths: ! Q_\ th

R
6‘*"‘“

QM
W
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name - ]QQ ’Vv’\(gil;:zul\t{ M 2 V{QM

Village - a e\ T"]
Father’s Name — W 13

P Wﬁw S NN

Gender - =

Contact Information - 6 i & e ? :{L
Location of Farm (Specify the village and proximity to [FFCO)- 9. TJE.{ -

Section 1: General Information

1. How many individuals are in your family?

2. What age group does your family member belong to?
o Under 18
18-24
25-34
35-44
45-54
55-64
65 or older
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. What is level of education in your Family?
Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
Master’s degree or higher completed
long have you been living in this village?
Less than 6 months
6 months to 1 year
1 to 3 years
3 to 5 years
More than 5 years
6. What is your main occupation?

c o 0 0 0 O

5. Ho

oooooioaooooo



Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

0 ¢ 00 C O 0 C 0 O

Section 2: Environmental impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? {Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

Vo

Air pollution (e.g., smoke, dust, odor)

Water pollation (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
arca? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

fb
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

-,

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

L
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis)

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

Chrdfiic diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency

Anxiety or nervousness

Depression or sadness

Anger or frustration

Stress or trauma

L} i

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

v

(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect

Satisfaction

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

Less than 5 years
5-10 years

10-20 years

e More than 20 years

LY

<
®

15. What crops do you cultivate on your land? (Select all that apply)



452

Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
e No

17. If yes, please describe the changes:

18. Have youmbserved any changes in the growth or heaith of your crops?

e Yes
e No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

-

21. Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
* No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specity):

Section 5; Livestock Health and Incidents
f‘b

25. Do you own livestock or animals on your farm?

o Yes\

e No

26. If yes, please specify the types of animals and approximate numbers: £ é

et A C~t,

27. Have you observed any health issues or incidents among your livestock?

e Yes

e Nov =

28. If yes, please describe the issues or incidents: L Q—-s:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

Yes
e No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care /

Changes in feed
Relocated livestock
Other (please specify):

o e & @

31. Have you experienced any livestock deaths due to these health issues?

e Yes

9N0\/

32. If yes, please specify the approximate number of deaths: | }ib
fk
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name — g A@A’\j\t’]‘a %{aum

Village -\« _
H ]o Eathef’s I\Iaxnf:\’\—cm,1 qa ? _(f s /H'\,Q.V\A.Sd :

Contact Information -
Location of Farm (Specify the village and proximity to IFFCO) -

Section 1;: General Infermation

1. How many individuals are in your family?

=
2. 'What age group does your family member belong to?
WUl‘lder 18 Qb“%-

18-24 .. ¢ 5 .
o 25-34
Lo—35d44m &5
o 45-54

25 g

vo 65orolder ¢ [

3. What is the gender of your family member?

o Male

o Female

o Prefer not to say
4. What is level of education in your Family?
Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
Master’s degree or higher completed
5. How long have you been living in this village?

o Less than 6 months

o 6 months to 1 year

o 1103 years

o 3to5years

.o More than 5 years

6. What is your main occupation?

oooooogq

!



Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

OOOQ\OOOGOO

Section 2: Environmental Impact

7. How often are you exposed 1o the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 10 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency

R

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise poltution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

3

8. How satisfied are you with the following aspects of yout environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2= Dissatisfied, 3 =
‘ Neutral, 4 = Satisfied, and 5 = Very satisfied)"
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

”b

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

w Section 3: Health Impact _

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a seale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

t\.J
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l Problem Frequency
Respiratory problems (e.g., asthma, bronchitis) q
Skin problems (e.g., rash, dermatitis) &)
Eye problems (e.g., irritation, infection) c-,-I
Digestive problems (e.g., diarrhea, dyseniery) Q-r
Allergic reactions (e.g., sneezing, itching) o
Infectious diseases (e.g., malaria, typhoid) 6}
=
Chronic diseases (e.g., cancer, diabetes) G‘)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 =Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency
Anxiety or nervousness o
Depression or sadness e
Anger or frustration &1 )
Stress or trauma QTY

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5. where 1 = Never, 2= Rarely, 3= Sometimes, 4 = Often, and 5= Always)
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\\}_

Service Frequency
Visiting a doctor or nurse for a check-up or consultation &
Visiting a hospital or clinic for a treatment or surgery &)

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure &)

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
~
Accessibility or availability of health services GR
Q,ia hlx ,)g:\ Affordability or cost of health services ol
W % Quality or effectiveness of health services o\y
Safety or hygiene of health services o8
Section 4: Impact on Land and Crops - /v)ﬂc'
{
14. How long have you been farming in this area? o
o 5900 5

o Less than S years
5-10 years

o 10-20 years

e « More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)



16.

17

18.

19.

20.

21,
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

e 6 & 8 G ©

Have you noticed any changes in the quality of your soil in recent years?

e Yes
s No

If yes, please describe the changes:

o
Have you observed any changes in the growth or health of your crops?

o Yes
e No

If yes, please describe the changes and specify the affected crops:

How has the land's productivity been affected?

e Decreased
e Unchanged
o Improved

Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
¢ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

B & & G

Section 5: Livestock Health and Incidents

25. Do you own livestock or animals on your farm?

o Yes
o No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

o Yes
e No

28. If yes, please describe the issues or incidents:



29, Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

o Yes
e No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

@ o o o

31. Have you experienced any livestock deaths due to these health issues?

e Yes
& No

32. If yes, pleage-specify the approximate number of deaths:
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Industrial Impact Health Survey Qucstionnaire for Villagers

Please answet the following questions based on your experience in the past 12 months.

Name ~ Mﬁ NQJ%» .

Village — KAn ?
Father’s Name ~ &% | _ ¥
Age— Fo :
Gender— £ PP -

Contact Information - @Sﬂ ?& C? 2 -

Location of Farm (Specify the village and proximity (0 IFFCO) - /Q/P}iﬂ')('i — P Mans

Section 1 General Information

w

1. How many individuals are in your family”?

i

2. Whal age group does your family member belong to?
Under 18 «
18-24 a
25-34
15-44
o 45-54 -
o 55-64
o 65 orolder
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
&}
0

o O

P
[ 5-S =|

Diploma or certificaie course completed
Bachelor’s degree completed
o Master’s degree of higher completed
5. }ow long have you been living in this village?
o Lessthan6 months
- 6 monthsto 1 year
o 1103 years "
o 3to5years
o More than 5 years
6. What is your main occupation?

e
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o Farmer OF agricuhural worker

o Industrial worker or laboret _

o Shopkeeper Of tradev ' ;
o Teacher or educator ' . ‘
~ Health worker or provider ;

5 Student of learner .

o Housewife or homemaker

o Retired or pensiones

. Unemployed or looking for work

'

Other (please specify)
Section 2: Environmental fmpact
&

7. How often are you exposed 10 the following environmental hazards due 10 the industrial
activities in your area? (Answer on scale of 1105, where 1 = Never, 9 = Rarelys 3 ©
gometimes, 4 = Often, and 3 = Always)

‘ == = i
Hazard \ Frequency
Alr pollution (€8 smoke, dust. ador) (
Water pollution (€8 chemicals, waste. color) (

L s v |

Spil potlution (.8 pesticides, fertilizers, metals)

S

Noise pouution (e.8s loud sounds, yibrations)

Land degradation (.8 erosion, deforestation, desertiﬁcation)

\i’

L///ﬁﬂ,/.

Loss of biodiv ersity (.8 extinetion. invasion. displacemem)

8. How satisfied are you with the following aspects of your enviromnental quality in yout
area? (Answer on a scale of 110 5. where 1 = Very dissatisfied. B Dissatisfied, 3=
« Neutral, 4 = Satisfied, and 5= Very satisfied)

)



Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answet on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

r
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of | to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and § = Always)

LU

bl
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__--—

\ e
L//\ e

Respiratory problers (e.8- asthma, pronchitis)

Jr | o

—

gkin problems (.8 rash. dermatitis)

Bye problems (8.8 irritation, infection)

—

Digestive problems (e diarrhea, dyqentery) Y

—
s

Chronic diseascg—(e.g‘,

Allergic reactions (e.8n

nfectious digeases (B

cancer,

g

diabetes)

11. How often do you experience the following memai health problem

e

(Answer ona cateof 1 10 5, where 1 = Never, 2=
,and 27 Always)

Anxiety OF NCIVOUSTIESS \

ET

——

Depression or

T

sadness

_—

\
Anger Of frustration \\

\g’StrE:sS or frauma

%\

b

12. How ofien do you use the fol'xowmg heahh services in your area? (AN
2= rarely. 3

to 9, where ! 1 = Never,

e

Answer Ot a scale of 1

melimes, = Often, anv and 5= ~ Always)
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Service

— -_....--

r a check-up OF consultation

!(Frequency

Visiting a doctor 0f nurse fo
e

r a treatment of surgery l

Visiting a hospital or clinic fo

g store for a medicine OF prescription (

S

Visiting a pharmacy of dru

or practitioner for a remedy OF CUT€

I

Visiting a iraditional healer ¢
e T
13. How gatisfied are you with the following aspects of the health services in your area?
(Answer onascaleof 110 5, where 1 = Very dissatistied. 2 = Dissatisfied, 3 = = Neutral, 4
= Satisfied, and 5= Very satisfied)
\
Aspect Gatisfaction

VAccessibiﬁty or availability of health services |

| b %
\ Affordability or cost of health services W
Quality Of effectiveness of health services \
/ e =
Safety or by giene of health services

Section 4: Impact oxt Land snd Crops

14. How long have you been farming in this area?

e Lessthan 5 years

e 5-10years
e 10-20 years
More'than 20 years
ci ail that apply)

15. What crops do you cultivate on your fand? (Sele

vy
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e Wheat

s Rice

e Sugarcane

« Cotlon )
o Vegetables ‘

s Others (please specify):

w

16. Have you noticed any changes in the quality of vour soil in recent vears?

e Yes
e No

17. 1f yes, piease describe the changes:

e s e

18, Have you observed any changes in the growth ot health of your crops?
~
o Yes
e No

19.1f yes, please deseribe the changes and specify the affected crops:

20. How has the Jand's productivity peen affected?

o Decreased
« Unchanged
o Improved

21, Are there gpecific areas O vour kand where the impact is move significant? Please
describe:

vy




22. Have you experienced any crop losses or reduced

469

yields due to these changes?

e Yes
« No
23. If yes, please provide approximate percentages: - y

24, What measures,

if any, have you taken to mitigate the impact on your jand and crops?

(Select all that apply)

« Adjusted irrigation
s Soil amendments
o Changed crop varieties

s Other (please specify):

Section 5: Livestock Health and Incidents

,U\-

25. Do you own livestock or animals on your farm?

e« Yes v~
e« No

26. 1f yes, please §

27. Have you observed any health issues or incide

« Yes

pecify the types of animals and approximate nurnbers:

e 3, @uffase =9, awol Gast- /2,

nis among your livestock?

« No v

28. If yes, please

describe the issues Or incidents:

w



Do you suspect that these nealth issucs Of i
water or fec

 Yes
¢ NO
- estock due to thes

10. Have you jhad to take

a
issues? (Select @

Jeterinary &€
Changes in feed
s

Relocated 1ivestoC

Fy

= B
P
g
=
w
o
Lo
=i
5]
s,
2
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.
Name — o S@L‘ﬁ M /‘ZMM “JGM M

Village - )"7 =)

Father’s Name — Pj,,_ V.l Wm

Age —
Gender —

Contact Information- 9% 42 _0O93 35 &
Location of Farm (Specify the village and proximity to IFFCO) - Y /L/‘?-m

Section 1: General Information

I. How many individuals are in your family?

5

2. 'What age group does your family member belong to?
o Under 18
= 18-24
«—0 25-34
o 35-44
(_os—5-54
o 55-64
c 65 orolder
3. What is the gender of your family member?
wo Male
o~ Female
o Prefer not to say
4. What is level of education in your Family?
o Less than primary school
o Primary school completed
o Secondary school completed
o Higher secondary school completed
o Diploma or certificate course completed
vo— Bachelor’s degree completed
o Masfer’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 months to | year
o [1to3years

f \/_'{to 5 years
More than 5 years

6. What is your main occupation?
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\A'mer or agricultural worker

Industrial worker or laborer
Shopkeeper or frader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

o0 00 00 0 4 Q

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer ona scale of 1 to 5, where 1 =Never, 2= Rarely. 3 =
Sometimes., 4 = Often, and 5 = Always}

Hazard Frequency
Wikl

Air pollution (e.g.. smoke, dust, odor)

Water pollution {(e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibratious)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement)

A

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspecet Satisfaction

Availability of ¢clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

b

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 fo 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

LY i1

B
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Problem Frequency

Respiratory problems (e.g., asthma, bronchitis) A

Skin problems (e.g., rash, dermatitis)

Eye problems (e.g., irritation, infection)

Digestive problems (e.g., diarrhea, dysentery)

Allergic reactions (e.g., sneezing, itching)

Infectious diseases (e.g., malaria, typhoid)

e e e e

Chroific diseases (e.g., cancer, diabetes)

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of | to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Freguency

Anxiety or nervousness 'jﬁ

Depression or sadness b B9

Anger or frustration 4.

Stress or trauma j/

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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W)

Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

7

Visiting a hospital or clinic for a treatment or surgery

i

Visiting a pharmacy or drug store for a medicine or prescription j/

Visiting a traditional healer or practitioner for a remedy or cure }

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatistied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect

-

Satisfaction

Accessibility or availability of health services

=

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

=
>
<

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

s Less than 5 years

e 5-10 years

e 10-20 years

e, More than 20 years

Lol
Q\‘ Q_m;er\&f"“& \(&
\\\‘)/%C)

»

S

15. What crops do you cultivate on your jand? (Select all that apply)



e Wheat

s Rice

s Sugarcane
e Cotton

o Vegetables

e Others (please specify):
16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
e No

17. If yes, please describe the changes:

18. Have yowSbserved any changes in the growth or health of your crops?

o Yes
« No

19. If yes, please describe the changes and specify the affected crops:

0. How has the land's productivity been affected?

e Decreased
e Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please *
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
¢ No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents

25. Do you own livestock or animals on your farm?

o Yes
¢« No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

s Yes
s No

28. If yes, please describe the issues or incidents:



29. Do you suspect that these health issues or incidents are related to any contamination of
watey or feed?

e Yes
o No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

e Veterinary care

e Changes in feed

e Relocated livestock

o Other (plcase specify):

31. Have you experienced any livestock deaths due io these health issues?

e Yes
e No

32. If yes, please specify the approximate number of deaths:
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Industrial Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name - N Lervu@btrom

Village — MQ\'\’U’\@\M C &vale')\{)w )
Father’s Name — i, Q%3 WNomnd Ao

Age— A .

Gender— mals.

Contact Information - 342 LA4-\\oR
Location of Farm (Specify the village and proximity to IFFCO) -

Section 1: General Information

1. How many individuals are in your family?

a2 .

2. What age group does your family member belong 10?
vo Underl8
o 18-24
o 2534
o 35-44"
Lo 45-54
o 55-64
o 65 orolder
3. What is the gender of your family member?
o Male
o Female
o Prefer not to say
4. 'What is level of education in your Family?
+~6 Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
Master’s degree or higher completed
long have you been living in this village?
Less than 6 months
6 months to 1 year
[ to 3 years
3 to 5 years
w2 More than 5 years
6. What is your main occupation?

5. Ho

c 000000000



Farmer or agricultural worker
Industrial worker or laborer
Shopkeeper or trader

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

ooooooooog

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard Frequency
r

Air pollution (e.g., smoke, dust, odor)

Water pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodiversity (e.g., extinction, invasion, displacement) “

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 =Very dissatisfied, 2 = Dissatisfied, 3 =
¢ . Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=Often, and 5=Always)

=

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

\\/S’ectior_n_ 3: Health Impact

10. How often do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

-

LA



11. How often do you €Xp
industrial activities iny
Rarely, 3 = Sometimes,

12. How often do ¥
to 5. where 1=

our area? (Answer on a 8C
4 = Often,and 5= Always)

Problem \ Frequency

Anxiety or nervousness i o

J—

Problem ‘ Frequency
Respiratory problems (€-&., asthma, bronchitis) - o
Skin problems (€.8- rash, dermatitis) S
Eye problems (&.2., irritation, infection} B
Digestive problems (e.g., diarThea, dysentery) S
Allergic reactions (€.8-» sneezing, itching) | '\‘—"T
Intf_ctious diseases (e.g., malaria, typ;id) &
Chronic discases (e.g., CAancer, diabetes) ‘ &%
erience the following mental health problems asa result of the
ale of 1 1o 5, where 1 = Never, 2 =

-
Depression oF sadness J o

Anger or frustration o

K

Stress or trauma

|

health services in ¥

ou use the following
= Sometimes, 4 = Often,

Never, 2 = Rarely, 3

our area? (Answer ona scale of 1

and 5 = Always)
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Service Frequency
Visiting a doctor or nurse for a check-up or consuitation o5t
Visiting a hospital or clinic for a treatment or surgery &)
Visiting a pharmacy or drug store for a medicine or prescription of
Visiting a traditional healer or practitioner for a remedy or cure Gj

13. How satisfied are you with the following aspects of the health services in your area?
(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4
= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
Accessibility or availability of heaith services LY
Affordability or cost of health services o7
S 1 Quality or effectiveness of health services oy"
AN o
Safety or hygiene of health services B
Section 4: Impact on Land and Crops Q(?v\éf” §
14. How long have you been farming in this area? £ 99;}.
M 28
{a )

e Lessthan 5 years
e 5-10 years

10-20 years

¢ More than 20 years

iy

15. What crops do you cultivate on your land? (Select all that apply)
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Wheat

Rice

Sugarcane

Cotton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
e No

17. If yes, please describe the changes:

18. Have you sbserved any changes in the growth or health of your crops?

e Yes
s No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

¢ Decreased
e Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
¢ No

23. If' yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents
' ~
25. Do you own livestock or animals on your farm?

e Yes
e No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

s Yes
e No

28. If' yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

s Yes
e No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes
e No

32. If yes, please specify the approximate number of deaths:
~
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Industrizl Impact Health Survey Questionnaire for Villagers

Please answer the following questions based on your experience in the past 12 months.

Name— P Rodaaly Wumod padova gs’g&m-

Village— A< -th{’;
Father’s Name'— g,cm N S V‘}Q{O‘”&f

Age~ R XmA
Gender— 1yl .
Contact Information ~

Location of Farm (Specify the village and proximity to IFFCO) -
Seetion 1: General Information
1. How many individuals are in your family?
ox

2. What age group does your family member belong to?
wo- Under 18 &)

o 1824
o 2534
o 3@4 ~ &3
o 45-54
- 55-64 — <

o 65 orolder
3. What is the gender of your family member?
o Male
o Female
~ o Prefer not to say
4, What is level of education in your Family?
‘./n,,, Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or cettificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
How long have you been living in this village?
o Less than 6 months
o 6 monthsto 1 year
o 1to3 years
o 3to5 years

‘e More than 5 years
6. What is your main occupation?

c o Q 0 0

W
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@ Farmer or agricultural worker
Indusirial worker or laborer
Shopkeeper or trader -

Teacher or educator

Health worker or provider
Student or learner

Housewife or homemaker
Retired or pensioner
Unemployed or looking for work
Other (please specify)

o o 0 C 0 0 0 O 0

Section 2: Environmental impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=Rarely, 3=
Sometimes. 4 = Often, and 5 = Always)

Hazard Freguency

r

Air pollution (e.g., smole, dust, odor)

Waier pollution (e.g., chemicals, waste, color)

Soil pollution (e.g., pesticides, fertilizers, metals)

Noise pollution (e.g., loud sounds, vibrations)

Land degradation (e.g., erosion, deforestation, desertification)

Loss of biodivessity (e.g., extinction, invasion, displacement)

8. How satisfied are you with the following aspects of your environmental quality in your
area? (Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4=0fien, and 5=Always)

f‘-
Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

3

10. How ofter do you experience the following physical health problems as a result of the
industrial activities in your area? (Answer on a scale of [ to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

LEIE -
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Problem Frequency
Respiratory problems (.., asthma, bronchitis) &1

Skin problems (e.g., rash, dermatitis) Cf

Eye problems (e.g., irritation, infection) L
Digestive problems (e.g., diarrhea, dysentery) GT
Allergic reactions (e.g., sneezing, itching) G~r
Infectious diseases (e.g.. malaria, typhoid) Q,-T
Chrofic diseases (e.g., cancer, diabetes) 0“’

11. How often do you experience the following mental health problems as a result of the
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2 =
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

Problem Frequency
Anxiety or nervousness 5\
Depression or sadness o)
Angér or frustration &
Stress or trauma m

12. How often do you use the following health services in your area? (Answer on a scale of 1
to 5, where 1 = Never, 2 = Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment or surgery

Visiting a pharmacy or drug store for a medicine or prescription S

Visiting a traditional healer or practitioner for a remedy or cure °’[

13. How satisfied are you with the following aspects of the health services in your area?

W

(Answer on a scale of 1 to 5, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and 5 = Very satisfied)

Aspect Satisfaction
Accessibility or availability of health services oy
O Affordability or cost of health services &
JH I %
23 Q/f Quality or effectiveness of health services af

Safety or hygiene of health services

o5

Section 4: Impact on Land and Crops

14. How long have you been farming in this area?

¢ Lessthan 5 years
e 5-10 years

e 10-20 years

-]

3

More than 20 years

15. What crops do you cultivate on your land? (Select all that apply)
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Wheat

Rice

Sugarcane

Coiton

Vegetables

Others (please specify):

16. Have you noticed any changes in the quality of your soil in recent years?

e Yes
¢ No

17. If yes, please describe the changes:

18. Have you g.bserved any changes in the growth or health of your crops?

o Yes
s No

19. If yes, please describe the changes and specify the affected crops:

20. How has the land's productivity been affected?

s Decreased
e Unchanged
e Improved

21. Are there specific areas on your land where the impact is more significant? Please
describe:
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22. Have you experienced any crop losses or reduced yields due to these changes?

e Yes
e No

23. If yes, please provide approximate percentages:

24. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

Adjusted irrigation
Soil amendments
Changed crop varieties
Other (please specify):

Section 5: Livestock Health and Incidents
; ~
25. Do you own livestock or animals on your farm?

e Yes
e No

26. If yes, please specify the types of animals and approximate numbers:

27. Have you observed any health issues or incidents among your livestock?

s Yes
s No

28. It yes, please describe the issues or incidents:
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29. Do you suspect that these health issues or incidents are related to any contamination of
water or feed?

e Yes
s No

30. Have you had to take any actions or treatments for your livestock due to these health
issues? (Select all that apply)

Veterinary care
Changes in feed
Relocated livestock
Other (please specify):

31. Have you experienced any livestock deaths due to these health issues?

e Yes
e No

32. If yes, please specify the approximate number of deaths:
o~



\ 495 = JSEbER

0 »
& 1wl 2529
Industrial Impact Health Survey Questionnaire for Villagers / ] { } a0 _-3

Please answer the following questions based on your experience in the past 12 months.

Name - W W

Village - Sampbplpur(Momefhuna)
Father's Name = £? Nampl _,éf’dj s
Age— U5

Gender— M)\
Contact Information - & ? 48 L/ ¥,

Location of Farm (Specify the village and proximity 1o IFFCO) - A/MJW” — 6 A’V‘ .

Section 1: General Information

L

1. How many individuals are in your family? 2 -4

2. What age group does your family member belong to?
o Under 18 -
18-24
25-34
35-44
45-54
55-64
o G5 orolder
3. What is the gender of your family member?
¢ Male
o Female
o Prefer not to say
4, What is level of education in your Family?
o Less than primary school
Primary school completed
Secondary school completed
Higher secondary school completed
Diploma or certificate course completed
Bachelor’s degree completed
o Master’s degree or higher completed
5. How long have you been living in this village?
o Less than 6 months
o 6 monthsto | year o
o 1to3 years
o 3to5 years
o More than 5 years
6. What is your main occupation?

¢ o C 0 O

¢ 0 0 0 O
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o Farmer or agricultural worker

o Industrial worker or laborer

o Shopkeeper 0f trader

o Teacher or educator

o Health worker or provider

o Student or learner

o Housewife or homemaker

o Retired or pensioner

« Unemployed or looking for work
c Other (please specify)

Section 2: Environmental Impact

7. How often are you exposed to the following environmental hazards due to the industrial
activities in your area? (Answer on a scale of 1 to 5, where { = Never, 2 = Rarely, 3 =
Sometimes, 4 = Often, and 5 = Always)

Hazard rI"‘requem:y

¥

Air pollution (€.g.. smoke, dust, odor)

Water pollution (e.g., chemicals, waste, colot) \

Soil pollution (&.2. pesticides, fertilizers, metals)

Noise pollution (&.2.. Joud sounds, vibrations) , l

Land degradation (€.8., erosion, deforestation, desertification)

Loss of biodiversity (€.8. extinction, invasion, displacement)

|-

——

2. How satisfied are you wiih the following aspects of your environmental quality in your
area? (Answer on é scale of 110 3, where 1 = Very dissatisfied, 2= Dissatisfied, 3 =
Neutral, 4 = Satisfied, and 5 = Very satisfied)

¥
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Aspect Satisfaction

Availability of clean air

Availability of clean water

Availability of fertile soil

Availability of natural resources

Availability of green spaces

9. How often do you experience the following environmental problems as a result of the
industrial activiiies in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4=0ften, and 5=Always)

Problem Frequency

Crop failure or reduced yield

Water scarcity or contamination

Food insecurity or malnutrition

Natural disasters or extreme weather

Section 3: Health Impact

10. How often do you experience the following physical health problems as a result of the «
industrial activities in your area? (Answer on a scale of 1 to 5, where 1 = Never, 2=
Rarely, 3 = Sometimes, 4 = Often, and 5 = Always)

vy
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| |
Problem JYFrcqucncy

s

I

Respiratory problems (€.8.» asthma, bronchitis)

_________,._-—-—-—-_____'-—_'._.-—-—'_'—-__——'-"____

Eye problems (&g jrritation, infection)

Skin problems (e.g-, 1ash. dermatitis) \‘

(e.g.. diarrhea, dysentery)

Digestive problems
Allergic reactions (e.g., Sneezing, itching)
L___.._‘____"______———-—-—-"‘"_._.-—;_—-""— e = —
Infectious diseases (e.g., malaria, typhoid)
I—— ——
. S i 7
Chronic diseases (€-8- cancer, diabetes) “
blems as a result of the

tal health pro

our area? (Answer ol ascaleof 1to 5, whetre

4 = Often, and 5 = Always)

rience the following men
1=Never, 2=

11. How ofien do you exXpe!
industrial activities in ¥
Rarely, 3 = Sometimes,

Problem Frequency

\‘ !
Anxiety ot nervousness !

1 |

Depression Of sadness

Anger or frustration
l

Stress or trauma \

l
ou use the following health gervices in your area? (Answer on.@ scale of 1
Never, 2 = Rarely, 3 = Sometimes, dsi= Always)

12. How often do'y
4 = Often, an

to 5, where 1 =
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Service

Frequency

Visiting a doctor or nurse for a check-up or consultation

Visiting a hospital or clinic for a treatment ox surgery

Visiting a pharmacy or drug store for a medicine or prescription

Visiting a traditional healer or practitioner for a remedy or cure

13. How satisfied are you with the following aspects of the health services in your area?

WA

{Answer on a scale of 1 10 3, where 1 = Very dissatisfied, 2 = Dissatisfied, 3 = Neutral, 4

= Satisfied, and § = Very satisfied}

Aspect Satisfaction

t

Accessibility or availability of health services

Affordability or cost of health services

Quality or effectiveness of health services

Safety or hygiene of health services

Seetion 4: Impact on Land and Crops

14. How long have you been farming in this area?

e Lessthan 5 years

o 5-10 years

1U-20 years

More than 20 years

15. What crops do you cultivate on your jand? (Select all that apply)

v



16.

8

18.

19.

20.

500

e Wheat

e Rice

» Sugarcane

s Cotton ¥

e Vegetables
o Others (please specify):

»

Have vou noticed any changes in the quality of vour soil in recent vears?

s Yes
e No

If yes, please describe the changes:

———

Have you observed any changes in the growth or health of your crops?
o
s Yes

* No

If yes, please describe the changes and specify the affected crops:

How has the land’s productivity been affected?

o Decreased
o Unchanged
e Improved

. Are there speeific arca on your fand whers the impact ie more signifieant? Plense

describe:

i
"
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22. Have you experienced any crop losses or reduced yields due to these changes?

s Yes
2 No

23. If yes, please provide approximate percentages: ¢

4. What measures, if any, have you taken to mitigate the impact on your land and crops?
(Select all that apply)

e Adjusted irrigation

¢ Soil amendments

e Changed crop varieties
o Other (please specify):

BECTION 3. Ve e e —————

r—
25. Do you own livestock or animals on your farm?

Seetion 5; Livestock Health and Incidents

o Yes v
+ No

26. If yes, please specify the types of animals and approximate numnbers:

Comnr = 2 4&%{%"’”“1

27. Have you observed any health issues or incidents among your livestock?

s Yes
¢« No v~

28. If yes, please describe the issues or incidents:

wy
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29. Do you suspect that these health issues or incidents arc related to any contamination of
water or feed?

o Yes
e No .~

30, Have you had to take any actions Of treatments for your livestock due to these health
issues? (Select all that apply)

e Veterinary care "

e Changes in feed

e Relocated livestock

e Other (please specify):

by

31. Have you experienced any livestock deaths due 10 these health issues?

s VYes

e No v~

19. If yes, please specify the approximate aumber of deaths:
f\—
b 1643

945 3592
P K
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